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of these protected animals from the hunters 
who do it because of their lust for money. I 
suggest that there should be musk farms in 
Uttarkashi, Nepal and Bhutan. In Jammu and 
Kashmir it is known as Peerpanchal Ranse. 
Some ytfars back, there was a proposal for a 
Musk Deear Farm at Banihal. The proposal 
was shelved for reasons not known. Now as 
there is a separate Minister of Forest and 
Environment, 1 request that a Musk Deer 
Farm should be established at Banihal. The 
farm will raise the number of Musk Deers 
because they will be protected.   Thank you. 

MOTION  OF THANKS  ON THE 
PRESIDENT'S     ADDRESS—contd. 

DR. SHANTI G. PATEL (Maharashtra). 
Mr. Vice-Chairman, Sir, the discussion on the 
Presidential Address is an occasion for an 
evaluation of the performance of the 
Government in the past and also a projection 
of their policies and programmes for the 
future. Looked at from this angle, it is natural 
that the Address should make certain claims, 
and that also in exaggerated terms, and the 
speeches that follow from the Treasury 
Benches would have the same time. But, we 
should see as to what is the real performance, 
what has been the real state of affairs during 
the past year and even earlier. It is a little 
difficult to criticise or to go into the details 
with a critical eye for the reason that the 
person who is heading the Government just 
now, the present regime, is not the person 
who conducted, who formulated the policies 
and gave shape to them in the form of 
programmes and actions. It is also a little 
embarrassing to say something regarding the 
performance of a person who is no more 
amongst us. All the same, it is our duty to 
look at the situations critically so that the 
interests of the millions of the people whom 
we hope to safeguard are safeguarded 
properly. 

Sir, us far as the present Prime Minis-ther 
is concerned he is referred to as Mr. Clean. 
Mr. Darbara Singh—I am surprised that the 
person who moved the Motiot of Thanks is 
not here—also re- 

ferred to him in this very term. I will' not say 
anything about this phrase at this stage. But, 
certainly he is starting on a clean slate. He 
has an opportunity to make or make the 
future of this country, including his own. He 
may be referred to as a Mr. Clean-slate Prime 
Minister. It is very important that he has a 
break, he has an opportunity to have a break, 
with the past. But unfortunately his 
utterrances, and even the Presidential 
Address has referred that the policies which 
were being pursued in the past are going to 
be taken up and followed in the future. If it is 
going to be the state of affairs, God help this 
country. We probably may end in a disaster 
because these are the policies which in my 
humble opinion have led to a situation which 
is deteriorating from year to year in Various 
walks of life. 

Sir, I must to add that I am not one of 
those who would like to criticise for the sake 
of criticism. But I would at the same like to 
look at the problem from all Wangles and in 
an objective manner. Wherever 
achievements are really worthy of praise, I 
would certainly say so. But when there are 
achievements wMch are not achievements ,I 
am not going to refer to them as 
achievements too. So, it is in this context that 
I am referring to this matter. 

Sir, the present • Prime Minister, Mr. 
Rajiv Gandhi, has an opportunity to change 
those policies, to put them' on the right track 
so that we can move in the right direction 
and the ship of ou'-country can reach the 
destination that she is required to. That is 
why this is very necessary. 

Sir, India happens to be the Chairman of 
the Non-aligned movement at the present 
moment. In that position Sir, if the 
aspirations of the People inhabitating, the 
non-aligned countries have to be fulfilled, if 
the injustice that is continuously being done 
by the developed countries—whether they 
belong to the Western bloc or the Eastern 
bloc, that is immaterial—has to he removed, 
I think, we have to move with a certain 
imagination and dynamism so that these 
wrongs are no more done. 
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Sir, the Prime Minister has a massive 
snandate. It is a vote of hope. But the massive 
mandate is in terms of seats and not in terms 
of votes. This must be properly realised. I 
would certainly like to congratulate the Party 
for whatever it achieved. Well, they have got 
it. We should not grudge. I am the last man to 
do so- But one must realise that when they 
achieved over 400 out of 508 seats, the 
number of votes that has been polled is nearly 
50 per cent. There are ither sections which are 
not less than 50 per cent, or are nearly 50 per 
cent, who have not voted and who have not 
contributed to the policies in the election 
manifesto, of the Congress Party. It is a 
reality. Their aspirations and hopes should be 
kept in mind. 

I Tcnow it is a distortion which take place 
in the present system °f elections which 
needs to be set right, and I nope, we will be 
able to do it at the earliest. The best way of 
doing it is to have a proportional system as is 
followed in Germany or in France. There is 
also another aspect of electoral reform of 
financing elections to which I would like to 
make a reference a little later. 

Sir, we are not—at le&st my party and 
myself are not in the habit of not giving 
cooperation whenever it is due. Whenever 
The Prime Minister asked for it, we were 
prepared to give cooperation on national 
issues as was being done when a problem of 
Punjab came up. When a problem of Assum 
came up, we sent our special 
representatives—the best men amongst us—
to represent the Janata Party, and help in 
finding a solution to this particular problem. 
The country has to be ruled by solving 
certain problems by following a method or 
policy of national consensus, or what Shri 
Ashoka Mehta said right back in 1953, 'the 
areas of agreement'. This is something which 
is in the interest of the country, the teeming 
millions of this country. That policy has to 
be followed. 

It was in this context that I felt hurt; it was 
very unfair of the Prime Minister to refer 
during the elections and even later on to the     
nationalism, unity and 

integrity, indirectly imputing motives as far as 
the people in the Oppositon are concerned. 
Sir, number of persons like me have fought 
the freedom battle. I still remember, in 1942, 
as a young boy I left my college, I left my 
parents telling them to threat me as not born. 
We were prepared to fight the British and we 
risked our whole life. We learnt lessons of 
nationalism at the feet of Gandhiji, Jawaharlal 
Nehru and Jayaprakash Narayan. We do not 
require to be thought now what nationalism 
is, what unity or integrity of the country is, by 
the persons who were not even born at that 
time. That is why I am referring to it. That is 
not the way of asking for 'cooperation. You 
want the Opposition to help in solving 
problems, then such baseless, untruthful, 
unethical and nonsensical attitude is not going 
to help the country. Let this be realised 
particularly by the party in power and the 
present regime. In spite of this, we are not 
going to lose our moorings; we are going to 
cooperate where we are required to cooperate. 

Let us take the problem of Punjab. I was 
very sorry to hear the speech of Mr. Darbara 
Singh who devoted most of the time only for 
one problem as if there is nothing else 
happening in this country. He gave his own 
picture; I can understand his psychology 
because he has been hurt. He had to lose his 
Chief Ministership during this particular 
upheaval. Whatever that may be, let us realise 
that the issue is not just as to how we are 
going to deal with the Punjab problem. The 
important issueis how we are going to deal 
with the Sikh community. Are we going to 
penalise and be unfair to the whole com-
munity because some of them adopted the 
path of violence, the path of extremism or the 
path of anti-nationalism for formation of 
Khalistan? That is the main issue. But the 
way in which the Government has been 
pursuing its policies, it is trying to alienate the 
whole Sikh community which has stood by 
this country during the struggle for National 
freedom and later on, whether it is in the field 
of agriculture or industry. Sir, they have gone 
and spread all over the country and 
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helped in the development of all the States. 
We do not find a Sikh begging on the streets. 
He is a person who is very proud and 
enterprising who would like to earn his 
livelihood through his labour. Why I am 
referring to this is because we have seen the 
way in which they had been treated in the 
streets of Delhi after the unfortunate 
assassination of the Prime Minister. This is 
something which is a matter of shame, and I 
am afraid, if Mr. Darbara Singh had walked 
in the streets of Delhi, in those days he would 
not have been spared.. Perhaps, he would 
have been burnt alive! But he has been spared 
because he did not move through the streets 
of Delhi This is the situation. This is because 
the policies of the* Government have created 
such a reaction among the Hindus. The 
strategy has been worked out in a very subtle 
manner so that the feelings could be aroused 
and it becomes helpful to them. I am very 
sorry" to say that the then leaders of the 
Government purposely and deliberately 
worked out a strategy for the recent 
Parliamentary elections, wherein, the Hindu 
vote could be effectively harrassed by raising 
the bogey of unity and security in the name of 
the Punjab problem. This is something which 
is unfair. This is suicidal. Sir, much has been 
said about the Anandpur Sahib resolution. I 
would like to know —I have the White Paper 
published by the Government—I would like 
to be told which part of it is anti-national or 
which speaks of the formation of Khalistan? 
Of course, there are passages in it with which 
we may not be in agreement. My Party 
opposed it. Actually, my Party representative, 
Prof. Dandavate, persuaded the Akali Dal not 
to press for it at the all-Party meetings 
convened by the Government. There is a way 
of tackling the issue. This is a matter of 
Centre-State relations in a federal set-up. This 
is something about which we should discuss. 
Everybody has a right to say. Now, I do not 
want to take the time of the House by reading 
from his document. (Interruptions) Please 
read it. Do not talk to me. 

Sir, the appeal has been made in   the 
document in the name of the country and 

countrymen. I would suggest that ever/ 
Member of this House should read this 
document. They should read it carefully, 
objectively, dispassionately and not be; led by 
something which has been said by somebody 
who is supposed to be superior. Unless we 
see this issue in proper manner, I believe, by 
following such policies, the Government is 
only endangering the unity and the security 
of the country. Ultimately, they will be 
answerable. They may gain some advantage 
in the form of votes in an election, but in the 
long ran, they will  destroy the unity and  the 
seen 
rity of the country. This is the achievement. 
If any achievement is there, during the last 
regime, this is the achievement, the creation 
of the Punjab problem. 

The second achievement of this type has 
been the Assam problem, which did not exist 
earlier. All of us know how this problem has 
been created. Elections were foisted upon an 
unwilling people. Thousands of people were 
killed. This is how the persons who are 
staying in 'a. border State are sought to be   
treated. 

Now, Sir, let me come to another aspect, 
about economy. I am one of tho?e who 
would admit that a lot of progress has been 
made in this country, of which We should be 
proud. Whether it is in the industrial field or 
in "any other sphere, progress has been 
made. But the question is whether we have 
made enough progress. Could we have made 
better progress? The important aspect is 
whether the fruits of this economic progress 
have reached the bottom, the people who are 
staying in slums, people who are staying in 
the villages. Over 50 per cent of the 
population have been suffering under many 
types of Wants, particularly, those who are 
living below the poverty line This is the 
achievement. T wish Mr. Kalp Nath Rai, my 
friend and mv old colleague, was here I am 
one of those who are trying to follow the 
policies laid down by Mahatma Gandhi and 
Nehru I wish Mr. Kalp Nath Rai was here. 
Let me aslo him, what has happened to the 
poverty of the people? I know, there is a 
certain class which is coming up at the 
present moment. This is not even one per 
cent of the population which has all he 
luxuries of life. They have TV. fridge and 
what not.   This one per cent 
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of the population lives in the cities as well as 
in villages. But what about those persons who 
are living below the poverty line? Even 
according to the Planning Commissioin's 
revised estimates, with which I do not agree, 
42 per cent of the population is living below 
the poverty line. This figure is much more. 
This means, they do not have even two 
square meals a day. This is the achievement. 
Sir, many children are becoming vistims of 
malnutrition, that means, becoming   blind   
having   mental   retardation and a number of 
defects which will last them throughout their 
career, later on during the period of life that 
they lead. The slums are another achievement 
of this regime. They exist in a rich city like 
Bombay where 45 lakhs of people are 
without a roof, they are living in a place 
called 'slums'. 
I know the claims that have been made. It is 

said that the wholesale price index rise has 
been arrested, industrial production has gone 
up, annual growth is higher, even higher than 
America and what not All these claims have 
been made. The Minister of State in the 
Ministry of Finance is there. I would like to 
ask him very humbly, what is the state of the 
CPI? I am not asking about the Communist 
Party of India, I am referring to the consumer 
price index, the consumer average cost. What 
is happening to that, what is the state of 
affairs? We find that even in the last one year, 
leave aside December, even up to Novembr it 
was 595 which will be 600 in December, a 
rise of 41 points in one year, we 7 per cent 
(Interruptions). I would like to be as brief as 
possible. So, this is what affects the common 
man, ordinary man. My friend Kalp Nath Rai 
was talking so much about what happened 
during the Janata regime. I would have told 
him that in the Janata regime the price rise 
Was not even one or two per cent while now 
it is 3.5 points per month. This is    what     is      
happening  at      present. 

Then I may refer to another aspect because 
a lot has been said about infra-structural 
industries. I would like to give only one 
instance. What is the position of power? The 
Sixth Five Year Plan targets for, power 
installation have been 

reduced from 19,666 MW to 14,500 MW 
during the Mid-term appraisal and this also 
we are not going to achieve. We will be lucky 
if we can achieve 13,500, MW. How are the 
plants being run? The capacity utilisation is 
hardly 48 per cent. It has been declining from 
year to year and in some plants it is even 30 
per cent. The last year is also not an exception 
in this particular respect of performance. I am 
referring to this because making tall claims 
easy. But in fact, these are the claims which 
exist only on air and not in reality. 

Now I would like to refer to modernisation. 
I welcome the approach of ths present Prime 
Minister as far as modernisation is concerned. 
I am one of those who have stood for it all 
along and I would like that unless we accept 
modernisation in its right spirit, we are going 
to fumble and we are going to be lose much It 
is just like a current or flood coming in. Either 
we tame it properly and take advantage or we 
are likely to be washed away. It is no use 
trying to oppose it. But at the same time, we 
have to be cautious. We have a number of un-
employed people. We have a lot of home and 
cottage industries and we have to take care so 
that we do not adopt everything in one night, 
so that we create such a social upheaval which 
we control That is why we accept new 
technologies but with innovations and 
evolutions and inventions so that We are able 
to have proper technology for our 
development. Small scale industries have also 
to be protected. 1 may give only one example. 
(Recently the Government has decided or is 
going to decide for giving a licence to one 
multinational, Jahn Crane company. to 
prepare mechanical seals. Already a number 
of companies are preparing the seals of world 
quality and they are exporting them in the 
world market but still this decision is being 
taken. One may call it 'modernity', but it is not 
modernity. I believe it is going against it. 

Sir, some people think of percolation 
theory. Let us, build up from the top as the 
industrialised world is thinking, and the 
things will percolate to the bottom and go to 
the millions of the people. This is an illusion 
and the earlier we got rid of it the better it is. 
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Such a policy also should not lead us away 

from our path of self-reliance which Bias 
helped us all along when the countries in the 
other world were suffering from a number of 
things. Sir, summing up I would like to refer 
to another aspect of the matter—whether the 
regime has followed what we call the 
democratic norms, the priniciples of federal 
structure. Unfortunately the only policy that 
was followed was to destabilise and dismiss 
the governments in the States—Whether it 
was Congress Party's own government in 
Sikkim, whether it was in Jammu and 
Kashmir or whether it was down South in 
Andhra Pradesh. The way in which it was 
done is a matter of shame and still to say that 
the regime has made a tot of advance is 
something which only persons who are not. ... 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU) Please 
conclude now. 

DR. SHANTI G. PATEL; This is what 1 
wanted to refer to in this context. 

Coming to my last point, that is regard-tag 
the elections to which I made a reference the 
beginning, I would like to mention what the 
elections have shown. Particularly I would 
like to refer to the type of publicity which 
was resorted to by the party in power. 
Various, estimates have been made as to 'how 
much money was spent. These vary from Rs. 
100 to 250 crores having been spent for 
conducting this election. Where does this 
money come from? That is the question 
which has to be answered. ' 

Sir, if we look at the foreign trade, 60 per 
cent of it is in smuggling. According to the 
Times of India editorial published only two 
days back it is 100 per cent, meaning Rs. 25 
thousand crores. There is a nexus between the 
politicians, the Congress Party, and these 
blackmarketeers and smugglers. Somebody 
will challenge it immediately. I would like to 
point out, particularly the smile that I am 
seeing, on the face of the Parliamentary 
Affairs Minister, and say that only recently 
just before the elections—Mr. Hajji Mastan 
was released. I am telling you that he was 
arrested by the Police Commissioner of 
Bombay for certain charges and he was 
released at the instance    of Delhi when 

the State Government was unwilling to do so. 
This is what happened only a few months 
before the elections. 

I would therefore like to say that there are 
number of issues which need to be put into 
proper perspective so that we are able to 
understand. I would therefore, in conclusion, 
like to appeal to the Government, particularly 
to the young Prime Minister from whom-1 
have hopes, let Us have a break with the past 
and follow a new path which will bring and 
prosperity and advance of this country. 1 have 
done, Sir. 

SHRI ANAND SHARMA "(Himachal 
Pradesh) Mr. Vice-Chanrman, Sir, I" thank 
you for the opportunity given and I consider it 
my privilege to support this Motion moved by 
Shri Darbara Singh yesterday. The President's 
Address is a correct appraisal of the situation 
in this country. Also there is a mention in it of 
the commendable steps which the Gov-
ernment has taken for achieving the objectives 
and goals of the new Government. 

It has been rightly said that the last year—
the year 1984—has been one of trials and 
tribulations for our nation. This nation has 
witnessed unpracedented violence and faced a 
conspiracy aimed at dismembering India. 
Fortunately, the nation has withstood the test. 
A grave challenges was posed to our very ex-
istence as an independent nation. And we 
have also seen the activities of the communal 
forces, the regional forces and the separatist 
forces. We all know who are present here, 
which were the forces in this country, which 
were the political parties backing these 
elements, who were working against the 
national interest. I will come to that later. But 
last year Mrs. Gandhi's assassination was one 
such tragic event, a national tragedy a grave 
blow to this nation which made he enemies of 
the nation think that the conspiracy has 
succeeded. 

There were many who thought this nation 
would break, this nation would fail apart, but 
the prophets of doom have been proved 
wrong and the nation has re-asserted itself. I 
am glad that there is a mention of that in the 
President's Address. The resurgence of Indian 
nationalism. 
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Sir, the world's largest democracy has 
faced the people. It has come out successfully. 
There were many who doubted our 
commitment, but the Indian policy has proved 
them wrong and one of the most intricate, 
mammoth, experiments has been successfully 
carried out. Mow when the din and dust of 
this commitment in action of a live and 
vibrant democracy is over, today the time is 
for introspection, introspection by all, parti-
cularly by our friends in the Opposition. 

I had mentioned what were the circum stances  
in  this  nation  immediately preceding   the   
assassination   of  our   leader, Shirmati   Indira   
Gandhi,   who   symbolised   the   unity   and   
integrity   of   India.    I will take this 
opportunity to say that her name shall continue 
to inspire the future generations,   and  a  
grateful   nation   shall for  ever remember the  
contribution  she made for  this     country.    
But  after  her assassination, which was the 
result of the -activities     of     sessionists     
and   terrorists aided and abetted by these 
forces, those global  powers,  upset  by  the 
growing influence and stature of India, the 
powers which  never wanted  and  even today 
do not want India to be self-reliant nation, a   
powerful   nation,   they   have   been   all 
support to these element of these forces. The 
nation has witnessed these activities. After the  
assassination  of  Mrs.  Gandhi, these elements  
had   predicated     turmoil. Here I may refer to 
a study made by   the State Department of the 
United     States eight weeks     before     the    
assassination: "What will be the effect on 
Tndia if Mrs. Gandhi dies,     if she    is    
assassinated?"-Very  significant.    But  India  
has   proved -once again that the people of 
Tndia highly value their hard-earned freedom 
and unity and they are capable of taking the 
decision to defend it, to preserve it. But this 
was the targic background, these were the 
challenging  circumstances     in  which we 
were  and  in which our     present Prime 
Minister, Shri Rajiv Gandhi, had to head the 
Government.   These were the circumstances  
in  which  the     responsibility was entrusted to 
him.    And his commendable courage and 
fortitude, poise and restraint have been praised 
by one and   all not only in India but even by 
these who have been critical of our 
achievements and of our policies.    He 
demonstrated it that he has 
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the ability to meet these threats and to lead 
the nation in these circumstances. He 
restored order in the nation which was 
outraged. And the people responded to his 
call. Why? I heard my friend from the 
Opposition referring to it. I wanted to come 
to it later.    About    the 
riots, the people responded to his'appea'-In 
spite of grave personal tragedy, a national 
tragedy, in spite of grave risk, to his personal 
security, even before the last rights of Mrs. 
Gandhi were performed, he took a grave 
personal risk, pain and care to move around 
the riot—affected areas to ensure that order 
was restored and the order was restored. That, 
nobody can deny. And why the people 
responded to his call is because he had 
immence faith in the wisdom and the strength 
of India and Tndian people. I will quote from 
his first broadcast, immediately after the 
assassionatton of Mrs. Gandhi, what he had 
said, what he told the nation then. He had 
said, 'Indira Gandhi is no more. But her soul 
lives, India lives, India is immortal the spirit 
of India  is immortal That is what has been 
proved by the people today. It is said when 
insinuations are made, sad to hear the 
distortion of facts. My friend in the 
Opposition may I appeal to him. Do not try to 
make political capital out of a nation tragedy. 
It is not fair, it does not serve the interest of 
the nation. It might serve short-term interests 
of one or the other political party; but 
certainly it will be derimental to the nation. 

Sir, it was in this background that we had 
the elections in this country, and the mandate 
is before all of us to see, the mandate given 
by the people. It is clear and unambiguous; it 
is a mandate for the unity and integrity of 
India; it is a mandate for political stability; it 
is a mandate for dynemism and reform; it is a 
mandate for resurgence of India. ' It is also a 
tribute to our departed leader, Shrimati Indira 
Gandhi, who served, this nation, who lived 
and died for India. And above all, the nation 
has reposed its total faith and trust in Shri 
Rajiv Gandhi. When I talk of dynamism and 
cha>nge, the Prime Minister has spoken about 
it-Today is the time of innovation and change. 
We have to ensure that there are proper    
reforms to rejuveuate      the 
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they are the electoral reforms' or the 
administrative reforms.   We have to ensure 
that change is at such a pace that we meet the 
requirements of the present age of science 
and teshnology so that we march into the 
21st century with our head light- And that is 
what the Prime Minister has stressed. He has 
stressed the Congress (I)'s commitment for 
change, but change within the framework   of   
continuity,   change   within the framework 
of time-tested policies of democracy, 
socialism and secularism. We should  not  
forget  the  background,    the circumstances, 
the situation in which we adopted these 
policies. It was not overnight that these 
policies evolved.    It was after a long 
struggle we had won the freedom   when  the  
people  of   this 1 P.M. country were fighting 
against the biggest   empire,   to   break  
shackles of  slavery  under      the  leadership      
of Mahatma     Gandhi  and  Pandit     
Jawahar Lai  Nehru.      The      people  of      
India fought      for      the freedom      and      
the Indian people, Congress    realised the 
problems     of the poor     people     and     of 
stood  the  hopes  and  aspirations of     the 
Congress identified itself with the problems 
of  the  Indian  people.     Congress  under-
dose who are living in the remote and 
backward     areas       of     this       country 
Pandit  Jawahar     Lal     Nerhu  committed 
himself      to      an   independent      India 
and      the      concept      of      democratic 
socialism.      It  was   not  an   easy     task. 
There  were  many  people  in  1950 when 
the      Constitution   the  Free   India     was 
adopted,  who   used  to  laugh  at  Panditji. 
Who used to ridicule Panditji as to how a   
natron  with  only  2  per  cent  literate people 
can have a successful    democracy. But    we 
adopted the concept of    demo-, cracy. I gave 
for the first time a feeling to   the   People   
of   India   that   they     are only      not free,      
but      the right      to vote     has     made   
them   feel   as     equal citizens      also.      
Thus.      the      principle. of    equality    was 
established.    Following these policies     the     
nation     has     made significant     
achievements     those  achievements   are    
there    for   anybody   to see, whether it is in 
the field of industry    or agriculture,  science 
or space  technology, electronics  or nuclear  
science.    I  would not like to go into the 
details. 

The President's Address mentions about the 
achievements made by us in the field of power 
generation, food production and industrial 
production. I would not like to give the details 
of these achievements, but I would only say 
one thing. It is sad to' hear and find that our 
friends in the Opposition trying to play-down 
these achievements. When an. attempt is made 
to create an atmosphere of cynicism and my 
friends on the other side contributing to that 
atmosphere of cynicism, and they continue 
with these attempts, by which they are trying 
to show, particularly to the post-independence 
generation, that this nation ha* achieved 
nothing. Is it not an insult the farmers and 
workers of this country? Is it not an insult to 
the scientists, doctors and technocrates? 
Whom is it going to help? They are trying to 
break the will power of the nation. If the will-
power and confidence of the people 
particularly the younger generation is 
shattered, no society,   no   nation   can   
progress. 

THE      VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU); We are 
skipping the lunch hour. The House will 
continue because there are a number of' 
speakers who want to participate. 

SHRI ANAND SHARMA: Sir, when I talk 
of achievements, I am not the one to say. that 
We do not have    any problems.' We do have 
problems.    We do have the problem of 
unemployment.   We do have the problem of    
backwardness.   Nobody denies that. The task 
before us is      im-mence.    J  am  not  trying  
to  minimise  its magnitude.    It is not an easy    
task.    In a nutshall it is the transformation of 
one-seventh of humanity.    But  we have the 
will.  We   have   the  political   will  today-
Today we are geared for action.   That is what   
is  .required.    Our  icommiltrnent   is not in 
doubt.    Our commitment is clear-to ensure 
social and economic justice to the people of 
India, to ensure that India becomes a strong 
and self-reliant nation. I  congratulate   the     
Government,      and particularly  the   Prime   
Minister      who, from the very first day, has 
shown that there   is   no   time   for   empty   
euphoria. He   has  tried       his   best   made  
sincere efforts   to   give   concrete   content  to   
all the promises he made.      I will refer to a 
few which are essential, not all. 

The problem of Punjab has been referred to.   
The Prime Minister had made * 
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promise during the course of the election 
campaign, and the first action of the new 
Government was to set up a panel on 
Punjab, to ensure an early solution. Not' 
only that, in the President's Address, there 
is a clear mention about electoral reforms, 
for which there has been a demand. 
Much talk has been there about it. It has 
been promised that we are going to have 
electoral reforms.    Not     ouly     that, 
administrative reforms and judicial re 
forms have been promised to ensure that 
the judiciary is made accessible to the 
poor people of this country. Sir, the 
Government has taken steps to bring a 
legislation against defections. Yesterday 
when I was listening to some of my friends 
on the other side, they were saying, 
"Where is the urgency? Why such a 
great hurry?" Why not? They have been 
talking about it. People have been ask 
ing  for it. ' 

THE      VICE-CHAIRMAN (SHRI 
SANTOSH  KUMAR     SAHU);     Please 
conclude  within  two  minutes. 

SHRI ANAND SHARMA; People have 
been asking for it. And when the Government 
has responded to this need to ensure that the 
polity is reformed, then there is a subtle 
opposition. 

I will now come to education reform. 
Yesterday there was a mention    of that. It is, 
in my opinion, a gift by our young Prime 
Minister to the young people of India in  this  
International    Youth Year. It has met a long-
standing demand of the young people, of the 
intellectuals and the teachers.    I had once said 
it in this House! and I repeat it that we are sure 
that when the Government talks of a national 
eduction policy,     this nation will     have   a 
national integrated education system with 
uniform  educational  syllabi.    We will  go n  
for the vocationalisation of education, to   
ensure   that   our  education      system meets   
the   reuirements   of  our  industry, of our 
technology.    But yesterday, I found some   
criticism   even   of  that   and      why there  
should   be  a   national   policy.      I would   
like  to     remyid     them—I  have little  
time—that   it  was   a  long-standing demand, 
that it is in the interest of the tation      and      it      
is      long      overdue. There      should      not      
be   a      debate as to which language the     
new    policy should he in.   We are talking of a 
system.   We are not talking of a language. 

I would like to remind you that Education 
today is in the Concurrent List and it is the 
desire of the nation that concurrence is 
invoked in latter and spirit. 

Sir, now I will be failing in my duty if I do 
not speak about our friends in the Opposition. 
I am the last person to devalue or play down 
the role of the Opposition in a democracy. 
1 spoke of introspection.   It was in this 

context.    The   Opposition  requires  today 
serious introspection.    They have an important 
role to play in the nation, in our democracy.   
They have to do soul-searching.    But what 
role have they been playing?    A role of 
confrontation, a role of opposition for   the   
sake   of   opposition. They have joined hands 
in the name of Oppoition unity, with 'parochial, 
of communal      force.   They      have      
indirectly supported   those     elements,     
whether   in Punjab  or  in  Jammu   and   
Kashmir.     I don't   dub   them anti-national—
my friends in the Opposition—but the acts 
were anti-national, sharing the same platform 
with Akalis    and    National    Conference, 
with those  in  the  south  who  talk of Telugu 
Desam.   Mr. Patel is not here; he should |have 
been here because he raised a few important  
points about Centre-State relations. As I said 
earlier too, thus is a very dangerous 
controversy and it should  not have been raked 
up    to    support Akalis, to  placate Akalis,  it  
was    a    policy  of appeasement  towards   
these  forces.  It  is the misfortune of India that 
those Opposition parties which claim to be 
national parties  are  merely  regional  in 
influence and they have no option but to join 
hands with    regional     forces,    with    
parochial forces, with communal forces in the 
name of Opposition  unity  and  in that  process 
you give strength knowingly or unknowingly to 
those very elements who wanted to   undermine    
the    unity    of   India.    I demand on this 
occasion, this nation has seem, this nation has 
suffered at the hands of  those elements    of    
regionalism and communalism,  violance  has  
no Place  in this  country.    Let us  at least 
agree on this.    When political parties are 
formed, let them be formed  with  socio 
economic. programmes,  with    a    national  
outlook. Let political parties not be formed 
with region,  religion   and   caste  as  the  basis. 
Even    though    the    Constitution has per-
mitted that, let that permission be withdrawn in 
national interest. 



 

, [Shri   Anand   Sharma] 
Before I conclude  I want to say one word about 
the Opposition.    Their entire approach, 
reaction to the election verdict, has  been   
unrealistic   and   unfortunate—I won't  use  the   
word   unbecoming-   They have gone in for 
post mortem.   They talk of democracy.    You 
have to bow    before the verdict of the people, 
the wisdom of the Indian people.    It is the alter 
before which all the elements have no recourts 
but to bow in obeisance.    They talk of 
percentage;  they talk  of money  in    the 
election.     They   question   the   perception of 
the people. They question the vardict itself and 
then they  talk of democracy. This    is    most    
unfortunate.    With    all humility I suggest to  
my  friends in the opposition, it is not a 
reapprisal of electoral strategies which is 
required to restore the lost credibility.    It is not 
post-mortemi which  is  required,    What is 
required  is an overhaul, a reform in the outlook 
of the Opposition parties.   If they come with a 
positive approach, if they give  up the policy of 
confrontation, if they adopt a national   outlook, 
then   only   can       they restore their 
credibility. in the end I ask: Today  when  the  
nation  is poised  for a leap,  when it has 
successfully faced the challenges, when the 
nation has re-asserted  itself  force  fully,   will   
the  Oppoition continue to be an obstacle in the 
evolution of this nation, in the consolidation of 
the nation-hood, only for the sake of political 
expediency?    Whom  will   it help?    Will you 
continue to follow the path of confrontation?    
Will it be in the interest of the nation?    Our    
Prime    Minister    has called for consensus.    
He has taken the initative.  This  proves  his  
deep  faith   in] democracy.  I  hope  for  once  
the opposition in this country will rise to the 
need and  replace  confrontation  by  consensus. 
To conclude,  I  will say one thing to friends  in  
the  opposition.  In  the revolution of every 
nation, there is an interim! period, certain hiatus 
between the gaining of   the freedom and   
consolidation of   the freedom  into  a mature 
nationhood, capable of meeting all threats to its 
unity and integrity.   Will  the   opposition   co-
operate in that process?    I do hope  that today 
we   all   will  collectively  pledge  to  work for 
India to  ensure  that we march  into 21st 
century  as  a strong    and    vibrant nation. We   
have   the   leadership  and  we have the political 
will. Our Prime Minister has  the  ability  and  
this  nation  has  the 

determination,   and     I     am     confident 
that      India      will continue to 
march towards its destination and goal of 
self-reliance. This can be the only fitting 
tribute to our leaders of the freedom 
movement, like Mahatma Gandhi, Pandit 
Nehru and, of course, to shriraati Indira 
Gandhi who, I will lived and died for this 
country. I hope from now on we will have a 
changed atmosphere, a changed attitude and a 
changed outlook. Thank you. 

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Mr. Jaswant Singh. 

SHRI JASWANT SINGH (Rajasthan): Mr. 
Vice-Chairman, we consented to sit without a 
lunch break hoping that the Treasury Benches 
will have some representative from the 
Cabinet. This is not to be little the 
Parliamentary Affairs Minister whose duty 
enjoins her to be always present. If the 
Treasury Benches are empty without 
representation, whom are we to address? I am 
not referires to the presence of the Minister of 
State for Parliamentary Affairs. The Cabinet 
has to be represented. 

SHRI   LAL     K.   ADVANI   (Madhya 
Pradesh):    That is the tradition. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI MARGARET 
ALVA): We have rosters on duty. Since we 
were not supposed to sit at lunch between 1 
and 2 there is nobody on duty-I have sent 
word in the meantime saying that we are 
sitting without lunch break, I am talking 
notes, if you do not mind, till somebody 
comes. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): She has sent 
word.    Please go ahead. 

SHRI JASWANT SINGH: I understand 
duties and rosters. I understand there is an 
expressed desire on the part of the present 
Government to tone up administration. If it 
has made a beginning with itself, it will carry 
greater reassurance. 

SHRI PARVATHANENI UPENDRA 
(Andhra Pradesh): Or, promote her 
temporarily to Cabinet rank. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Please send 
for somebody. 

SHRIMATI MARGARET ALVA; I have 
already sent for it. 
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SHRI JASWANT SINGH-. Sent for it? 
SHRIMATI MARGARET ALVA: Sent 

for him or her. 
THE VICE-CHAIRMAN (SHRI 

SANTOSH KUMAR SAHU); Now you may 
please continue. 

SHRI JASWANT SINGH: The 
Presidents Address under normal circum 
stances is an occasion when the Govern 
ment utilises the opportunity to give an 
over-view of what has happened and what 
it intends doing in the coming year. Yet 
1 cannot read the present Address which 
the President was kind enough to deliver 
to both the Houses as an ordinary Ad 
dress. It was an extaordinary Address 
inasmuch as it marked the end of an era 
and the beginning of another. The Ad 
dress is in a sense a harbinger of change. 
Yet, hearing the speech of the mover of 
the Motion of Thanks, to which I listened 
•with great intent wanting to profit by it, 
I could not, but help being 
struck       that the whole      tone 
and   content      of that      speech—the 

idiom  of  it—was  of  yesterday     containing 
invocatory  references  steeped  in  the stale 
sycophancy ofc past years.    But the choice, of 
course, is yours.    We do not share these choice 
and that depending on how you look at its may 
be our good or our ill fortune. But, for the sake 
of our countrymen, 1 need to inform the 
Treasury Beneches:   Please do not repeat the 
mistakes   ot  the  past  years.     Otherwise   in 
that you would be doing a great disservice to  
the  very' cause which you with such patent 
insincerity espouse.      The captain ot your 
team,  the  leader of your Government,   the   
Prime  Minister,   needs   all the sage counses 
that he can obtain and absorb.   Sycophancy 
and honesty of purpose are not the best of bad 
"companions. Many centuries ago, a great 
Indian sage TuJsidas   in  a  great Avork  "Ram  
Charit Mamas"—in the    "Sundar    Kaand"—
has said: 

 
Here only, when I was reading the 

President's Speech. I was struck by the fact 
that the Government faces a dilemma. It is 
torn between opting for change   or   for   
contiauity.     The whole 

tenor and content of the -speech that the 
President delivered  and     indeed,  of the 
Members  from    the    Treasury    Benches 
reflect this dilemma    and    because    the 
Treasury   Benches   and   the   Government are 
unable to make a choice 1 would like to caution 
them:    They will end up by being  neither.   
The identity of  the Government, as has quite 
rightly been observed,   where  it  reflects     
continuity  and  an avowed acceptance of 
political inheritance from  the previous regime,  
is disturbing. For them you are announcing   
then   you would proceed with all that was 
wrong to that era  which  ended   in   1984.    
Should you do that, it would he a fertly for you 
would  negate  the  thrust of  the  electoral 
verdict in your favour.    The elections of 1984, 
which your party undoubtedly won are a 
decisive verlio against the past.  It is an 
assertion of an overwhelming closure for 
change.    In  that,  you   usurped  our plant you 
became the prime campaigners for change,  you 
became  the Opposition to  that  which had 
passed.    And  here  I have   to  advance  a  
word  of      caution. Charles   Dickens,   
amongst  many      other works wrote "Great 
Expectations" and he also   authored   "Hard      
Times":     Please understand that great 
expectations are in variably accompained by 
hard times.   The problems of our country are 
manifold ex-ipectations  of  our  people   are  
high,   the tolerance level  of their patience is  
low. The time, therfore that you think should be   
available   is  not    actually    available. 
Inasmuch    as    the    Presidents    Address 
enables us to identify the emerging outlines of 
the politicaf identity of this Government, the 
message is not full of any reassurance either. 
Here, I to am record with a  dilemma we too are 
faced  with dilemmas. There is a mandate and 
there has to be time to fulfil the responsibility 
which   that   mandate   carries.     I   would, 
therefore    refrain    from    offering    much 
comment except to say that as your political 
opposition and as one charishing the dream,  
alongwith  other Indian,  all other Indians, of a 
resurgent united and democratic India, there is a 
need for world of caution.    The  contours of 
your identity that have emerged do not convey a 
positive   impression.    We   in  the  opposition 
give you the benefit of inexperience combined 
with reasonable good intent.    But even that 
does not give you the right to 



171       Motion 0/ Thanks [RAJYA SABHA]     on President's Address        172 

[Shri Jaswant Singh] let Delhi burn as it did soon 
after the assassination of  the  late  Prime      
Minister.    We  also understand  your -position. 
You  got carried    away    with    electoral 
rhetoric.   But that did not give you the right, as 
now echoed by others, to call your political  
adversaries    opponents  of the ruling party    as    
traitors    or    anti-national.    Patriotism    is    
not your sole prerogative and we are certainly 
not open to accepting the interpretation of patrio-
tism only as understood or as denned by you. 

Sir, the President's Address started as they  
normally  do, with  an  overview of the past year.    
The year  1984 that has passed   has  been  a  
cataclasmic   and     a truamatic year for the 
country  and all speakers that' have participated 
from this or from the Treasury Benches have 
referred to it as such.  May I bring it to your 
notice that the image are the reality of the year 
1984 will be recognised by the fact that in that 
one single year more Indians died—whether it 
was Punjab or Bhiwandi or Bhopal or Delhi—
than were killed in the face of enemy action in 
the four wars that India has fought in 1948, in 
1962, in 1965  and in   1971.    Please  reflect 
very deeply  on this.    When you  talk  about 
continuity, when you talk about carrying forward 
the message of the past, please, reflect very 
deeply as to what were those policies    of    your    
Government    which resulted   in  the  creation     
of  terrorism, which resulted in the creation of a 
climate of violence, whether it was the assassina-
tion   of   Mhatre    in   London   or    the 
assassination of the Prime Minister here in India 
in her own home by her own security    men.      
Following    upon    her assassination,  Delhi  
and    large  parts of North India were subjected 
to a kind of anarchy, lawlessness and violence 
that independent India has not witnessed.    Yet 
till this day no one responsible or irresponsible,  
holding  a  ministerial office  or not holding a 
ministerial office, has come forward from the 
ruling party to demand that what occurred in the 
whole of North India following upon the    late      
Prime Ministers   assassination   deserves   a   
full-scale  scrutiny or examination    and    that 
those  that are  identified  as  guilty  must 
immediately be punished.    Unless that is 

done,  the  first step    would    have been taken 
wrong.  Unless that is not     done, booklets of 
who are the guilty which many have read and 
which have gone to  the extent of naming 
detailing and cataloguing  incidents  of the 
involvement of the ruling party members in the 
anarchy and lawlessness     which    prevailed    
in    large part of Delhi and North India will 
cosn-tinue to  be written.    If collective action is 
not taken against them, all your protestations 
about cleanliness about change, about the  rule    
of    law  will  not  carry weight. 

References have been made to Punjab 
and   to  Assam.      References  have  been 
made  that  an  initiative has   been  taken 
about Punjab because    a    Cabinet Com 
mittee has been formed and that in the 
context of  Assam  invitations  have  been 
sent.   I do not have the time to go into 
details of what has gone wrong in Assam 
or what has gone'   wrong    in    Punjab. 
I   would,   attempt   to  put  across  in  one 
sentence for each of these States Punjab 
and Assam that it is a very difficult task. 
Punjab stands  today where it stood and 
Assam stands today where it stood prodecly 
because of the policies  followed  by  the 
Government of the day for the last five 
years.    For the first time in independent 
India's history, two States of the Union 
were deprived of their right along with the 
rest of the country, to be able to exercise 
their franchis.    The ills of Bhindranwale 
are now being sung by everybody.    It is 
a well-known fact that what Bhindrawale 
wale represented  and what all he came 
to represent  before  his  killing  was  the 
creation of the Government of the day 
and of the railing party.    If Assam had 
not been imposed with an untenable and 
totally    unacceptable    elections    that    it 
faced in 1983 ------   (Interruption). 

 
SHRI JASWANT SINGH: In Assam 

today, Sir, every section of society, every tiny 
hamlet in that beautiful valley'of the 
Brahmaputra stands totaily divided against 
one another. The Government of the day and 
the ruling party cannot be absolved of their 
responsibility for that. 
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Wo witnessed, Sir, in the sheer horror of the 
late Prime Minister's assassination, a grave 
security failure in her own home by her own 
securitymen.. For the last four days, the whole 
of the country has been a witness to yet 
another grave security failure a failure of 
intelligence in the Prime Minister's own home 
again, in the Prime Minister's own Secretariat. 
These are the matters for you to reflect on. 
They do convey a message to the rest of the 
country that the rot is so deep the rot is at the 
root itself. It does not do well for you to say 
that a change has already come about Change 
does not come about merely by articulating 
wishes for it. Naturally, Sir in the President's 
Address there is a mention of economic 
matters. The opportunity to discuss the 
economy of the country,, where we have 
reached and where we are headed, will more 
adequately be provided when we come to 
dicuss the Budget. As one reads the present 
Address, as one heard it, an impression was 
created that everything, every aspect of 
economy, every facet of it was a story of great 
success. I wish I could share that sense. I 
connot do so. And I will come to it in detail 
when the right  opportunity  comes. 

But there are three aspects which I do •wish 
to highlight. One is the resource gap. The 
second is the question of public debt. And, the 
third is the question of agriculture. Currently, 
Sir, the Sixth! Plan has ended with the country 
having a resource gap to finance the Seventh 
Plan of roughly about Rs. 40,000 crores. Wo 
have to raise resources to a tune of Us. 40.000 
crores. With our time-tested methods of direct 
and indirect taxes we have come to a situation 
wherein under the present metho, we cannot 
raise those Us. 40,000 crores. Please, let the 
Government, let the Prime Minister in his 
reply to the Debate come forward and say how 
he intends to fulfil that gap. The public debt 
today, Sir stands at around Rs. 53,000 crores. I 
had an occasion during the past year's debate 
and on a slightly facetions to mention to hon. 
Shri Pranab Mukherjee who was then holding 
the portfolio of Finance that there are only two 
kinds to Finance Ministers, those that leave in 
time and those that are found out and are 
asked 

to leave. He did not follow my advice. I had 
advised him then to please leave in time. He. 
did not follow my advie so it delights my heart 
to see him here now at leisure unburdened with 
files. But the fact still remains that the point that 
I made then about public debt, about the 
country today financing all its efforts through 
borrowings, whether internal or external, is a 
matter which requires the most serious thought 
and is directly connected with the whole 
question of resource gap. Our public debt today 
stands, to my knowledge, at around Rs. 53,000 
crores. Let the Prime Minister come forward 
and say how does he .  wish to cope with that 
aspect. 

These is a question about agriculture. The 
President's Address said, and painted a 
picture, that agriculture has shown ;on-sistent 
progress. The fact remains that even after 
taking into account all the statistics and taking 
into account the cyclic growth and stagnation 
of agricultural figures, our agricultural growth 
has not shown a growth of more- than 2.2 per 
cent, that in our agricultural sector, pulses and 
oilseeds continue to be the two most 
troublesome, the two most difficult areas. 

I am gladened     that    the    President's 
Address for the first time in five years, did not 
talk about a deteriorating security environment 
of  the  country.    "Upto  the elections and 
right in the election com-paign   the   Prime   
Minister  continued  to talk about threats to the 
country.    The President Address is silent 
about there ats to the country.    I am relieved 
by that. I am relived that threat    to the country 
have vanished overnight from December to 
January.    I am relieved by the fact that the 
country no longer faces a deteriorating security 
environment.    Therefore there  are  tasks  
connected  with  defense which  must  be  
undertaken  now,  taking into  account  the    
fact    that when  on espouses economy in 
defence, one is not talking of a weak defence.    
There is an excess laying in  defece 
expnenditure and the  Prime  Minister  must  
addess himself to that task if the resource gap, 
if the public debt an if the demands of defence 
expenditure  are  to  be  undertaken  with 
economy.    The    five-year    defence plan 
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[Shri  Jaswant Singh] 

which has synchronised with the Seventh 
Plan, is likely to cost Rs. 35 to Rs. 40,000 
crores Where is that money to come from 
unless economy in defence is exercised and 
we would appreciate the Prime Minister 
coming forward to say something about it, 

A word about foreign policy. On the fifth 
anniversary of the occupation of Afghanistan, 
for the first time presidential Address to the 
nation is totally s i lent  about Afghanistan; 
there is not a reference to it. This is the reality 
and the image of the foreign policy of the' 
present Government. Are we, therefore, to 
assume that Afghanistan as a problem of the 
subcontinent of which and to which all the 
previous Presidential Addresses have been 
referring, no longer now exists. This is a grave 
shortcoming in the Presidential Address and 
we would request" for a clarification on this 
matter. 

There is a repetition and reiteration, and just 
reiteration, of the question and of our 
continued commitment to world peace and 
non-alignment. A word of action, now-ever. 
Non-alignment is not, as it is tending to reflect 
itself, in the practice of our diplomacy today, 
not a question of equi-distance. When Prime 
Ministerial four programme are announced, it 
is said that he is going to visit France and the 
United States. A hue and cry is raised as to 
why the dates are not announced of his visit to 
the Soviet Union. It is not necessary to reduce 
the conduct of Indian diplomacy to such 
levels, 

I have, in my conclusion, one major 
grievance and I beg your indulgence for time. 
Some speakers referred to poverty. In the ten 
tasks that have been outlined in the 
Presidential Address, there as a question of 
administrative reforms. I welcome that But I 
would like to inform you that administrative 
reforms in a country like India, governing 
India 

more adequately, is not merely a techno-cratic 
managerial problem. Please don't reduce it to 
that. If it were merely a question of 
punctuality, if it were merely a question of 
technocratically introducing such managerial 
pluses, that our country wit] suddenly wake up 
and start improving, that is not going to solve 
the problem. 1 welcome the initiative taken on 
education. I welcome the initiative taken on 
electoral reforms and about anti-defection Bill. 
We have indeed for long been asking for it 
ourselves. The plea given by the Government 
and the Treasury that an anti-defection Bill is 
to be brought now because State Assembly 
elections are due, is also welcome enough. But 
I would like to go a step further and request 
the Prime Minister to come for-ward and say 
in his reply that alongwith the anti-defections 
Bill, they will also make the code of conduct 
which has already been announced by the 
Election Commission not merely 
recommendatory. but we will make it 
mandatory, we will provide legal teeth to it, so 
that in the coming State Assembly elections, 
the whole is started on a right footing. 

My one big objection—I am conclud 
ing—to the whole speech is the grave neg 
lect of the question of poverty, except 
for the reiteration of what was done un 
der the twenty-point programme and what 
will continue to be done. These are 
some patently bureaucratic phrases. Pro 
blem villages for drinking water, so 
many villages have been 'covered' and 
so many are required to be 'covered' fci 
the coming year. I fail to understand 
the word 'covered'. I do not understand 
how the problem of drinking water is 
solved by saying that so many villages 
have been covered. The main question is 
whether the drinking water supply is eno 
ugh and adequate in the villages. The 
problem of drinking water supply is just 
one aspect of the poverty eradication pro 
gramme . 

Members from the Treasury Benches have 
said-—Sir I am concluding—that (he 
Oppositon should cooperate. 
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I would like 10 tell  them that our cooperation  
is  forthcoming.    It comes with conviction.     
Our co-operation is not subject to your charity.    
Our     co-operation does  not  come* merely  
because   we  have lost   at   the      polls.  Our      
co-operation comes  when  we   are  convinced  
that  the ruling party is  doing  the right  thing.    
I offer  my  co-operation.   I  offer  my    co-
operation on steps which the Government may 
take on  improving the law and order situation 
in the country by convincing us   that steps  
which  they  intend  to   take are   the   right   
steps.   I      offer   my   cooperation to the 
Government on  the initiatives   which   they   
intend     to take    on Punjab and  Assam 
problems, by convincing us that the steps 
which they intend to take are the right steps  
which will solve these problems.    I will      
offer my      cooperation to the Government 
provided they came forward with programmes 
for  those 380 million Indians about whom 
there is no reference  in the  President's     
Address, those 380 million people who 
continue to live  under the poverty line.   I will 
offer my co-operation  provided even  now    
the Prime Minister, in his speech, in reply to 
this debate, comes forward and says 'This is 
what I  intend to do; we have left out the 
poorest of  the poor Indians and the President's 
Address is silent about it; 'we ask you, in the  
Opposition to co-operate with  us  in  regard   
to   these   380   million Indians'.  We  will  co-
operate: 

Sir, I started by saying that I was faced with 
a dilemma. The ruling party has won and my 
congratulations are offered to them. My good 
wishes to them. May you succeed because if 
you succeed, perhaps, even by default, some of 
the problems which the Government faces, 
may be solved. Your failure, the consequences 
of your failure, do not leave me untouched. It 
does not leave any Indian untouched because 
the responsibility of governing a country like 
India is all era-bracive. Sir, as I said, when I 
was faced with a dilemma, a friend advised me 
that I should go back to Gandhi, I will five a 
quote in conclusion.    Gandhiji at 

one stage said T will give talisman, whenever   
you   are   in   doubt... (interruption). 1 am talking 
about Gandhi. (Interruption). Sir, I take strong 
objection to this attitudinising.    You cannot 
appropriate     patiio-tism  to yourself. You 
cannot appropriate nationalism to yourself.       
This  is      the attitude.   This   is   the      attitude   
on   the basis of which they ask us to co-operate. 
Co-operation is not charity  that you ask from us.    
Gandhiji said 'I will give    you a talisman;  
Whenever   you  are  in  doubt or when the self 
has become  too    much for you'; apply the 
following test:  Recall the face of the   poorest  
and  the  weakest Indian,  whom you  may have 
seen      and ask yourself if the  step which  you 
contemplate is going to be of any use to him; will 
he gain anything by it; will it restore him  to  a 
control over his own life and destiny? In   other  
words,  will  it  lead  to Swaraj   for  the  hungry     
and  spiritually starved millions? Then, you will 
find your doubt  and  yourself  melting away.'  I  
did apply this test.     I found, when I applied this   
talisman  to   the   President's  Address, that my 
dilemma  was     resolved to      an extent.   In that 
light I wish the new Government well.    I wish 
the Treasury Benches well,   so  that  with 
humility,      with compassion and with vision 
they may serve the poorest of the poor.      They      
are the ones who  need to  arrive first in the 20th 
century, so that our march to      the 21st century 
about which such invocatory refereness  are 
made, could be facilitated. 21st  century  will   
come   willy-nilly  in   15 years'  time   from  
now.     The   queslion  is not whether the 21st   
century will   come, the question is how we are 
going to 'enter the 21st century.    The question is,      
will we leave   the  poorest of the poor      still 
where they are, or will they be a part of a united,   
resurgent,  dynamic     India  and its march to the 
21st century. 

 



179 Motion of thanks [RAJYA SABHA]       on President's Address 180 

 



l8l Motion of thanks [22 JAN. 1985] on  President's  Address 182 

 



183 Motion of thanks " [RAJYA SABHA]       on President's Address 184 

 



185 Motion of thanks [22 JAN. 1985] on  President's  Address    186 

 



187 Motion of thanks [RAJYA SABHA]       on President's Address 188 

 



189        Motion of thanks [22 JAN.   1985] on  President's Address        190 

 



191 Motion of thanks [RAJYA SABHA]        on President's Address 192 

 



193        Motion of thanks [22 JAN.   1985] on   President's Address       194 

 



195 Motion of thanks [RAJYA   SABHA]       on President's Address 196 

 



I97        Motion of thanks [22 JAN.   1985] on  President's  Address 198 

 



199 Motion of thanks [RAJYA  SABHA]       on Presidents Address        200 

 



201 Motion of thanks [22 JAN.  1985] on   President's  Address 202 

 



203 Motion of Thanks [RAJYA SABHA] on  President's  Address    204 

 

SHRI INDRADEEP SINHA (Bihar) : Mr. 
Vice-Chairman, Sir, I begin by thanking the 
Reshtrapatiji for paying such glowing tributes 
to the memory of our late Prime Minister, Smt. 
Indira Gandhi. We have collectively paid 
tributes to her in this House and tributes have 
paid from other forums as well. But today, Sir, 
I want to draw your attention to a very serious 
problem which is endangering our national 
security and integrity. That problem is the 
continuing conspiracy of imperialism, 
particularly US imperialism, agianst the unity 
and integrity of our country, against the 
security of our country and its persistent 
efforts to destabilise the political situation in 
our country, to create conditions of chaos and 
confusion and if possible to dismember this 
country. When Madam Indira Gandhi was 
assassinated by certain members of her own 
security guard initially the incident was sought 
to be dismissed as the insane, act of person 
misguided by a kind of religious bigotry and 
fanaticism. In the Rashtrapati's 

Address also, I should say a very inap-
propriate word has been used. This act has 
been characterised by him only as an act of 
"perfidy". But Sir, I would like to state here 
that it was more than an act of perfidy. It is 
time our country wakes up to the reality. 
There is little doubt that the assassination of 
Madam Indira Gandhi was engineered by 
imperialist agencies like the CIA because it is 
impossible to believe that the assassins could 
penetrate such a highly guarded security organ 
of the State as the Prime Minister's Security 
Guards. Without going into details, I may 
remind you that the assassins by changing 
their original time and places of duty got 
themselves placed in a position from where 
they could carry out their dastardly mission. 
Who did it ? Who allowed it? Not the 
.Inspector or the sepoy himself, but their 
officers. So even from  the incident of     
assassination 

" the role of certain officers came under sus-
picion. What has happened in subsequent 
weeks has further confirmed the suspicion. 
Now our country is greatly alarmed at the 
exposure of the spy ring in very high places. I 
will congratulate the Prime Minister for the 
action that he has already taken and I will 
hope that ho will not relent till the last of the 
culprits has been captured and the whole 
spyring busted and its sources rooted out. But 
may I ask, how it is that  these foreign espion- 

- age agents penetrated such highly sensitive 
organs of the State as the Prime Minister's 
Secretariat, the Rashtrapati's Secretariat, the 
Ministry of Defence and Defence Production, 
the Finance Ministry and the Ministry of 
Commerce? 3  P.M. 

It could not have been done by the per 
sons who have been so far arrested. After 
all, the persons who have so far been 
arrested are either clerks, orderlies, mes 
sengers or officers of the rank of Under 
Secretary and Deputy Secretary. I do 
not  think—no   intelligent   person will 
believe—that these people could have been 
capable of organising such a wide, ramified 
espionage network and conspiracy. Bigger 
people must have been behind it. Why doesn't 
the Government catch the bigger people? If 
the Government thinks open discussion in the 
House is not desirable,   I may agree with that, 
but then 
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I would suggest, let us have a secret session 
of the two Houses and have a full-dress 
discussion on it. 

How is it that CIA agents penetrated 
the office of the Principal Secretary to 
the Prime  Minister after  1980-81? We 
have on record an ex-CIA operative's 
statement that the CIA had an agent in 
the Indian Cabinet for a number of years. 
Only last year the Larkins brothers were 
caught.  Retired Major-General Larkins 
and Retired Air Vice-Marshal Larkins, 
with a serving Lieutenant Colonel and 
some businessmen were caught, but even 
that espionage conspiracy was confined 
only to one Ministry—the Defence Minis 
try—may be to a particular section of the 
Ministry. But this one is a very wide 
th ing  and such widespread and 
efficient       was       their netwok     that 
minutes      of the Cabinet   meet- 
ing    were   in   the  hands    of  the      spices , 
by the     evening     of   the day      on 
which the Cabinet meeting 
was held. This is something which should 
alarm the entire nation. This is some 
t h i n g  which should alert the Government 
itself, and all possible measures should be 
adopted to root out the sources of such 
espionage and conspiracy. Even a very 
respectable bourgeois journal not at all 
critical of the Government—the "Times 
(if India"—has editorially stated that some 
of our big business houses which entered 
into collaboration agreements with foreign 
multinational companies are providing 
bases for the operation of these espionage 
agents linked with the CIA. It is not 
accidental that the chief Indian who has 
been so far discovered as the key link 
between the foreign agent and the head 
of the Indian espionage is an executive 
of an Indian firm—Manekals—who have 
collaboration   agreements   with multi- 
nationals. Our party has been always warning 
the Government against giving such facilities 
to foreign multinationals, especially after the 
role of the ITT—International Telegraphs and 
Telephones—in the murder of the 
democratically elected President of Chile, 
Salvadore Allonde It became very clear that at 
that time some of the American multinationals 
were working in dose collaboration with the 
CIA. I was surprised; now the ITT is 
advertising on a large scale in the Indian 

press. What for? Probably the Govern 
ment are giving them some licence to 
enter into some collaboration with some 
Indian firms. So, all these foreign colla 
boration agreements have to be examined. 
The executives of these foreign collabora 
tion firms who used to have free access to 
our Secretariat have to be thoroughly 
screened; and in future the minimum that 
should be done is, that no businessman 
should be allowed to enter any of our 
Secretariat offices—Home       Ministry, 
Finance Ministry or Priraf Minister's 
Secretariat. I do not want to go into details of 
this thing, I only want to voice the concern of 
my party. 

After the  assassination of Shrimati 
Indira Gandh. our party came out with 
iatement, that this assassination is only a high 
point in the imperialist conspiracy against our 
country and that this conspiracy is bound to 
continue and more such things may take place. 
And within just 10 weeks this evidence has 
come before us of a widespread espionage 
network spread in the highest and some of the 
most sensitive organs of the State. I do not 
know what ha» happened actually. But -there 
are press reports, it appears that some of the 
vital defence secrets have been lost. Even 
codes for sending diplomatic or security * 
messages have been deciphered. Even blue 
books have been lost. Well, I hope the 
Government is already doing the necessary 
things to replace the deciphered codes and 
draw up a new plan and all that. But what I 
want to emphasise is this, that we have to draw 
proper lessoni from this and the one lesson that 
I would like to suggest is proper vigilance. My 
hon. friends, Mr Gafoor, Mr. Sultan Singh and 
Mr K.R. Narayanan are sitting here and would 
agree with my suggestion. These are the 
minimum things required for eliminating   
these espionage efforts. 

Mr. Feidel Castro, the President of Cuba 
himself once stated that the C. I. A. made 108 
attempts on his lifes and every time it was 
frustrated. It was frustrated because the 
Government was alert and people of that 
country were vigilant. So, I join all my hon. 
friend* on the other side in paying tribute to 
Madam, Indira Gandhi. May I in all humility  
also   demand in  the interest  of 



207 Motion Of thanks [RAJYA SABHA]       on Presidents Address 208 

[Shri Indradeep Sinha] 
the country, please exercise greater vigi 
lance inside the administration? Please 
keep away from all sorts of shady ele 
ments, particularly elements connected 
with the multi-nationals. Let us be 
assured that this is the last espionage 
scandal of this kind and that in future 
such foreign espionage network will not 
be allowed to operate in the highest organ 
of the State in our country. From this 
point of view I am rather disappointed 
with the Rashtrapati's Address. The 
Address was made on the 
17th. The first arrest was made 
on   the       181th    and     according to 
press reports Government intelligence agencies 
were looking for those people for the last 9 or 
10 months. So, why should Rashtrapati paint 
such a complacent picture when the danger is 
so real. So, I hope in future greater vigilance 
will be exercised. Not only popular vigilance 
but also official alertness. We can all  
cooperate in this task. We are all for the amity 
and security and the defence of the country. 

 

SHRI INDRADEEP SINHA: Now Sir, 
about the other problems, I only want to 
raise a political point. A question has 
been raised: what does the opposition 
want? Cooperation or confrontation? We 
are not for confrontation. Even when 
Madam Indira Gandhi was alive, our 
party had several times made the. offer 
that since on the question of foreign 
policy, of peace, -non-alignment and fri 
endship with the Soviet Union and 
other socialist countries and non-aligned 
countries, there is no difference between 
us    on    the question       of unity 
and       integrity        of the      country, 
there       is      no difference. On 
the question of the principle of secularism, 
there is no difference. So at least on these 
issues, let there be a national consensus.    If 
some parties do not want    to 

join,   well    we   cannot   answer   for   then;. 
So   far   as   the      Communist     Party     of 
India   is   concerned,   we   had   stated   pre-
viously, and I am reiterating it even today, that 
on these issues, we are fully prepared to    
cooperate with the     Government,    to have a   
national consensus among all the democratic   
and   patriotic      par ies    in  the country. And 
let these issues be not made the  basis  of   
in t ra    party  controversies  or of partisan 
politics. But coming to some of the  domestic   
problems,  problems  concer-ning  the  
people's  livelihood,  problems of the country's 
economic progress, problems of the  
functioning of     parliamentary  democracy   
in   our   country,   we   have     our differences.  
And these differences   cannot be resolved 
merely by denying        them. These  
differences   are   real   because   they exist   in   
life.     And   i   am   sorry   I   cannot  with   the 
observations  made  in  the President's   
Address   that      the   country's economic    ' 
situation   is     very   very   rosy. Agricultural      
production     has  increased Very good.    But 
only last year, the council of economic  
advisers headed  by   Prof. Sukhomoy     
Chakraborly     was     reporting that in the 
vast rice belt of Eastern Uttar Pradesh,  
Madhya Pradesh,  Orissa, Assam and  Bihar,  
production is  particularly low. And now we 
hear   the talk  of a second Green   Revolution.        
Where     has   these second Green Revolution 
taken place? We should  not try to  mislead   
the  people  by painting   a   complacent   
picture. 

During the Sixth Plan, it is claimed, the 
growth rate of  the GDP has been more than the 
target, that is, 5.2 per cent. V/ell that is  so      
only   in       comparison  with 1979-80  which   
was      one   of     the  worst drought years of 
the century. On a long-term view,  the  growth  
rate, is  not above the trend  rate, that is 3.5 per 
cent.  Even taking  the  first  four  years  of  the   
Sixth Five Year  Plan,  it   is   not  more  than    
4 per cent.  Similarly, the Seventh  Plan      is 
not going to be fulfilled. Even the reduced 
allocation of the Plan. Rs. 110,000 crores, is not 
going to   be spent.  There are  indications that 
there is going to be a shortfall of   
approximately   Rs.    10,000   crores     in this 
final year of  the Plan and there    is going   to   
be      a   shortfall   in      important sectors like, 
coal, steel, electricity, cement, fertilizers  and   
railways     etc.,  I have  no time  to  go  into   
the  details.    The  price situation, is a little  
easy,  but how?    The 
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prices of industrial products have not fallen. 
The prices of minerals and fuel have not 
fallen. Only the prices of some of the 
agricultural products have fallen. So by 
depressing the prices of some of the' 
agricultural products, the wholesale price 
index has come down a little. But even during 
the election campaign, the price of sugar went 
up by about a rupee per kilogram in the open 
market at the retail   level. 

The foreign exchange situation is parti 
cularly critical. Now, our trade deficit, 
which was only less than Rs, 2500 crores 
in 1979-80, has risen to between Rs. 5500 
and Rs. 5800 crores during the last tour 
years and in the current year it may be 
where between Rs. 5500 and Rs. 6000 
crores Coming to the foreign exchange 
I we are told exports have increased 
by 50 per cent. Yes, exports have in 
creased by 50 per cent in terms of Indian 
Rupees but have not increased at all or 
increased very little in terms of U. S.- 
Dollars. That is because the Dollar value 
 of the Rupee has shrunk by about 50 per 
cent So, in terms of Rupees it appears 
that exports have increased. Moreover, 
exxports have some what increased because 
we are exporting some of our Bombay 
High crude which we ourselves cannot 
refine. In the case of 

foreign exchange our re- 
serves are reported to be more than Rs. S000 
crores. But this is not the real picture because 
in this period we have drawn at least 3900 
million SDRS, that is, more than Rs, 4000 
crores, by way of the IMF loan. If we put that 
aside, then the reserves are not more than Rs. 
2500 crores not enough even for two months 
foreign trade. Moreover, during 1985-86 the 
repayment of IMF loan begins. The net debt 
repayment liability last year was about Rs. 
1000 crores or Rs. 950-odd crores. This Year 
it may go up to Rs. 2000 crores. Year after 
year the repaymeni liability is likely to go ,up. 
And U.S. President Reagan say and the World 
Bank and IMF officials say, India has now 
"graduated" as a loan seeker and, therefore, 
should take loans fro the commercial market. 
That means, for paying the low interest loans 
taken earlies we have to contract new high 
interest loans. 

That will slowly put our countrys neck in a 
death trap. 

Then coming to the Seventh Plan the 
position is very difficult. The resources gap 
estimated by the panel of economists was 
about Rs. 40,000 crores o,ut of the targeted 
figure of Rs. 180,000 crores. Now Dr. 
Manmohan Singh says it is not 40, it is only 
33,00 crores think this is only a marginal 
improvement or, may be. an improvement on 
paper. So, the economic situation is quite 
disquieting. And I don't 'agree with the 
complacent picture that has been painted in 
the Address. There is talk of poverty 
alleviation but there is not even a mention of 
land reforms. After 37 years of independence 
is it a matter of any credit for any Gov-
ernment that only half a per cent of the total   
cultivated   land   has   been  distributed and 
bulk of the land which should be legally 
surplus remains in the hands of the 
landlords? Even the small pockets of land 
that were allotted to the poor, to the Harijans,  
to the tribals, have      been snatched away by 
marauding gangs and during the last five 
years the number of atrocities against 
Harijans, tribals and other weaker sections 
have been increasing. 

Lastly, there is a mention of democracy. 
People have given a democratic verdict in 
favour of the Congress-I. We all bow our 
'heads to it. We accept the people's verdict. 
Very good. But how is our democracy 
functioning? I have no doubt that Congress-I 
would have secured a majority in this election 
without resorting to any undemocratic 
practices. But unfortunately that was not 
done. I am too far away from you, Mr. Vice-
President, to show to you—here we have 
evidence of booth capturing. This is 
Navbharat Times of 28th December showing 
ballot papers being stamped by one person—
just one person. 1 will not name the 
constituency. Here is, another picture of a 
minor boy aged about 12 or 14 years casting 
ballot papers in the box, and somebody is also 
stamping them... 
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SHRI INDRADEEP SINHA; Chau-dhary 
Saheb, this is in Bihar, Auranga-
bad.

(Time  bell  rings). 
Finally, here are ballot papers legally 

issued to voters 'and cast in favour of 
candidates   and  removed   at  the  time    of 
counting in Bihar and    recovered from Polic    
Personnel. 

SHRI P. N. SUKUL (Uttar Pradesh) What 
has happened in Bengal and Karnataka? 

SHRI INDRADEEP SINHA;  Here is 
a   duplicate   ballot  paper ...................  

 
SHRI INDRADEEP SINHA; This is a 

duplicate ballot paper with number? and 
everything on it and the counterfoil is also 
there. It is not torn.... (Interruption). I will 
pass it on to the Vice-Chairman so that he can 
look into it 

SHRIMATI USHA  MALHOTRA: 
(Himachal Pradesh) Has this been brought to 
the notice of the concerned authorities? 

SHRI INDRADEEP SINHA. Yes, 
madam, it has been reported to the 
authorities. 

SHRIMATI USHA MALHOTRA: Then 
how is he in possession of these? It  is illegal, 
if it is so.   (Time bell ring). 

SHRI INDRADEEP SINHA. I will finish 
in two minutes. In Patna Parliamentary 
constituency ballot boxes of thirty-one 
polling stations have not been counted.    
Because    Ballot papers were 

found stacker like currency notes. They were 
not inserted one by one by genuine voters. 
The boxes were opened and stamped ballet 
papers were stacked and put inside the box 
like washed cloths or currency notes. This 
has happened in a large scale. Even the 
directive of the Election Commission not to 
count such ballot papers was violated in all 
such— constituencies. 

Now, I want to conclude with one 
observation. Such methods of rigging 
elections are not in the interests of the ruling 
party itself because it is a question of co-
rel'ation of forces. Where some other parties 
are in a majority they will do that. Where the 
ruling party is in majority, they will also do 
it. If rigging is done in this manner, what 
will happen Jo our Parliamentary 
democracy? These people want to defend our 
democracy, they want to preserve it and they 
want to save it. We have to stand firm and 
denounce these riggings and we should also 
demand basic amendments in the electoral 
law so that a. system of proportional 
representation is introduced and minorities 
are not ruthlessly supperssed because of the 
vagaries of the electoral system. 
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PROF. C. LAKSHMANNA (Andhra 

Pradesh): Mr. Vice-Chairman, Sit, I rise 
today to speak with mixed feelings. While we 
welcome some of the aspects in the 
President's Address, we, at the same time 
feel, regret; that certari very important 
aspects have not at all been mentioned in the 
Presidents Address. 

In the first instance, we are happy that the 
Government have recognised the need for  an  
Anti-Defection Bill. They want a 
healthy political system. We welcome this 
because we have ourselves made it an 
important aspect of our election manifesto. It 
is also very ironical that the very abettors in 
the defection drama of in Andhra Pradesh, in 
Jammu and Kashmir, in Haryana and in 
Himachal Pradesh, are today very eager and 
over-enthusi'astic in bringing forward the 
Anti-Defection Bill. Perhaps, it is pinching 
them now. Perhaps, the party in power own 
realises that they could be the victims of this 
defection game. Theretore they are very 
eager. Be that as it may; whatever may be the 
reason for which the ruling tarty wants to get 
this Bill passed.    We,  the   Members  
belonging  to 
the Telugu Desam, who had been the victims 
of the machinations of .this very ruling party 
itself because it is a question your aiding.. . 

AN HON. MEMBER: By your own party 
members. 

PROF. C. LAKSHMANNA:...by 
supporting, by giving illegal support, to the 
defectors who indulged in this toppling game. 
Now, there is no need for anybody to say 
anything 'about it. It is the people of the 
Andhra Pradesh, who spoke as one man, with 
one voice, who compelled  the then  Union  
Government  and 
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the ruling   party to make anends and to see that 
justice was done to the Telugu Desam Party.   I 
do not stand today at anybody's    mercy.   I 
represent a ruling party which has get the 
mandate of the people of our chosen area as 
massively as possible and much as the.   
Congress Party could blast itself of. Therefore,     
I am not    standing    today at    anybody's 
mercy, but on my own right as a representative 
of a party which has won the affection of the 
people     and which has demonstrated this not 
once, but thrice in a period of twenty months 
therefore,  Gentlemen,     I do not     want your 
Sympathies, I want your    consideration.    As I    
was    mentioning,    whatever may   be the 
reasons for which you want the anti-defection    
Bill, we have wholehearted support for     it.   
We want the anti-defection Bill to come into 
existence as soon as, possible    so that the 
sordid drama which took place in these States 
will not happen again, even at the cost of the    
Congress     Party.   Therefore, I welcome the 
effort    being made by the youthful Prime 
Minister 'and the ruling party for     bringing    
forward the  anti-defection Bill.   But     while     
passing or rushing  through  the  anti-defection  
Bill, it must be made very clear as to how each 
one of the    clauses will have an impact     over 
the course of history.   1 caution the ruling party 
in particular   to see that all precautions in 
framing  and in passing the anti-defection Bill 
be taken so that there is no unhealthy trend of 
defecting or toppling the government in the 
years to come, so that it makes the public life 
really clean as it ought to be and as is being 
claimed to be by the ruling party for the first 
time. Secondly, Sir, the Presidential Address 
also talks of clean public life.   In fact, I would 
like to take this    opportunity to stress that this 
was our sacred goal in our own manifesto and I 
quote: 

"To bring about without any further 
delay in order to have clean public life 
the much needed electoral reforms." 

I do not    want to go into the    details 
regarding rigging,  booth  capturing      and 

so forth because they. Read us nowhere 
It  is  a fact  that  there had  been booth 

capturing.   It is a fact that there had been 
poll rigging, it is a fact that there    had 
been immense use of money power. It is 
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a fact that official machinery has been used 
for election purposes. There is enough 
evidence for it, let us not go into details as to 
who did it or who was responsible for this. 
But it is an established fact that all these 
things that have been mentioned did happen in 
the recent elections and in the elections held 
in the past. Therefore, today there is a need to 
think in terms of electoral reforms in such a 
way that there will be real clean public lift in 
this country.  I  will  quote  an agency      with 
regard to the amount in terms of rupees that 
has been spent in the elections. In 1952 it was 
approximately 104 millions, in 1957 it was 
about 59 millions, in 1962 it was about 73 
millions, in 1967 if was 109 millions, in 1971 
it was 144 millions, in 1977 it was 298 
millions and by the time it came to 1980 it 
was 559 millions. In the recent elections the 
estimate is anywhere near a billion. If that is 
the case, if that is the expenditure involved in 
conducting elections, I think there is need for 
a heart search on the part of authorities, on the 
part of democracy-loving people of this 
country. There is a need to think in terms of an 
election procedure, an election process, which 
will not involve waste of public funds to this 
huge extent. 

In this connection, I would like to make a 
few suggestions on behalf of the Telugu 
Desam Party for the consideration of the ruling 
party which always says that the opposition 
should be constructive, opposition should! 
come forth with suggestion, opposition should 
be cooperative, opposition should not indulge 
in confronation and so on and so forth. Here 
are the suggestions. I throw a challenge. Will 
you consider these suggestions and see that 
they are implemented to give clean public life 
which is an avowed goal of the ruling party 
and also of all the opposition parties in this 
country? 

Firstly, are you prepared to consider the 
creation of an effective independent multi-
member Election Commission? After all, the 
system as it is obtaining with a single member 
Ejection Comission which is under the 
pressure, is not able sometimes to deliver 
goods. 
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Therefore,  are  you  prepared to 

consider a suggestion being offered by us to 
have an effective, independent, multimember 
Election Commission? I think that will-be one 
step further in creating conditions where the 
elections can become .clean, elections can be-
come purposive  and useful. This      is 

for your consideration. 
Secondly, can we make a law eliminating 

the use of authority and official machinery by 
the ruling party. When I am saying '-ruling 
party", I am not necessarily throwing the en-
tire onus on the ruling party here alone. You 
are not the only ruling party in this country. 
There are other parties also in power 
elsewhere. Therefore when I say .that official 
machinery should not be used by the ruling 
party in the elections, it is meant for any party 
which is in power, are you prepared to make 
such a law? I can say that in course of time 
when the wrong shoe will pinch you, you will 
come back and say; "we will have a rule like 
this", as you are doing for the Anti-Defection 
Bill today. Therefor instead of waiting for that 
time, are you prepared to have such a law 
passed? 

Thirdly, we have been talking about poll 
rigging, about booth capturing. Are you 
prepared to make them cognizable offences? 
Whosoaver does it, whosoever may be the 
individual, whosoever may be the party, 
whosoever may be the group which indulges 
in booth capturing, in poll rigging, if they are 
made cognizable offences, at least it will be a 
deterrent. So are you prepared to do it? Why 
dont you come forward with a legislation to do 
that? 

And finally, in view of the mounting 
expenditure in elections, there is no alternative 
unless you want to make the election a 
prerogative of the rich and privileged and very 
influential people in the society. If the com-
mon man, if the middle-class man, if 

the ordinary citizen has to become an effective 
participant and partner in the democratic 
process in this country, it is possible only 
when the election expenditure is reduced. 
Therefore will you come forward with a 
suggestion, or agree to the suggestion that a 
substantial part of the expen-diture should be 
borne by the Government? If you are serious 
that there should be a participative style of 
democracy in this .country then there should 
be no difficulty in agreeing to this suggestion. 

So, Sir, I am throwing these suggestions for 
their consideration. 

Then there has been a reference in the 
Presidential Address about Women. It has 
been in the same fashion, in the same 
eulogising, idealising terminology of "Grahini, 
Grahlak-shmi" and so on and so forth. Beyond 
that we have not gone one step further. I am 
making suggestions. Are you prepared to go 
ahead with them? 

THE     VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU); Please 
conclude within two minutes. 

PROF. C. LAKSHMANNA: Sir, it will be 
impossible for me. I have not even started. 
There had been people who talked for... 

THE      VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): The time 
allotted is 11 minutes. You have covered that.      
You try to conclude now. 

PROF. C. LAKSHMANNA : If it is only 
just fulfilling an obligation that each party 
should speak, then of course I will sit and I do 
not have anything  further to say. 

THE VICE CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Please try to 
conclude within four-five minutes. 

PROF. C. LAKSHMANNA: I shall try to 
conclude as soon as possible. 
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So, I was suggesting that these are 
the programmes which have already been 
implemented, programmes which 

have got the tacit approval, direct approval of 
the people of Andhra Pradesh. Even the High 
Court of Andhra Pradesh has approved them. 
Therefore will you consider these measures as 
an all-India phenomenon and got through 
legislation, either centrally or through the 
states where you are ruling? 

One, 30 per cent reservation in jobs for 
women to encourage women in responsible 
positions; 

Two, equal share in property for women; 

Three, whenever household pattas etc. 
are given, they should be registered only in 
the name of women and not men; 

Four, widow pension; 

Five, educational opportunities for 
women, for instance by establishing 
polytechnics, universities and vocational 
colleges for women. 

•4.00  P.M. 

Are you prepared to take these suggestions 
in terms of development of women instead of 
talking in terms of... 

SHRI K. VASUDEVA PANICKER 
(Orissa): It is impossible. Andhra Pradesh has 
become... 

PROF. C. LAKSHMANNA: The people of 
Andhra  Pradesh are wise  and intelligent   as   
the     people     of  whole India   are,   and  
they have     exercised their option  with a 
massive mandate, a  mandate  even  larger than  
that  of the  Congress...   (Interruptions)...   I   
do not  want   to  listen     as  you   are  not 
prepared to listen to the criticism of year    
party    or    your      leader.       (Interruptions).      
After     five   years   Congress also will not 
exist      if it is only      a question  of  politics.     
I   am  prepared   to 

enter into it....  (Interruptions), please stop it. 

Now coming to the new educational 
policy, Sir, education today has been 
receiving very meagre allocation. I 
offer a suggestion. Will the Govern 
ment be prepared to set aside five per 
cent of the gross national product for 
education? If that is done, compulsory 
primary and secondary education for 
girls and boys, vocational education 
and improvement in the educational 
structure can be easily brought about. 
Unless that is done there is no point 
in talking about educational reforms, 
a new educational policy and so forth. 
Therefore, a new educational policy 
will become meaningful only when we 
are prepared to increase the alloca 
tion for education in the immediate 
future.  Otherwise  let  us  not talk 
about it. Either we have to recognise low 
priority or high priority. If high priority has to 
be recognised, it has to be recognised with 
adequate backing of funds. Otherwise there is 
no point in talking about a new educational 
policy. 

Sir, we are very often ornamental in our 
approaches. There is a Central Advisory Board 
of Education. This is supposed to consist of top 
administrators, executives, educationists, etc., 
and it has not met for a year and half now. 
Letters written by this Member to the 
Education Minister fell or deaf ears. Not a 
single meeting was convened. How can you 
think of evolving a national education policy 
when you are not prepared to discuss with 
people who matter in this? Therefore, if we are 
interested in really bringing about that needed 
change, I think that has to be done on the basis 
of deliberation, discussion and thorough 
examination of the issues, involving those who 
have knowledge and which is the composition, 
in a way, of the Central Advisory Broad of 
Education. 

Sir, talking about industrial growth, there 
was occasion earlier, in this very  House,  
when  I  asked  about the 
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sick industries, about industrial growth, etc., 
etc. Also one of my colleagues asked whether 
it was a fact that India has slumped from 10th 
pos-sition as industrial nation to a lower 
position. But the then Minister of State for 
Industry only evaded the question; he did not 
answer properly. I think that gives a clue as to 
what is the soundness of the industrial policy 
of this country. Further, Sir, even in this regard 
I would like to offer a suggestion on behalf of 
the Telugu Desam party. We are convinced 
that unless industries are located at the village 
level, at the taluka level-which we call, at a 
smaller level, the mandal level—there is no 
solution for problem of unemployment, for the 
purpose of removing regional imbalances in 
the country. Therefore. I ask the Union1 

Govrnemnt and the party in power whether 
they are prepared to formulate an industrial 
policy which will, while giving importance to 
the large industry in the public sector, will also 
go ahead with the establishment of medium 
and small-scale and cottage industries at the 
mendal or firka and village levels. If that is not 
done I am not sure that the industrial policy 
will become meaningful in the years' to come. 

THE     VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Please try to 
conclude. 

SHRI    PRAVATHANENI UPENDRA: 
He  is  a  professor. He  cannot  complete 
before forty-five minutes. 

PROF. C. LAKSHMANNA; Sir, the 
position of unemployment among the 
educated and the uneducated continues 
to be the same. If any, the position 
to    be     the    same. If       any,       the 
position has become worse. And if this is 
coupled with the increasing number in 
absolute numbers, all those who are below the 
poverty line the graven ess of the picture    of    
this       country    of    the 

destitute  and    poor    in    penury will come 
forward   Therefore,    will    the Government    
take    this    into    consideration.    Will   the    
Government   be able  to  do     something   to     
till     these people, who are unemployed, who 
are educated unemployed,  who are below the 
poverty    line, to come up      and become 
active     participants in       the National  
Reconstruction     Programme. If that is to 
happen, there has to be a new employment 
policy by the new Central   Government,   in   
the   immediate future, so that the youth in 
whose name,  we   are  all  trying  to  tallk  all 
the  while  will   have  some  confidence in 
their career. These are some of the points   
which  have      been  mentioned, but 
unfortunately,    there    are    points which  the  
Presidential Address  completely omits.      The 
first one is that several State Governments have 
been trying to impress     upon      the Union 
Government the need for a change in the  
Centre-State relations.  They have been trying   
to impress upon the fact unless there are     
strong States,  you cannot      think  of  a  
strong      Centre. Therefore,      I  would like to 
ask the Union Government  to spell out as to 
what steps will they take in order to create 
strong States and at the same time paving   the    
way   for    a strons Centre. Because only on 
the strength of strong States can there be a 
strong Centre.   Perhaps,   the   Union   
Government may say we have appointed the 
Sarkaria   Commission      and   therefore we 
can wait for the findings. But will the  Union  
Government come  forward and  draw   a   
time-schedule  for      implementing  those  
programmes       that may     be suggested    by 
the Sarkaria Commission   should   also   
expedite   its report    so     that the      heart-
burning which is there on the part of certain 
States would not    be there in future. Because  
that,   is   substantive,   especially  in the 
question     of financial relations for 70 per cent 
of the resources raised  in public  domain  are 
reserved for  Union  Government. 

THE      VICE-CHAIRMAN (SHRI 
SANTOSH     KUMAR     SAHU):   Now, 
please conclude. 



 

PROF. C. LAKSHMANNA: Yes, I will 
conclude. Only 30 per cent is allocated for all 
the States. This has been earlier raised in this 
House and, therefore, I request that there has 
to a deeply considered policy of reversing the 
process and amending the injustice that have 
been perpetuated on the States so far. 

Then, Sir, in this connection, I have got a 
few suggestions to make. Let them consider. 
One is the proceeds of the corporation tax and 
surcharge on income-tax should be included in 
the divisive pool. Then the scheme of 
administrative duties of excise shall be 
abolished. 50 per cent of the yield earned in 
every increase in the administered prices shall 
be given to the States. The royalty payable to 
the States for their natural resources shall be 
made on ad-valorem basis in consultation with 
the States. These are seme of the suggestions 
which I offer to the Union Government in 
order to bring about better financial relations 
between States and   the  Union. 

Sir, there have been several projects which 
need to be undertaken in this country. I would 
only illustrate the example of Andhra Pradesh. 
Andhra Pradesh has been one of the States 
which has been producing foodgrains more 
than what it needs, it has been producing 
foodgrains in surplus. At the same time, there 
is river Krishna. There is river Godavari. 
There are other rivers in Andhra Pradesh 
whose irrigation potential could be used, if 
certain irrigation projects and power projects 
like Ichampalli, Polavaram, Vamsadhara and 
so on and so forth are taken up. But un-
fortunately these projects have huge outlays 
and with the meagre financial resources at the 
disposal of the State, it will be a great strain 
on the State to undertake these river projects. 
Therefore, will the Union Government 
consider the possibility of taking up such 
projects as national projects? What I am 
suggesting is not new. Even earlier    there    
had 

been instances when river valley projects have 
been taken up national projects. I am having 
in mind Bhakhra Nangal. 

THE        VICE-CHAIRMAN       (SHRI 
SANTOSH     KUMAR SAHU):       You can 
make these points at some other . time.      
Please conclude now. 

PROF. C. LAKSHMANNA : Therefore, I 
am suggesting to the Union Government that 
they should take up immediately a national 
projects policy and then try to help the States 
in completing such projects which will 
contribute to' the development of the country 
as a whole, not necessarily to the development 
of the States where they are located. 

Finally, Sir, about the law and order 
situation the security problem, there was a lot 
of discussion. What precise policies will be 
laid down by the Union Government at the 
party in power to meet such contigent situa-
tions as the assassination of our beloved Prune 
Minister, Shrimati Indira Gandhi and the 
subsequent events that took place in Delhi and 
elsewhere, and the recent espionage scandal? 
Therefore, it it high time that the Union 
Government spelt out the various measures by 
which the law and order situation and the 
security situation in the country can be 
safeguarded. There are several other things on 
which I can talk, but because of the time 
constraint, I conclude. Thank you for the 
opportunity given to me. 

SHRI JAGANNATH SITARAM AKARTE 
(Maharashtra): Hon. Vice-Chairman, Sir, I rise 
to support the Motion of Thanks. Indeed it is a 
pleasure to find that the Address of the 
President promises a clean and efficient 
administration. The point is, is it humanly 
possible for any Government in the world to 
offer a clean and efficient administration 
without eliminating the evil of drink? So long 
as Government servants drink,Secre-taries 
drink, all others drink, it is impossible to 
eliminate corruption be- 
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drink and corruption are close companions. It 
is impossible that a drunkard can be honest. 
This is the opinion of the Father of the Nation, 
i' will read it out. Gandhiji said; 

"It is very important for everybody 
concerned, for the Govern, ruent, the 
public, the administration Ministers, Prime 
Minister everybody." 

The Father of the Nation says: 

"Drinks and drugs degrade those who are 
addicted to them and those who traffic in 
them." 

Gandhiji says that a Government traffics in 
drinks when it collects revenue on them and 
conducts administration on the strength of that 
revenue. 

"The      drunkard  forgets......................" 
This is very important. Here is the most 
sacred man who is saying this, which  cannot   
be  challenged. 

"The drunkard forgets the distinction 
between a wife, mother and sister and 
indulges in crimes, of which, in his sober 
moments, he will be  ashamed." 

This is how drink degrades a man. And with 
liquor spreading like wild fire in the country, 
the Government promises to ^ive us a clean 
and efficient  administration! 

The Government appointed a committee 
presided over by Justice Tek Chand. He has 
given his opinion about this. In fact, the 
opinion of the Father of the Nation would be 
enough. But the Planning Commission 
appointed a committee to investigate into the 
operation of the excise policy and that 
committee, presided over by Justice Tek 
Chand, says  : 

"By nomenclature, ours is a welfare 
State. But 62 per cent of needy children are 
in the class of want and destitution because 
of their drinking parents. In 75 per cent of 
the cases, alcohol has been found to be 
responsible for cracks in the domestic life.' 

In other cases alcohol is not only    a purse    
snatcher    bat    also    a    home breaker.    
This  is  the  opinion  of   the president of that 
committee.      About other      countries     also  
Justice    Tek Chand says      :     "In   other  
countries where statistics    are    reliably    
maintained there is    found  to be a direct 
relation  between  drinking  and  crime. At a 
survey taken  of 4.-82 families in an American 
town 72 per cent of the offender-s were under 
the influence of alcohol   and   they      
committed   major crimes.    In the city of San 
Francisco alone   7 out of 10 crimes involved 
the use of alcohol and  talf of   heir annual   
arrests   are   for   drunkenness.       The picture 
of most    parts of our country is not very 
different.    In certain areas notorious for major 
crimes it is even a little worse.    Alcohol 
figures in  the commission      of     murders   
robberies, grievous   assaults   and   violent   
crimes against the honour  of women  besides 
brutality   towards   children."   This     Is the 
opinion of      Iustice    Tek  Clnnd Committee.    
Under  the circumstances what is the policy of 
our Government? I will quote the words of the 
Minister of State in the  Ministery of      Home 
Affairs,      Shri    Yogandra     Makwana, last  
year on  the  floor  of  the  House. There     was  
an   incident about which be   said:       "This   
incident   took     place because      of  the     
non-availability  of liquor. The  crime took 
place  because liquor was not available: its 
price and also  due  to     lack  of education;   
also because some watch drinks came from 
neighbouring  States  and   because     of the   
use   of   denatured   spirit",   etc.   etc. "These  
were  the  things  which     were to be looked   
into.     The  Government had   taken   certain   
messures   in    this respect"—This is the polit-
v of       the Government—"So      far   as   the   
price was   concerned,   the   Government  had 



237 Motion of thanks [22 JAN.   1985] on President's Address      238 

 



239 Motion of thanks [RAJYA SABHA]       on President's Address 240 

[Shri Jagannath Sitaram Akaste] session. 
Why not this session continue for at least three 
weeks—I do not know. Probably, the ruling 
party is in a hurry to have the Assembly elec-
tions as quickly as possible. Before the wave 
subsides, the people might state deciding on 
issues. 

SHRI M. M; JACOB  (Kerala):  Are you 
afraid? 

SHRI SURESH KALMADI: No; we are 
not. There are such urgent issues to be 
discussed in the House as the Bhopal tragedy 
and so on. The Bhopal tragedy was here to be 
discussed. But we could only discuss it in the 
form of a statement and clarifications. There 
were a few railway accidents. There was the 
issue of rigging in the recent parliamentary 
poll. Definitely, Sir, I would like to mention, 
with the Assembly elections coming, the 
massive use of helicopters by the ruling party 
and the total denial of helicopters and such 
other aids to the Opposition which is a definite 
handicap to us. 

Sir, in my State, we asked for a helicopter 
and we searched for a helicopter and we could 
not get it. Finally, we got one helicopter. But 
that was not allowed to take off because it had 
been given a certificate for grounding and as 
such, at the last minute, we were denied the 
use of it. This is the sort of malpractice which 
is resorted to by the ruling party and I 
sincerely hope that in the coming Assembly 
elections, such tactics will not be adopted by 
the 'clean' Government. 

Sir, I would like to start with Defence. The 
Chief of the Army Staff, Gen. Vaidya—we arc 
happy to note that the Defence Minister is here 
at the moment—has said in one of his speeches 
that the army should not be called in for duties 
other than the duty of looking after the borders. 
Sir, you kindly see the record. In 19B2-83, the 
army was called in on 747 occasions— 850 
times for internal security, 1377 times for 
relief operations and 39 times  for   the  
maintenance     of  essential 

services. This was in 1932-83. With regard to 
1984, of course, you ere aware, at was an all-
time record. I hope it would not be used in 
future because definitely it has got an impact 
on the morale of the troops and it has an 
impact on the morale of the police also who 
are supposed to do all those duties. Therefore, 
Sir, 1 hope that in future the military will not 
be called in for minor law and order prob-
blems. 

Sir, I  am also  concerned about the 
service  conditions  of  the armed forc 
es  personnel. During the last five 
years, above and  beyond their    duty 
they have had to ao all sorts of duties 
including the duty at the AS1AD. But 
nobody  ever  thought  of  their  service 
. conditions.   Their   salaries   have   gone 
up  only  slightly.  1  think  just  a  year 
or   so   ago   they   announced certain 
amounts  which   amounted     to Rs.   32 
crores for the  armed forces  number 
ing about  one million  which is abso 
lutely ' negligible.   The   Pay   Commis 
sion is there.     But I do not think that 
this Pay Commission will do justice to 
the   armed   forces   personnel.      I   de 
mand, that there    should be a special 
Pay Commission for the armed forces 
personnel   and   then   definitely  justice 
will  be  done.     Otherwise,  Sir,  what 
will happen    is this:   You are aware 
that on the one    side we are getting 
more   and   more   sophisticated   equip 
ment,  we  are  getting     Mirage    aircraft. 
we are getting    the Canberra's    etc., 
we  are  getting     sophisticated     tanks 
and   we   are  getting  sophisticated      ships 
and,  on  the  other  side,  the  input is 
going  down   and  the  quality of    the 
people is not good enough and, there 
fore, there is a need to  bring to the 
cream of youth into the armed forces. 
You are aware that  in  Pakistan,  to 
day, the cream of the youth is enter 
ing the armed forces though it might 
be for various reasons. Their    morale 
is very high and their salary is dou 
ble the  salary  of the     armed forces 
personnel  in  this   country   and,       so, 
definitely, Sir,  they should    be given 
better service conditions  in  the  arm- 
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ed  forces.      Also,   adequate   attention is not 
being paid    to the eX-Service-men.    Every 
hour six people are retiring.   150  people   are  
retiring  every day and 55,000 people from the 
armed forces are retiring every year    in the 
age group of 28—33.    And, Sir, it the people 
are not properly utilised, I can warn you    that    
they will be the cause of a lot of law and order 
problem.   We  have  seen    this  thing in Pun-
jab.  This  could  spread  all over    the country.  
So, it is the warning that I would like to give. 
These ex-Service-men    should      be     
utilised and they must be given job 
opportunities    and this is a must. Also, Sir, we 
have been talking about it for some time and 
definitely   after   the      recent   espionage 
case. I would like  to draw the attention of the 
Defence    Minister    to the fact that all armed    
personnel,    may be    even    a    Major    
General,    have to go and meet the    Joint    
secretary who is    a    civilian.    That is not all. 
The    Chief    of    the     Armed Forces and 
various    forces    and highranking officers can 
report only to the    Secretary   in   charge   of   
Defence   or   the Defence  Minister     himself,  
but     not to lower  ranks.   If  at  all   they  
have  to go through the lower ranks such as 
Joint Secretary,  then the  post     of a  Joint 
Secretary should be given to the service 
personnel after they have retired. This is one 
thing which must be implemented  in  case 
secrecy has to be maintained  at  all levels. 

Now, various defence lobbies in the 
countries are selling various defence 
equipments. Many ex-servicemen, many 
Generals, or Air Marshals go for negotiating 
MI'G-29 or Mirage or Jaguars or various 
equipments practically to every country 
including Italy. It is very important that steps 
should be taken that such people do not have 
access to sensitive posts and areas. 

I would also like to say a few words about 
our area of technology where   we  have   
been     spending and 

wasting a lot of money on non-productive 
areas. Proably, in some places the latest 
technology is all right. I have in mind the 
latest plant in Madras. But our previous 
experience, whether in Tarapur where the 
plant is ridden with many problems, or at 
Talchar or at Kota where there has been some 
difficulties or at Tuti-corin where there is 
mismangement, has not been good there is 
urgent need to review this policy. 

Also, there is the Bombay High gas pipeline 
which is going from Bombay to the North. 
Eight fertiliser factories are coming up in the 
North. Eight thousand crores of rupees are 
being spent on this project. Sir, this ' is 
injustice to the South. Maharashtra has not got 
even one fertiliser factory. The entire South 
has not got a single fertiliser factory. This is in-
deed injustice to the South. Although tenders 
have been called for this 800O prore project, 
tenders were to be opened at 5.00 PM', in June 
in the ONGC office and a telephone call came 
and the tenders had to be postponed. So, Sir, 
there was a lot of corruption going on in the 
Petroleum Ministry earlier. I" hope that there is 
a change for the better now. (Time bell rings) 
Since you have rung the bell, i" have got two 
or three more points to make. 

About industry, I would like to say 
that even after 35 years of indust 
rial development, we are still going in 
for import of technology in a big 
manner. We would welcome it where 
technology is required in certain 
areas. But I think that we are go 
ing in at a very high speed. What is 
required is labour intensive industri 
es. Unfortunately, we are not pay 
ing enough attention to labour-inten 
sive industries. We are going in for 
technology.      For computerisation 
where  it   is   required,      definitely  we would   
welcome  it. 

But we must appreciate that there is 
unemployment problem in the coun- 
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[Shri Suresh Kalmadi] try.      At the same 
time,    capital intensive industries must also 
be      encouraged. This being the international 
year of the youth, 1 am afraid there is no 
mention in the President's Address about the 
unemployment problem. Unemployment is 
rising at a very fast pace. Over 5 crores of 
people are unemployed and the percentage 
increase of unemployment is increasing  every  
year. 

THE      VICE-CHAIRMAN SHRI' 
SANTOSH KUMAR SAHU): Please 
conclude because there is no time. 

SHRI SURESH KALMADI; In the field of 
education also, it is a good thing that the 
Government has announced that they are 
going to have a change in the education 
pattern, i think that does not mean going in for 
public schools which are for the classes and 
not for the masses. There should be more 
public schools for the masses and if such a 
policy is undertaken, it would  be welcome. 

My other point is about Sports. I am happy 
that the new Minister of Sports is here. I have 
had talks wiui him many times when he was 
not a Minister and his thinking was right. I 
hope he has the same right approach even now. 
He would give him our fullest cooperation in 
this field. There is need for longterm 
perspective planning for sports. There is a need 
to encourage playgrounds and not stadia. And 
if we can move in this direction and we give a 
change to our youth, if we give a chance to our 
youngsters below the age of 14 years and bring 
them up„ I am sure there is  a lot of scope for 
improvement. 

Sir, there is an announcement in the 
President's Address about the Board for the 
Ganga. That is a good thing. But there are also 
other holy   riv«rs  in   the   South—the   
Goda- 
vari, the Krishna, ate. And we hope that the 
Boards will be set up for those rivers also. 
And T also hope that they will not forget that 
they have one lakh villages which do not have 

water. I hope that also will be given pirority 
by the present • Government. 

1 thank you, Sir, for having given me this 
much time. 

SHRIMATI KRISHNA KAUL: Mr. Vice-
Chairman, Sir, with your permission I rise to 
support the Motion of Thanks on the 
President's Address moved by Shri Parbara 
Singh ana seconded   by   Shri  Jacob. 

Sir, the President has been pleased to state 
that the unprecedented mandate received by 
the ruling party under the leadership of our 
Prime Minister Shri Rajiv Gandhi shows the 
overwhelming concern of our people for the 
unity and integrity of our nation and their 
desire for a strong and stable Government at 
the Centre, transcending all barriers of caste, 
community   and   religion. 

(The Vice-Chairman     (Shri   .. Asbwant 
Kumar) in the  Chair. 

Sir, the smooth and orderly election of Shri 
Rajiv Gandhi as the leader of the Congress (I) 
Party even at the darkest hour of our history as 
the nation stood stunned when our beloved 
Indiraji was assassinated, demonstrated the 
strength and maturity of our democrtic system. 
The Address throws light on the stupendous 
achievement of our beloved leader Indira 
Gandhi who lived and died a martyr's death, 
upholding the banner of national unity, 
integrity and security, her total commitment to 
the ideals of secularism and democracy, and 
reiterates his Government's resolve to carry 
forward her policies and programmes with 
vigour, speed and   commitment. 

Sir, Indiraji knew and understood 
her country—the eternal India—where 
the primeval and the ultimate so-exist. 
She knew and understood her people 
who   are   bound   together   by solid 
bonds of unity within the rich mosaic of their 
apparent diversities. People of India had faith 
in her, trusted her  and    loved  her.    Her    
many-spien- 
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doured personality combined in itself 
the richness, the profundity, the age- 
old wisdom of the East as also the 
intense sensitivity and humane feel 
ings on the one hand and the modern 
scientific thought, pragmatic planning 
and step by step approach to the 
problems confronting the development 
programmes of our country in all areas 
of its life and activity on the other. 
She was a synthesis of science and 
spirituality, ethics and aesthetics, in 
tuitive interpretative wisdom of the 
orient and the emperical, experimental 
and deductive kowledge and metho 
dology of the west. Extensiveness of 
her knowledge in all areas of human 
thought was colossal and the depth of 
her understanding was amazing. The 
new 20-point programme which is a 
blue print of the nation's all-round 
developmental aspirations is its live 
proof. It reflects her deep concern 
for better tomorrows for each and 
every citizen of the country with spe 
cial emphasis on those who are in 
greater need of it—the poor, the needy, 
the backward, the Scheduled Castes, 
the Scheduled Tribes, women and chil 
dren. About children, Indira 
Gandhi had said that a nation is jud 
ged by what it does for its children 
and that children are a supremely im 
portant asset of a nation. It has been 
laid down in our national policy on 
education that Government of India 
will review the progress made in the 
field of education and recommended 
guidelines for future developments. 

In keeping with it, the President has said in 
his Address that comprehensive reforms will 
be introduced in the educational system and a 
new national policy on education will be 
formulated. Our worthy Prime Minister, Shri 
Rajiv Gandhi, in his broadcast to the nation on 
January 5, 1985, while speaking on his new 
national policy on education said: Education 
must produce national cohesion and work 
ethics. At a time when fissiparous tendencies 
have raised their ugly head in our national life. 
the responsibility and imnortance of education 
as an instrument for promoting social  cone- 

sion and national integration needs no 
emphasis. We are happy that steps are being 
initiated through language texts and history 
books in our schools and colleges in ensuring 
that our future generations are imbued witn a 
sense of national unity and patriotism. 

Our schools and colleges should 
also acquaint the younger generations 
with  India's  ancient  heritage and 
culture. It is the sent me, it of pride in our own 
cultural heritage, in the heroes and the great 
men our country has produced that inspires 
the upcoming generations towards worthy 
actions and rightful achievements. 

The need for teaching about India's 
freedom struggle to our students is 
another salient 'teatur-3 of the new 
educational policy. Freedom move 
ment has been a glorious chapter in 
our national life. It is the know 
ledge of the sagg. of the sacrifices 
made by our freedom-fighters, irres 
pective of community, caste or region 
that makes freedom precious. It insp 
ires heroic and patriotic feelings and 
inculcates    ideals    of  secularism and 
democracy and the holy passion for 
safeguarding its unity, integrity and security in 
the young minds. I am happy, and I welcome, 
that under the new educational policy, 
appropriate reading materials are being 
incorporated in text-books to promote wider 
awareness among the students, of our freedom 
struggle, highlighting particularly those 
movements in which people of India 
participated irrespective of regional, 
communal linguistic considerations and 
cultural diversities. 

Care is also being taken of inculcating work 
ethics, through education. I would like to 
submit that while going into detailed planning. 
the ideas such as work is worship, work is its 
own reward, that there is no substitute for hard 
work, work is all important, have to be 
brought home to the children right from the 
primary stage of education through stories 
such as that of the Spider and the King, Fly 
and the Inkpot, and the like. They should 



 

[Shri Suresh Kalmadi] be made to 
understand that there is no shortcut to success, 
work and work alone pays in life, that we have 
to work efficiently, we have to work hard to 
catch up with the developed countries and 
enter the 21st century a step ahead of them or 
at least in step with them. 

Imparting discipline is another important 
imperative of any educational endeavour. 
Discipline is the cere of all systematic 
functioning. Discipline in thought, discipline in 
action, discipline in work is all important but 
unfortunately it is sadly lacking in our life. 
There is indiscipline in schools, colleges, 
universities,, in offices and in day-to-day 
working of people. We do not even like to 
stand in a queue in a disciplined way. And it is 
through education that we can inculcate a sense 
of discipline in ourselves which ultimately 
leads to economy of effort, efficiency and 
systematic progress. 

At present, there is a great dissatis 
faction and righteous anger amongst 
the middle class and the poor class 
people of the country because they 
cannot afford the same facilities of 
education to their children and wards 
which the richer parents can do. For 
instance, they cannot afford to send 
their children to public schools or 
other standard institutions with the result that 
in the race for securing good jobs, their 
children are at a disadvantage. It is heartening 
to note, that the Government have decided to 
increase the number of Central Schools 
substantially which will function as centres of 
excellence in every district of our country. But 
side by side it will be necessary to raise the 
standard of education in the compulsory 
primary schools which I understand is under 
active   attention   of   the   Government. 

The INSAT I-B has the potential of enriching 
the learning process and production centres are 
being set up in so many districts. 

Bringing computer literacy to all school 
students is underway and arrangements have 
already been made for pilot projects in 280 
schools in the country. 

Computer literacy programme and 
computer-assisted training would transform 
the teaching not only of science subjects but 
of all subjects. The radio and the television 
are going to play a vital role in the school 
education. In this connection,'I would like to 
say that there is need for spreading the 
network of TV relay centres, and provision of 
television sets;, more so in remote villages to 
bring the people living there closer to the 
mainstream of the national life. 

The delinking of degrees from jobs 
is under the active consideration of 
the Government, It would be a most 
welcome move. It is the function of 
the universities to bring out the 
talent and excellence in its products. 
An unmanageably large unmber of 
students causes tremendous strain on 
the  universities resulting    only
 in 

quantitative output at the cost of quality. In 
addition, it leads to rampant corruption, 
indiscioline, insolence and carelessness in all 
areas of academic activity. A degree in the 
present context has is almost ceased to be a 
yardstick of academic knowledge or 
achievement. Examinations in general have 
lost their sanctity, with reports of rampant 
mass copying. Approach and even threat to 
examiners has almost become a routine affair. 
Trade unionism has permeated at all levels-—
among the students, the teachers and the non-
teaching staff. Management commit teas of the 
colleges instead of serving the cause of 
education, have become profit-making 
agencies. Disputes between the management, 
the principal and teachers are the order of the 
day, leading to unhealthy impact on the 
students' psychology. Groupism and 
politicking among the students, the teachers 
and the non-teaching staff have vitiated the 
entire academic atmosphere. Strikes, 
agitations and violent demonstrations ruin the 
normal academic 
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session in most of the universities. Delinking 
of degrees from jobs will reduce the pressure 
on admission to the universities and in course 
of time restore to them their prestige and 
dignity as centres ,of academic excellence. 

in the present system, of education, 
emphasis is given to regular courses and 
regular attendance. This stands in the way of 
aequiring higher education of those who are 
either working to warn their living, or are 
otherwise constrained from attending regular 
classes. Besides it leads to recourse to 
undesirable means for making up the requisite 
attendance. Introduction of correspondence 
courses on a lerge scale, with facilities for 
appearing at examinations during leave breaks 
may be considered in order to open the 
avenues for higher education to the desirous. 

THE       VICE-CHAIRMAN (SHRI 
ASHWANI  KUMAR):   Madam, please 
conclude now.    If you  do not do  so 
now, I will have to call the next 
speaker. 

SHRIMATI KRISHNA KAUL.: Sir, please   
give me  five  minutes  more. 

Another point which I would like to make is 
that there are very limited opportunities for 
learning while earning in our educational 
system today, industries and public sector 
undertakings may be motivated to provide 
oppurtunities to them. 

Sir, there should be the right man for the 
right job. Education is a preparation for life 
and its aim today has come to mean the power 
to acquire money. But education in its wider 
and truer sense also implies the art of living. 
The earning aim has led to excessive pressure 
on fmedlLcal and engineering disciplines and 
of late on commerce education too. This has 
resulted in a glut in certain areas and 
starvation in others on the one     hand     and     
psychological     stress 

on the other. For instance, there is an urgent 
need for craftsmen in industry and so on. As I 
said, there should be the right man for the 
right job for better and fuller utilisation of his 
potential and for improving his efficiency in 
the area of his work. 

Now, Sir, I would like to say something on 
Unking education to production. Our Prime 
Minister has laid strong emphasis in the new 
educational policy on education and its 
organic links with productive forces of society 
towards leorganisation of vocational 
education so as to align it with the 
requirements of industry agriculture, 
communication and other productive sectors. 
Along with technological education, efforts 
are afoot to create conditions and provide 
facilities for development of technologies and 
to improve the quality of life in our villages. 

In this connection I would also like to say 
something on rural education. India is an 
agricultural country and a majority of our 
people live in the villages and agriculture is 
then-main occupation. Present day education 
has to be moulded to suit the needs, the 
requirements and also the aspirations of the 
educated in the rural environment like 
augmentation and introduction of new courses 
in villages. 

I may also mention that except in the armed 
forces which have a system of regular 
examinations for every promotion no other 
Government department has any systematic 
method of evaluating the level of competence 
and efficiency of its employees, officers or 
other ranks once they enter service. 

THE      VICE-CHAIRMAN (SHRI 
ASHWANI KUMAR): Now please close   it.    
Yes,      Shri   Madan  Bhatia. 

 (Interruptions).    No, no, 1 have called 
 another person. 
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SHRIMATI        KRISHNA KAUL: 

About women education, the universities   
are      teaming   with      women   students and 
the percentage    of women graduates   is  
steadily  increasing.   Girl colleges  are being     
opened  in  larger numbers and yet the kind of 
education actually   needed   for   women   is   
very limited   in   higher   cductional   system, 
more, so in the villages and backward areas.    
Women    form    almost ...... 
(Time bell rings).    All right.    Let me say 
this. 

It is the hand that rocks the cradle 
that rules the world. It is the history 
which opens its eyes in their laps and 
the future of the nation is carved by 
their hands. The education and 
training of women, their status in 
pociety and the importance and dignity 
of their role can never be over em 
phasized. Prime Minister, Shri Rajiv 
Gandhi, deserves all praise and I take 
this opportunity to congratulate him 
for forming a .separate Ministry for 
Social Welfare and Womens Wel 
fare, thereby bringing the need of 
their  all  round  improvement into 
clearer focus. 

THE      VICE-CHAIRMAN (SHRI 
ASHWANI     KUMAR):   Now please 
take   your  seat.      Yes,   Sir Madan 
Bhatia. 

SHRIMATI KRISHNA KAUL: Just one 
minute. I would like to emphasize that the 
syllabus is very heavy. The boy has to get up 
in the morning at 6.00 O'clock. Formerly we 
used to have only five subjects. Three subjects 
were compulsory and two optional. The 
present day students have to work on eight to 
nine subjects. The children is over-burdened. 
He has to get -up in the morning at 6.00 
O'clock. Stand in the queue of the bus. By 2 
p.m. he comes back with the work load of 
about 2 1/2  hours for 

the evening. The little boy has no time. They 
have no trade unions or organisations to plead 
their case. Therefore, through this forum I ap-
peal to the • . . 

THE VICE-CHAIRMAN (SHRI. 
ASHWANI KUMAR): There are very many 
problems. Everybody has to speaker. Now 
please take your seat. Yes,   Mr.   Madan  
Bhatia. 

SHRIMATI KRISHNA KAUL: With these 
words I support the motion. 

SHRI MADAN BHATIA (Nominated): Mr. 
Vice-Chairman, Sir, I rise to support the 
Motion of Thanks on the President's Address. 
The Address opens up with magnificept 
poignant tribute to the memory of Mrs. Indira 
Gandhi. No Indian could deserve more. 31st of 
October dawned upon India like any other day. 
Men and women of this country woke up to 
prepare themselves for the daily jobs. But little 
did they wonder that day was to going to bring 
to a close one of the most exciting, the most 
turbulent, the most creative periods in the his-
tory of India. On that very morning a frail little 
lady also woke up and prepared herself for the 
day she was keen to look at her best because 
she had an appointment with .the television 
team. But little did she wonder that she had to 
look at her best because she had a rendezvous 
with her creator that day. She stepped out of the 
house and walked briskly. When she reached 
an old rickety wooden gate, there was a volley 
of fire. Mrs. Indira Gandhi fell. Her blood and 
flesh lay splatterred on the ground, but with her 
flesh and blood she scrolled a message to her 
countrymen that it is not life that matters but 
courage that you bring into it. Courage for what 
and for whom. Courage in the service of the 
nation. 

One's own countrymen. If there is one 
Indian who gave me my pride as an Indian, it 
is Mrs. Indira Gandhi when she showed 
contemptuous defiance to the Seventh Fleet of 
the mightiest power of the world when it sailed   
slowly   and   ominously  towards 
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the sea shores of India  and she won the 
Bangladesh war. 

Mrs. Gandhi was called upon to play many 
roles in her life in the service of her 
countrymen. The ultimate role which she was 
called upon to play was that of Abraham 
Lincoln and she went the way he did. 

The President's Address also gives 
a history of the social and economic 
progress of India under the leadership 
of Mrs. Indira Gandhi. The history of 
social and economic progress of India 
was summed up by one gesture of an 
old unknown Indian, An old decrepit 
Indian trudged his way from the tri 
bal area of Rajasthan to attend the 
funeral of Mrs. Gandhi. He had tucked 
up under his arm one time meal wrap 
ped up in an old piece of cloth. He 
caught a train for Delhi. He was 
hungry but he would not eat. He 
aroused the curiosity of his follow pas 
sengers who asked him: "why are you 
going to Delhi and why don't you eat?" 
And this is the reply which he gave: 
"My ancestors lived on dacoity. I lived 
on dacoity and spent many years in 
jail. But Indira Gandhi brought to 
us education for our children, she 
brought employment of our chidren, 
she gave us the means to have two 
square meals a day, she gave us free 
dom from exploitation. I shall not 
break my fast till I nave attended her 
last funeral rites. When the rites are 
over, I shall have a dip in the Jamuna 
and then I shall back my fast". There 
can  be  no      greater    repudiation of 
the  dismal  picture  which      has been 
given by the hon. Member belonging to the 
BJP of India's condition than this homage paid 
by an unknown old Indian to the memory of 
Mrs. Gan-dhi. And, Sir, I also cannot marre a 
better comment on the social and economic 
progress of India than by adopting this tribute 
of an old Indian who came to Delhi to attend 
the last funeral rites of Mrs. Indira Gandhi, 
except to say that this Address also contains 
illumination of the magni-flcant achievements 
made by the economic,  fiscal,  agricultural 
and indust- 

trial policies of the previous Government. 

Sir, in one of the paragraphs this Address says 
that "our judicial system has an important role 
in upholding the Constitution and in protecting 
the Fundamental Rights of the people. Seme 
aspects need attention." They do need 
attention. There is a disturbing development in 
the domain of law. Having invented the doc-
trine of public interest litigation, the courts are 
beginning to arrogate to themselves the role of 
a super executive. This is a very disturbing 
threat to the very foundation of the consti-
tutional structure of the country. The whole 
Constitution is based on the concept of 
separation of powers—of the judiciary, the 
legislature and the executive. If the executive 
goes wrong it can be checked by the Le-
gislature and the Judiciary. If the Legislature 
goes wrong, 

5.00   P.M. 

it can be checked by the Judiciary. 
But I respectfully submit, Sir, that if the 
Judiciary seeks to lose its self-restraint, then 
chaos is likely to ensue. This is the aspect in 
the judicial system which, I have no doubt, 
would invite tile attenttion of the  
Government. 

Sir, this Address also speaks of resurgent 
nationalism, "The assassination of Mrs. 
Gandhi aroused the fierce nationalism latent in 
the Indian people. Twice before in history 
there was the tidal wave of fierce nationalism 
which had swept across this country. When 
India was invaded by China, it was fierce 
nationalism which gripped the Indian people. 
It came to the surface again when the Seventh 
Fleet proceeded towards India and India won 
the Bangladesh war. It swept again across 
jfndia when Mrs. Gandhi was assassinated. 
The question is, why is it so? Because, in the 
minds of the people, India had because iden-
tified with Indira Gandhi. Indira Gandhi had 
become the symbol of India's 
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oneness and India's fight for unity and 
integrity. It is this image of Indira Gandhi 
which had gone into the system of the Indian 
people, it was this image which lived beneath 
the skins of the Indian people. It is this 
resurgent nationalism which led the people to 
give this massive mandate to the Congress 
Party in general and Mr. Rajiv Gandhi in 
particular. The Indian people picked up the 
gauntlet which was thrown to them by the 
forces of destruction disintegration and 
destabiiisation, and it is with this revolutionary 
spirit of nationalism that they voted and gave a 
massive mandate to the Congress and to Mr. 
Rajiv Gandhi. I respectfully submit, Sir, that if 
we disregard this revolutionary character of the 
mandate, we shall miss history'- If the India of 
the people's dream—one Tndia—has to go 
forward, the old ideas, the old concepts, the old 
set-ups, need to be rethought and demolished 
and they need to be replaced by new ideas, 
new concepts and new set-ups. The Indian 
people have chosen Mr. Rajiv Gandhi to give 
them a lead, to des-tory once for all challenges 
to the unity and  integrity of the country. 

Mr. Rajiv Gandhi has said that he Will be 
watching the performance of his Ministers. Sir, 
I am reminded of what Napoleon Bonaparts 
spoke to his armies in Egypt. He said : "Sol-
diers, six hundred centuries of Egyptian history 
ongraved in these im-, mortal stones of the 
Pyramids are looking upon you to see your 
performance in the battlefield" History is 
watching Rajiv Gandhi. Millions of people in 
the world are watchine Rajiv Gandhi. The 
whole panorama of parliamentary democracy 
which has been passing through the portals of 
Paliamcnt is watching Rajiv Gandhi. If he 
provides a resolute leadership to the Indian 
people at this critical juncture, history will 
salute him. And God forbid that history should 
ever bypass him. Thank you. 

SHRI B. KRISHNA MOHAN (Andhra 
Pradesh): Mr. Vice-Chairman, Sir, while 
associating myself with the views expressed 
by the hon. Members in support of the 
Motion moved by Shri Barbara Singhji 1 
confine myself  to  some  aspects. 

For the first time we are meeting here in 
the absense of Shrimati Indira Gandhiji who 
had championed the cause of the millions and 
millions of this vast country, who had shaped 
the destinies of the millons and millions of 
this country as the Prime Minister of this 
country for more than 16 years. She has 
given her every drop of her blood for preserv-
ing the unity and integrity of this country and 
for the betterment of the common man and 
for bringing the poor people above the 
poverty line by implementing several socio-
economic policies. 

Sir, there were days and months when she 
spent sleepless nights for finding a solution 
to the problems of Punjab and Assam and 
others. I personally feel. Sir, had the Opposi-
tion parties behaved with some objectivity 
and moderation and cooperated with her, the 
Punjab problem and other problems would 
have been solved, and the national tragedy, 
the tragedy of the assassination of Mrs. 
Gandhi would not have taken place. 

Sir,, during her regime- the country has 
registered tremendous and spectacular progress 
in the fields of science and technology, in the 
field of , agriculture, in the field of industry, in 
the field of power and so on. With due respects 
to the president of the BIP. Mr. Vajpayeji who 
has given the most unpalatable slogan, "Indira 
Gandhi hatao, desh bachao", had he uttered 
"Congress hatao desh bachao", it would have 
had some meaning. But the immortal spirit of 
Mrs. Gandhi had infused determination and 
confidence in millions and millions of the 
masses of this country, and they have given the 
new slogan. They have given  the  
slogan"Opposition   hatao,   desh 
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bachao", and that has resulted in the 
unprecedent victory to Mr. Rajiv Gandhi and 
the Congress Party. And the people hope that 
the integrity and unity of the country can be 
well preserved by the young and dynamic 
Prime Minister, Shri Rajiv Gandhiji. Shri 
Rajiv Gandhi alone can take the country to the 
21st century as a full-fledged developed 
country instead of a  developing country. 

The President's Address clearly ventilates 
the mood and determination of tile present 
Government to tackle the various problems 
confronting the country, and also the priority 
has been given in this. 

And there is a point about education. The 
educational system should be revamped and 
educational reform is the need of < the hour. 
The educational system has to be restructured 
and refashioned in such a way . which suits the 
needs of the society. Alarming prop-outs are 
there  at    the 

•lentary and secondary stages. And 
appeal,  Sir,  whatever    the jugglery 

figures you may have, 10+2+3 or 8+4+3, 
whatever figures you may have,  
vocationalisation  of  cours- 

should be there. And there is a proposal, 
Sir, to delink degrees with 'he jobs. That will 
help in the mad rush or students to the degree 
courses. 

Sir, as far as the development of science and 
technology in the various Universities is 
concerned, a lot has to be done. When we 
compared with some of the developed 
countries, Sir, for instance, in the USA. there 
are about 30 people for every thousand as as 
science and technological manpower is 
concerned. In Japan it is about 90. 
Unfortunately we have only three for 1,000 
and special emphasis should be given for the 
impro-ent of science and tachnology, Sir. 
There is also a reference made in the 
Presidential Addrsss about the judiciary. As 
far as judiciary is concerned, a high level 
committee should be constituted to probe into 
the functioning of the judiciary; and also for 
providing legal aid to the poor. In spite 
1406 RS—9 

of the increase in the number of Judges in the 
Supreme Court from 13 to 17 and in the High 
Courts from 325 to 424, there are a number of 
cases pending in the courts. I think about 
1,24,000 cases are pending in the Supreme 
Court. And lakhs and lakhs of cases are 
pending in the High Courts and something has 
to be done to dispose of these cases. There is a 
proverb that "justice delayed is justice denied." 
I appeal to the Government to appoint a 
Committee to see that the successful 
functioning of the judiciary is red. The 
successful functioning of democracy depends 
upon the successful functioning of the 
judiciary. I hope the Government will take 
necessary steps for revamping the judiciary 
system in this country, at least by bringing cer-
tain amendments to simplify the procedures 
with regard to civil procedure code and 
criminal procedure code. 

So far as the electoral reforms are 
concerned, it      is wholeheartedly 
accepted and appreciated even by the 
Opposition     parties,      Prof. Laksh- 
manna commented about electoral, reforms, 
public life and defection in this country. He 
also referred to defections in the state of 
Andhra Pradesh. Who is responsible for 
defections in the Telugu Desam party? It is not 
the Congress-I party. But it is the style of 
functioning of the Chief Minister, Mr. N. T. 
Rama Rao, which contributed to the defec-
tions in the Telugu Desam party. We have 
nothing to do with the defections in his party. 
Immediately after 1983 elections in Andhra 
Pradesh, that is, in January, several Harijan 
houses were  burnt and a judicial enquiry was 
constituted. The findings of the judicial 
enquiry made no secret that the Telugu Desam 
party M.L.A. and his workers were held 
mainly responsible for burning of Harijans in 
the Pedirikoppam village. 

In the recent elections also in Chittor and 
other areas, Harijans were not allowed to cast 
their votes. They feared that Harijans would 
vote for the Congress-I.    Some Hari- 
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"[Shri Madan Bhatia) jans houses were also 
burnt. For the first time in the history of 
elections in Andhra Pradesh, two murders 
took place, one in Srikakulam and another in 
Rajampet where the elections were 
countermanded. No enquiries were conducted, 
to find out whether it was a suicide or murder. 
I feel the electoral reforms will go a long way 
in improving the political image of the 
country. 

Prof. Lakshmanna also commented about 
the education of women. I must say here that it 
is the Congress Government in Andhra 
Pradesh that has introduced the revolutionary 
change in the educational system. It initiated 
the scheme of providing free education to 
women upto intermediate stage. So what Prof. 
Lakshmanna has said is not correct. I would 
also like to say something about public sector 
undertakings. These public sector undertakings 
are running into huge losses. For example, the 
National Textile Corporation is running on a 
huge loss. In 1983, it has incurred a loss of Rs. 
90 crores. Again in 1984, it has incurred a loss 
of Rs. 75 crores. I am told that 8 sick mills 
have contributed to the 40 per cent of the 
losses. I suggest that either these mills should 
be closed or should he tagged to the nearly 
existing mills which are economically viable. 
As regards the I.D.P.L. it is also running into 
huge losses. While the multi-nationals and 
private medical companies are making huge 
profits, I do not know why T.D.P.L is running 
into huge losses. I suggest that a committee 
should be constituted to go into the 
functioning of the public sector undertaking. 

Finally, to conclude my observations, Mr. 
Saresh Kalmadi has made an observation that a 
Central Ganga Authority has been constituted 
for purifying the waters of the Ganga. I also 
agree with him that separate authorities should 
be constituted in the case of Krishna and 
Godavari rivers also which flow this side of 
the Vindhyas 

I would appeal to the Opposition parties to 
give constructive suggestions to strengthen the 
hands of our Prime Minister Shri Rajiv 
Gandhiji to develop this country in every sph-
ere of activity and take this country into the 
21st century as a full-fledged developed 
country. 

SHRI L. GANESAN (Tamil Nadu): Mr. 
Vice-Chairman, Sir, I wish to take this 
opportunity to congratulate \l>. Rajiv Gandhi 
on his spectacular victory and en his party's 
victory. And I should congratulate Mr. Rajiv 
Gandhi, our Prime Minister on his succession 
to the highest office of the land, that is, the 
office of Prime Minister. He is now crowned 
and enthroned. As some friends tried, I" am 
not inclined and I do not want to try to find 
out the causes for the spectacular victory of 
the Congress. Why? It does not mean that 
there are no causes for the victory. But if we 
try to analyse the causes, there may be some 
good causes as well as some bad causes. 

But I appeal to my Congress friends not to 
be overoptimisllc and overen-thusiastic about 
their victory. Sir, I would just try to remind 
them of certain historical facts. In the year 
1971, many of the veteran leaders from the 
Congress itself say, Kamaraj in Tamil Nadu, 
Nijalingappa in Karan-taka, Morarji Desai in 
Gujarat, Atulya Ghosh in West Gengai, 
Sanjiva Reddy in, Andhra Pradesh, S.K. Patil 
in Maharashara and so many other veteran 
leaders were aligned against Mrs Indra 
Gandhi, were arrayed against Mrs. Indira 
Gandhi. But Mrs. Indira Gandhi won a 
spectacular victory in the" 1971 elections. But 
what happened in a short period of six years? 
When the country went to poll in the year 
1977, she was decisively defeated. Therefore, 
the fortunes in elections are violently 
fluctuating. Therefore, I apnea] to our friends 
not to be over-jubilant, not to be overoptimistic 
about the results in a particular election. 
Today's victory may pave the way for 
tomorrow's defeat.    Also   I  appeal to 
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our ruling party friends not to misread and 
misinterpret the victory because even the 
President in his Address has stated that the 
vote for the Congress (I) is a vote for national 
unity and integrity. Suppose we argue in a 
different way. Fifty-one per cent of the people 
have voted for the Opposition parties, or 
roughly 50 per cent of the people have voted 
for the Opposition parties. Do you mean to 
say that 50 per cent of the people are for the 
disunity and disintegration of this country? 
That is a totally fallacious argument, 'ft is 
erroneous logic. Therefore, you have won-no 
doubt about it I do not find lame excuses for 
it. No doubt the Congress has won a spec-
tacuiar victory. But please for heaven's sake, 
don't misinterpret it. 

Certain programmes have been an-nouncea 
by the President and he has mentioned that 
some of the future tasks of this Government 
will be: electoral reforms, introduction of an 
anti-defection Bill, reform of the ad-
ministrative system, announcement of a new 
textile policy, formation of a new education 
policy, introduction of measures for speedier 
justice and easier access to judicial remedies 
to the underprivileged. As goals, these are all 
laudable. As programmes or schemes, these 
are all appreciable. But how are you going to 
implement them?'Are you going to be devoted 
and dedicated to the task? Or, are you going to 
be guided by narrow party interests? Are you 
going to be moved by national' interests? That 
is the question. 

I am not so very particular about the 
announcement of these schemes because we 
have seen so many pledges given and not 
fulfilled so many promises made and left 
unfulfilled, so many assurances given but 
never carried out. What about our late 
lamented Prime Minister's Garibi Hatao 
programme? It is a Hindi word. If my 
pronunciation is not correct, please forgive 
me. What about the assurance     of     
abolishing     poverty? 

Have you abolished poverty? No, Sir. Have 
they not given a pledge to remove 
unemployment? Have they removed 
unemployment? Have they not given an 
assurance to check, rise in prices? Have they 
checked it? Have they not promised to reduce 
economic inequalities? Have they reduced 
them? Have they not promised to check cor-
ruption? Have they checked it? Have they not 
promised to provide the minimum necessities 
of life, food shelter and clothing, for all? Have 
they done it? No many promises, so many 
times, right from the inception of this 
Government--I mean, after independence. In 
the First Five Year Plan so many targets were 
fixed but none was achieved. No basic 
problem that had been confronting the country 
just before independence has been solved. All 
major problems that faced the country at the 
time of independence even today continue to 
stare in our face. Can you tell us if one single 
major problem has been solved? No I appeal 
to you, therefore, try to solve at least some of 
them at the earliest possible. 

I appreciate Mr. Rajiv Gandhi's 
outspokeness. So many times he has said that 
he will be giving a clean administration. The 
country has been ruled for the past 37 years, 
with a break of 2J years, by the Congress, All 
of a sudden Mr. Rajiv Gandhi springs up and 
says, I will give you a clean administration. 
That means he indirectly accepts that the 
administration has been unclean for the past 
so many years, for the past 37 years after 
independence. And during this period it has 
been the Congress—of course,, but for a break 
of 2 1/2 years—which has been running the 
administration. 

There are two factors to which I would like 
to draw special attention because they are of 
vital importance from the point of view of 
Tamil Nadu. The  State  of  affairs  in  Tamil    
Nadu 
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is most ridiculous now. That is a State without 
a Government. Yes, no Government. There 
may be a caretaker Government. And this 
Government has announced so many schemes 
and so many programmes even through it is 
only a caretaker Government. As far as MGR 
is concerned, with all my heart, soul and 
mind—I cannot pray to God since I am not a 
believer—I wish that MGR recovers as early 
as possible.' But at the same time the country 
or the State shall not be made to suffer on 
account of a single individual, i' shall read out 
to you editorial comment of the Hindustan 
Times of today. 

"MGR's health is the main problem 
confronting the party. His own partymen 
have     doubts  about     his ability to assume 
the reins of office. Even  if he  returns  in   
early Febu-rary it Is doubtful whether he will 
be sworn in as Chief Minister. Even if he is 
sworn in, it remains to   be seen  how  
effective     he will be  as Chief   Minister.   
The  caretaker  Ministry has been in office 
for too long and  its  constitutional  validity  
after assembly elections can be questioned.  
It will be bad for the State if the present state    
of uncertainty is not    ended    soon.    The    
Governor should   act   decisively  at  this  
juncture. A full-fledged  Ministry should be 
sworn in under duly elected leader  of  the     
AIADMK     legislature party and assembly  
should be convened.      The      ill health     
of MGR should not be  allowed     to obstruct 
the   democratic      and   constitutional 
processes.        It is also time for the Centre to 
think of the next step in Tamil Nadu." 

I wish to dwell on another impor 
tant point. The Government of 
India is not dealing with the Sri 
Lankan problem very seriously. That 
problem has been there even since the 
tiny  island   became   independent      in 

1948. What is the real problem— The 
Sinhalese   fanatics   are  not     treating  the 
Tamils, they are not   willing to, they 
are not prepared to, accept Tamils as 
equal citizens.  Ever    since 1943 they 
are trying to drive them out or     to 
extreminate them. In 1948 the Citizen 
ship Act made 10 lakhs of Plantation 
workers Stateless. Next year    another 
Act—Indian    Pakistani    Residents    Act— 
Was  passed   which  rendered   10   lakh- 
people voteless, and so on and so forth. 
They  want     that     either the  Tamils 
should be there as slave to the Sinhal 
ese or they should be driven out    or 
they should be extreminated.    This is 
the position.       So long so many attempts 
have been made not only by the peo 
ple of Tamil      Nadu    but by Tamils 
elsewhere also, to    draw attention of 
the     Government    of    India to 

take      effective steps    to protect    the Tamils 
in  Sri Lanka.  So far nothing has been done. 
Now they are bold enough even to cross into the 
littoral territory of India  and    shoot down our 
own fisherman. Today the vital and most 
vexatious issue in Sri Lanka is about 
colonisation.    There      was      an      agrce 
ment between the Tamil  leaders and the  then  
Government  there   with  regard   to   
colonisation   scheme.   According to that  
agreement,  people from     outside   that   
region      should   not      be  imported   and   
made   to   settle  there.   The agreement   was   
that   only  Tamils   either from that area    or 
outside should be settled there. But now they 
are trying to settle Sinhalese people in that area 
where    Tamils are in majority with a view to 
make  them minority even in their homeland.  I  
appeal to the  Government of  India that  
effective  steps should be taken to protect 
Tamils and the only way is to recognise a  sepa-
rate and independent Eelam. I appeal to the 
Government to do that. 

PROP. B. RAMACHANDRA RAO 
(Andhra Pradesh): Mr. Vice-Chairman. 1 rise 
to support and convey of grateful thanks to the 
President for his   progressive   and   throught-
provok- 
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ing and perhaps forward looking Address.     On 
this occasion I cannot but pay my tribute as a 
scientist to   the great      contributions  that   
have  been made      by Mrs.      Gandhi    who 
had, even without any formal training    in 
science,  has  a  very clear vision      of science   
and   technology  and  the  rule it can play in 
taking the country forward   and   march      
towards     modernity and advancement.     It  is  
pertinent  to remember that it was only last year 
the highest academy in the country,    the Indian  
National     Science     Academy, conferred on 
her    the honour of Fellow of the Academy—an 
honour which had   been   conferred   only     on  
Pandit Nehru. She had inaugurated our golden  
jubilee  celebrations.  Now  the  entire scientific 
cc-mmunity in the country is completely    
bereaved by      the October 31st event. It has 
deprived us of our leadership     at  a  very 
critical juncture.     I cannot   but mention that 
during the period of 1977 to 1979 we had the 
Janata rule when the entire .scientific' 
contributions made and    the whole  scientific     
were  sought     to be destroyed by the Janata  
Government. They decided to break the Council 
of Scientific     Research     into  three     frag-
ments   and      denigrated      science  to     a 
third grade place and tried to less*" the  role  of  
science  and     technology. In the context    of 
this,  scientists all over the    country    pay their 
humble homage   to   the   great   leader   who     
fas-tered      science in our    country     and 
brought  in  many      new   activities  of which     
we      are      all      aware      of. 

I would now like to mention about one 
important event. In 1956 Pandit Jahaharial 
Nehru 'gave the country the Science .Policy 
Resolution. In 1983 on the last day of the State 
elections that had taken place, Mrs. Gandhi 
released the Technology Policy Resolution 
before the General Assembly of the Indian 
Science Congress which was a unique event. It 
is because it was released before a scientific 
audience. T had the pleasure of presiding over 
the session and I had the distinct honour of 
being associated 

with this    Science    And    Technojggy 
Policy Resolution. 

Sir, Shri Rajiv Gandhi, our young and 
dynamic leader by nature has a the talents and 
also the aptitude for science and technology 
and I have no doubt that he will take the coun-
try forward to the 21st centuary, taking all the 
advantages of modern advances in science 
and technology. And Sir, I can even predict, 
since science and technology are inter-related, 
he will com? forward with an integrated 
science and technology policy in the years to 
come. 

Lat me    touch    upon    some of the 
various  other     aspects.    One     important 
thing that has been mentioned in the 
President's Address is the recent elec 
tions, the    unprecedented    victory   of 
our party.   Of     course,  I agree  with 
one of our respected Opposition spea 
kers that the glory of this event should 
not make us sanguine or overconfident 
because success and  failure  are parts 
of the political    history of any coun- 
try.    However,  I     would     like to  men 
tion   that   the   Opposition   parties  should 
see in this verdict the writing on,   the 
will a the will 0f the people    and what 
they have voted for. This election is a 
mandate in the ruling party for    the 
unity and  integrity of the country for a 
strong  and   stable  Government,   for a 
clean   and   efficient   administration      and 
there is no    doubt about    it. But the 
lesson  to the     Opposition     parties is 
this that they    should not    join with 
forces trying to denigrate the country 
and to dissect the   country.   But they 
should provide a     continous and      a 
constructive     Oppoition,      and    they 
should play a constructive role as the 
leading Opposition. It is  a  verdict 

against the multiplicty of fragmented parties 
which keep on changing their colours, their 
names and everything - from year to year. It is 
also a failure on the part of the national Opposi-
tion to provide a strong and stable Opposition. 
That is what the people, want and I would like to 
tell them that we also need a strong and stable 
Opposition. A single united Opposition is the 
only one which can cor-rect things. 
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[Prof. B. Ramachandra Rao] • The third 
point that I would like to monition, is about 
tthe achievements of Mrs. Indira Gandhi. 
Under her leadership, the country has gone 
forward in many spheres and I do not like to 
recount everyone of them. Many of our 
colleagues here have mentioned them. But one 
important thing that I would like to mention is 
the launching of the satellite, INSAT 1-B, 
which has given a very broad specturm of 
television coverage to the cation and almost 
eighty pier cent of the nation has been given 
the coverage. 
Now, Sir, let me come back to respond to what      
my friend    from the Telugu Desam     Party,     
Prof.  Laksh-raanna, has mentioned. I cannot    
but refer     here     to the new     trend    of 
elections in Andhra  Pradesh.      There were 
two murders    which have taken place.      This 
has never happened    in the history    of our     
election.      Even after the elections, one  Mr.  
S. Yada-giri, one of our political leaders,  has 
been murdered  in  broad  daylight  by a  police 
officer on     investigation.  We can see that. 
The other point that   I would like to mention is 
that one election  in  a   particular  area  has      
been countermanded and that is in Srikak-ulam. 
and      I visited that      place for three days.     
One of  the Independent candidates   comes     
from   a  downtrodden community,  the 
fishermen  community, and the entire village is 
afraid of telling the name of the culprit who 
joined hands    with    certain    dacoits and 
committed this  murder    of the Independent  
candidate.   The   investigation was completed. 
The murder look place 46 days ago. The son of 
the candidate is on hunger strike, he is on fast 
unto death before    the police station. On the 
21st and    22nd of last month, the      leader of 
his    party      had toured this place. But    not    
a single    Telgu Deanam    Party      man      
visited    or even      consoled     this        
person.       Let m©  tell  you  that  if  an      
impartial  ob-S3rver to sent there, those people 
will call who    the     man is, who the culprit  
is. Let the  Telgu    Desam Party 

people, who say they would provide a clean 
and able administration to look after the 
downtrodden people who say so many things 
examine themselves and search their hearts. 

I would like to point out yet another thing. 
The Telugu Desam Party wantss to provide 
amenities to the weaker sections and many 
benefits to the poor people. Take rice. Cong. 
(I) announced that they will sell rice at 1.9 
rupees per kilogram. Sir, Telugu Desam Party 
takes the programme of the Central 
Government and call it their programme and 
this way they try to deceive the public. They 
take our programmes such as NREP and other 
programmes and call it their programmes. 
Why deceive the people? I would like 
everybody to impartially examine what kind of 
deception they are practising. They want to 
provide the national opposition. 19 this the 
ethics of a Party which wants to provide the 
national opposition? 

I do not want to exceed the time-limit. I 
want to mention the last point. The future 
programme that has been given in the 
President's Address is laudable. As an 
educationist I have only one criticism of this 
future programme. It is written in golden 
letters in our Constitution that it is our 
constitutional obligation to provide 8 years 
compulsory schooling to every citizen of this 
country. No mention have been made about it 
although it is one of our main objectives. 
Education is the foundation of our 
development and it does not find a place here. 

Thank you.  very much, 

SHRIMATI KANAK MUKHERJEE (West 
Bengal): Sir, the Presidential Address has delt 
with many aspects and has presented a more 
or less rosy picture that we are all along a 
strong administration correct in international 
and national policies and that we are 
advancing very fast. But the hard truths have 
all along been evaded. So, I would like to 
mention about only  some points  here. 
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Take the question of price rise and taxation 

especially of the essential commodities and of 
taxation. Ninety per cent of our people ate 
growing under heavy price rise and taxation, 
but there i.s no 'lint of any solution «a the 
President's Address. 

The Presidential Address says that public 
distribution system has played a key role in 
maintaining the price stability. Not at all I 
would like to say that it is not at all true. 
During the last 5 years, the Central Govern-
ment only through its administrative orders 
has increased the price of rice on 4 occasions 
price of wheat on S occasions, price of levy 
sugar on 4 occasions, price of cement on 20 
occasions, price of kerosene on 5 occasions, 
price °f petrol on 4 occasions, price of diesel 
on 4 occasions and price of coal on 5 
occasions • Everybody knows about the 
increase in railway fares. You have never 
accepted our demand about  the distribution  
of  14 essential 

(Timidities throughout India at the same 
controlled price. Is this your price stability? 

Sir, my next point is about employment. We 
have repeatedly asked that you include the 
right to work in the Constitution. In all the 
capitalist countries such as U.K., U.S.A., 
France and even Japan, they have the right to 
work or the minimum unemployment    
allowance. 

We are talking much about the 
developmental work regarding youth 
and women. But the crux of the 
problem  is  unemployment. Unless 
there is generation of employment, the 
problem of women or youth can never be 
solved. The unemployment figures are rising 
every year. In 1971, 70 lakh unemployed 
persons were registered. In one decade, i. e., in 
1984 (upto June) there are 2,28,69,000 per-
sons registered. It is needless to mention that 
the actual figures are much higher. Where is 
the scope for employment generation ? There 
is of> hint of land reform programme in 

the Presidential Address. At least 500 N big and 
2,60,000 small and medium industries have 
been closed all over India. What is your policy 
about the nationalisation * of jute industry? 
Where is the scope and proposal for 
employment generation? Sir, you know that you 
have even denied West Bengal the electronic 
and petro-che-mical industries also. And you are 
talking about the improvement of youth and 
women. Sir, we have passed many laws 
regarding women. We have passed anti-dowry 
laws and laws prohibiting atrocities on women 
and all those things. That is good. But, as you 
know, Sir, the crux of the problem is the 
economic independence of women. Unless the 
women are economically independent, there 
cannot be any equality between men and 
women. The prestige, status and honour of 
women cannot be maintained unless they are 
independent economically and they can stand on 
their own feet. 

Sir, my next point is about education and 
culture, the main object of development of 
people's education and culture. Our 
Constitutional promise was that within ten years 
we will have free elementory compulsory edu-
cation. And it still remains a paper promise. 
And you say about girls' * education, boys' 
education and all sorts of tall talks ire there. Sir, 
unity in diversity is our motto. And education 
should be a State subject so that all sections of 
people may develop their own. language and 
culture and mould the system of education ac-
cording to their needs. But the Union 
Government is trying to concentrate power 
most mechanically ignoring the basic human    
factor    of the citizens. 

[(THE VICE-CHAIRMAN (SHRI SYED 
RAHMAT All)    in the Chair.] 

Sir, by the name of developing the national 
culture, what is the ruling party doing ? They 
are using the media most shamelessly and 
illegally for the narrow interest of their party 
politics. Sir, I quote a few lines from the 
'Statesman'    dated 31-12-1984: 
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"The previous evening, with less than ten 

hours to go for ballotting, Doordarshan 
viewers were regaled with an evocative 
Hindi interview that ended on what 
sounded suspiciously like a not of 
calculated prophacy: the Late Prime Minis-
ter told the interviewer that she had taken 
the Wintry as far as she could and that it 
was for her successor to continue the    
journey." 

Is it not illegal, Sir, to show this on 
Doordarshan just ten hours before the 
ballotting? Even when the voting was going 
on the 24th December, 1984 on the very same 
day in the morning, Mr. Rajiv Gandhi's speech 
in Andhra Pradesh was being broadcast on the 
Calcutta radio .station. Is it not partial, is it not 
partisan, is it not partisan. 

SHRIMATI USHA MALHOTRA: Sir, I 
am on a point of order. All these points should 
be referred to the Election Commission. But it 
was never referred because it was all valid. 

SHRIMATI KANAK MUKHERJEE: We 
have referred it. But I have every right to raise 
it in this House. (Interruptions) 

\ 
SHRIMATI USHA MALHOTRA: 
If it was conveyed by the media, it 
was not through his fault or through 
his begging. We never pleaded with 
anybody. . 

SHRIMATI KANAK MUKHERJEE: The 
media is not an automonous body. .  . 

SHRIMATI USHA MALHOTRA; He was 
well within his right to deliver a speech. And 
if the media carries it, it was the freedom of 
the media ....   (Interruptions) 

SHRIMATI KANAK MUKHERJEE: Sir, I 
am just quoting the 'Statesman' And this is the 
House where I ha^« a 

right to say all these things. 

Sir, my last point is about the preservation 
and strengthening of national unity and 
integrity. But, Sir, in the Presiden's Addressi 
there is no cleat directive regarding this. The 
key to this question is the re-alignment of 
Centre-State relations, decentralisation of 
power and money. If the States, districts, 
blocks get the power and money to plan and 
implement the necessary development, the 
regional imolances can be removed. You have 
kept the States and the regions backward. You 
have not spent money on them. You have not 
allowed them to develop. The regional 
imbalances are at the very root of encouraging 
the divisive forces. The bickward regions 
cannot develop. So,' more power and finances 
to the States are essential to keep1 the real 
federal structure of our Constitution. This is 
the only weapon to strengthen the Centre also. 
Sir, I am surprised to see that this factor of 
national unity and fight against the divisive 
forces have not been given proper stresses in 
the Presidential Address here. Moreover, the 
Congress CI) party most conveniently aligned 
and connived with all the divisive forces in the 
States; they did it even in the last election. 
They aligned with Tripura T.U.J.S. and RSS 
and other divisive forces and took advantage of 
the situation. . . (Interrup-tions). I beg your 
protection, Sir, The Government has even 
denied the funds allotted to the States by the 
Eighth Finance Commission. This is not only 
improper and unjust; it is also illegal, because 
it is for the first time that while the Finance 
Commission recommended Rs. 1.5,000 crores 
to be given to the States, the West Bengal 
Government has been denied an amount of Rs. 
325 crores. Our Chief Minister pointed out to 
the hon. Prime Minister also only last week 
that if the West Bengal Government could get 
this sum of Rs. 325 crores, then it would be 
able to wipe out all the backlog and the 
overdrafts and W" could have made some 
advancement on  the 32-point  programme    in 
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West Bengal. . . . (.Interruptions). I seek your 
protection, Sir. What is this? 

SHRIMATI MONIKA DAS (Karnataka): 
Why have the industries closed down in West 
Bengal. What have you done with that money. 
We could still get  10 seats.   (Interruptions). 

SHRIMATI KANAK MUKHERJEE: I 
have got the figures of indust.ies that are 
closed down all over India. The number is 
2,600,000... (Interruptions). 

SHRIMATI MONIKA DAS: Sir, she is 
blaming the Central Government from the 
beginning; I don't think she is speaking on the 
President's Address. 

SHRIMATI KANAK MUKHERJEE: Will 
you look after your own party members, Sir? I 
am sorry. Anyway, Mr. Vice-Chairman, this is 
my last point. 

The President's \ddress has tried to give us 
only a superficial picture of the situation, 
without going deep into the most burning 
problems of the country. 

Before sitting, I would like to record my 
objection to such continuous disruption and 
interruption from the ruling party members. 

SHRIMATI MONIKA. DAS: These are the 
facts. You said West Bengal is hot getting 
anything. I said they are getting. . . 
(Interruptions). We got 16 seats from there. 
You are only blaming the Centre. 
• SHRIMATI KANAK MUKHERJEE: The 
Centre has deprived all other States also. 

SHRI BAHARUL ISLAM .(Assam). Mr. 
Vice-Chairman, I rise to support the Motion 
of Thanks to the President for his Address to 
the joint session of Parliament" on the 17th of 
this month. 

Sir, we are grateful to President for the 
various    important    and    urgent 

matters mentioned    in his      Address; As time 
at my disposal is short,       I shall confine 
myself    only to a    point or two.     We are    
thankful to      the Prime Minister for giving top 
priority to the solution of various problems of 
Assam and Punjab.    Assam and Punjab are 
border    and sensitive    States and their 
problems cannot be left unsolved  any      longer.     
The  announcement by the Prime Minister   has 
been welcomed by    all    sections of people of 
Assam.     Assam has suffered    long enough.    
Trade,     industry,     business and education 
have    suffered a    good deal for. nearly five 
years.   Assam has the twin problems of 
foreigners    and voters'  list.  Sir,  the  elections 
to    the Assam Assembly   .vere held in    Feb-
ruary,  1983 on the basis    of the summarily 
prepared    voters' list of    1979. This   was  
challengea  in   the  Supreme Court inter alia on 
the    grounds that (1) there was no voters' list 
prepared in  accoraance with the provisions  of 
the  Representation of the People Act and that   
(2) the voters' list contained a  large  number  of 
names of foreign nationals.    The Supreme 
Court while dismissing  the   case   have   laid   
down certain    guidelines   on    the   basis   of 
which   the   Election   Commission   was 
required to get the voters' list prepared and on 
the basis of which elections to the Lok Sabha 
from Assam could be held.    Sir,    as hon.  
Members  are aware, practically, there was no 
election to the Lok Sabha from Assam in 1980.     
In   1984. also,   elections  to   the Lok Sabha 
from Assam  could not be held.    Now, the    
preparation    of the voters'  list  is   in   progress.     
And  we hope,  this  will  be     completed before 
It is    also gratifying to    note that the leaders of 
the Assam movement   are fully     co-operating  
in  the preparation of the voters' list.    What 
remains is the solution of the Foreign Nationals 
Issue.    On this issue, there have   been   serious   
troubles   and   disturbances in Assam, for a 
pretty long time.    There has been a good deal 
of distrust, mistrust and tension between 
different communities,  linguistic,  religious  ana  
ethnic.    Assam is anxiously and with hope 
looking forward to 
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[Shri  Baharul Islam] the  solution of the  vexed 
foreigners' issue.    The sooner this issue is solv-
ed, the better it will be for all sections of the 
people of Assam.    It is hoped that this problem 
will be solved with justice  to  all  sections  of  
the  people concerned.    No problem is ever 
solved finally unless it is solved correctly and 
with justice to all the parties concerned.   It 
should be remembered that the movement in 
Assam was not secessionist in nature.    A  
solution  is being  sought within, the four 
comers of the Constitution    of India,    what 
was controversial was the line adopted  by  the  
movement  leaders.    Now, they have adopted, 
it appears, a line Of conciliation and are 
hopefully coming forward to negotiate for a 
settlement of this vexed issue. 

Then, Sir, I would like to speak a few words 
about the judicial reforms which have been  
proposed.    Judicial reforms in the country is 
long overdue.    Government      proposes   to      
mete out  speedier   justice  to   the  litigants 
and  speedy   and  least-expensive   justice  to   
the   under-privilegeo.   sections if the 
society.    This has been incorporated in the 
President's Address and this is most 
welcome.    In an earlier session last year, a 
Private Member's Resolution was moved by 
Shri H. R-Bhardwaj, who is now the Minister 
of State  for Law  and     Justice) for the 
appointment  of   a  Judicial     Reforms 
Commission.    I spoke on that Resolution' 
and I  supported  it.    Under the present  
judicial   system,   specially   in the higher 
judiciary, consisting of the High Courts  and 
the Supreme Court, the doors are 
practically'closed to the poor and the ignorant 
sections of the people.   The benefits are 
derived only by the privileged and 
resourceful sections.    But  now,  thanks to 
the new trends  in the     Supreme  Court,  
with the induction of the doctrine of public   
interest  litigation,   any   public-spirited   
person   can   approach  the  Supreme Court  
and  plead  the  cause of the  ignorant   and   
incapable  persons, without following     the    
complicated, time-consuming  and expensive 
proce- 

dures.    This    was  how    justice was meted  out  
to  the     prisoners  who     had been   blinded  in  
the  Bihar  jails  and to the ignorant workers of 
the Asiad village.    One of my hon. friends here, 
Mr. Madan Bhatia; took objection to the   
introduction     of  the  doctrine  of public interest 
litigation.   But I would like to tell him, I would 
like to point out  to him;    what  would    
otherwise have happened to these prisoners who 
had  been    blindea    in  Bihar.     They could not 
go to the Supreme Court or any other court.   
They were Poor; so-called     criminals.    Their   
cause   was taken up by some public-spirited per-
sons.    They took it to the    Supreme Court  and 
relief was  given to them. Similar was the case of 
the  workers in the    Asiad.   Under the    
Minimum Wages Act, daily wage-earners are to 
be paid a minimum wage.    But these workers   
were paid  much  below  the minimum,  by the 
contractors.    When their case was taken up in 
the Supreme  Court,  it  was looked  into   and 
necessary directions were given by the Supreme  
Court.    The judicial system has  to  be   
completely   overhauled  so that justice may be 
speedy, least expensive and simple. 

Now I want to give you an idea of the 
magnitude of arrears in the highest court of 
the country, namely the Supreme Court, so 
that the hon. Members and the public in 
general may understand the necessity of judi-
cial reforms. By the end of November 1984 
the number of cases before the Supreme Court 
was: 

Regular hearing matters 47306, admission 
and miscellaneous matters 1,1,933, total 
pending 1,49,239. Of them, one year old are 
41,962, two year old 26,158 and over three 
year old 19,720. When I say "over three year 
old, this expression is a vague one because 
there are cases pending in the Supreme Court 
for as many as 17 years. The number of old 
cases pending in the Supreme Court is: 

17 years old 4, 16 years old 12, 15 years 
old 97, 14 years old 486, 13 years 
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old 715, 12 years old 654, 11 years old 578, 
10 years old 540, 9 years old 625, 8 years old 
1510, 7 years old 1714, 6 years old 1951, Ave 
years old 2845, four years old 3790. In 
addition to this following is the number of the 
cases known as CAV judgements, the cases in 
which arguments have been concluded and 
the judgments have been reserved. These 
CAV judgements pending before the Supreme 
Court are 1961. (Interruptions). I do not know 
how long these judgments are pending for 
delivery, but I can give you an idea of the 
pendency of a few cases. 

In one of the cases, known as Bombay 
pavement dwellers case, I am told, the 
judgment is pending for nearly 2 years. In the 
Scheduled Castes and the Scheduled Tribes 
Reservation of seats case, the judgment, I am 
told, is pending for nearly two years. The case 
relating to the customs duty on brass scraps, 
where Rs. 40 to 50 crores are involved, is 
pending for nearly If years. In West Bengal 
election case the judgment is pending for 
nearly 2 years. These are all constitutional 
matters. Coming to the non-constitutional 
matters,, the judgment in respect of the 
Applicability of the Employees Provident 
Fund Act to the home workers in bidi factory 
is pending for about 2J years. Some bank 
cases in which about 200 crores of rupees are 
involved, the judgment is lending for 1| years. 
The position in the High Courts is no better, if 
not' worse. 

New, Sir, I will speak only a word' or two 
on the unity and integrity of the country and I 
will conclude. What is most essential today 
for the existence of the country itself is its 
unity and integrity. For this purpose a strong 
Centre bringing with it also strong States is 
necessary. In the recfent Lok Sabha elections 
people of! the country have given a massive 
mandate to, Shri Rajiv Gandhi and the ruling 
party favouring a strong Centre and rejecting 
any coalition Government at the Centre. In 
spite of great difficulties the country is going 
from strength to strength econo- 

mically,   industrially   and   in   scientific   
knowhow    under   the    leadership of 
Jawaharlal Nehru and after him Indira Gandhi.    
The latter fought so relentlessly for the unity 
and integrity of the country that ultimately she 
had to sacrifice her life   at   the      hinds  of  
assassins.    There are some countries that 
cannot tolerate our progress. They are 
encouraging divisive forces in the name of 
religious and region particularly    in the sensi-
tive border areas in the North    East and North 
West. These     dark forces, internal    and    
external,     cloud       be 

identified and exposed by the people as 
well as by the Government; else 

6.00 p.m the country's future will be in 
jeopardy. It will go a long way in 

this regard if economic and industrial 
imbalances between different regions and 
areas are removed. 

Thank you. 

SHRI F. M. KHAN (Karnataka): Mr. 
Vice-Chairman, Sir, I support the Motion of 
Thanks moved by Shri Darbara Singh on the 
President's Address to Parliament. I do not 
want to go into details of the achievements of 
the Government, as these have already been 
highlighted. But I would only touch upon 
points which do not find a mention in this 
Address presented to Parliament. 

The freedom of this country which we have 
got today is because of Mahatma Gandhi. But 
unfortunately not a word Jhas been mentioned 
in the Address about, it. There is no mention 
of his ideology of non-violence. It was 
through-nonviolence methods that we got 
freedom and that is of basic essence. I have 
always been advocating that we must draw 
attention of the society to the need for 
adopting nor>.-violent methods in this 
country. If today people go on hunger strike 
the police take them away by force after four 
or five days, calling it a suicidal act. I would 
urge upon the Government that if they do not 
want agitation in the .streets, the Gandhian 
method should be allowed to be followed in 
this country through which the people can 
vent out their grievance. 
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[Shri F. M. Khan] 
I am also glad that the Government has 

given top priority to solving the problems of 
Punjab and Assam. But I would like to draw 
the attention of the Government to the burning 
problem of the remunerative prices for tile 
farmers. Already agitation calls have been 
given by different organisations in different 
States. Because the farmers are unorganised 
the agitation is not taking a shape. But once 
the farmers' agitation takes a turn, it will be 
very disastrous for the country. So, I feel the 
Government should give top priority to the 
problem of giving fair prices to the farmers. 

I would also urge that a National In-
tegration Day be announced when all political 
parties will also participate on one platform to 
plead for national integration, because there 
are still caste and communal (fights going on 
after so many years of Independence. There 
should be a serious programme in this coutry 
where every one could come on one platform 
on a particular day throughout the country. 

I am also glad that the Government wants 
to change the educational system and to 
enforce accountability of officers as well as 
Ministers. I hope the Government will 
sincerely implement it without any hesitation 
or hindrance. I had also brought during the 
regime of late Prime Minister,- Smt. Indira 
Gandhi, a project for connecting Ganga to 
Cauvery. Unfortunately it is still in the cold 
storage. I hope the Government will review it 
so that if they want integration, they can get it 
through water also. 

In the last' session of Parliament more 1 50 
per cent of the Members of Parliament 
submitted a memorandum to the late Prime 
Minister asking for a brief session to be 
conducted in the South. Unfortunately that 
suggestion has not been heeded. So I would 
urge upon the Government to have a short 
session of Parliament in Karnataka. 

Much importance has not been given to 
family planning. I have always been 
suggesting in so many forms that some 
concerete programmes should be taken up. 

I suggest that one month should be declared 
as childless in the nation and I am sure every 
community will cooperate in this and it will 
be a big success and if they can channelise 
the targets which the Government has fixed 
to a particular month, it wil go a long way in 
having a no-child month. 

A lot of discussion has been going on about 
the closure of public sector units. I think the 
Government should not close down the public 
sector units but find out what are the 
difficulties. I have also sonss experience of 
trade union .activities. A HMT unit which 
was under loss for the last twenty years, when 
I had taken over as the President the 
production increased and 20 per cent bonus 
was declared So, I would urge upon the 
Government that the relations between the 
trade unions and the management should be 
improved instead of c osing down the units 
and blaming the workers. Presently, whenever 
an award is dec ared for any undertaking the 
Chairman of that undertaking comes to 
receive ths award from the President. Instead, 
I would suggest that the seniormost worker of 
the factory concerned should be represented 
and not the Chairman of the dertaking. 

The 20-point programme has been im-
plemented, but not very strictly in the rural 
parts where proper communication facilities 
are not there. So I would urge that this 20-
point programme should be accelerated in 
such areas and new TV centres should be 
opened in .places where people do not have 
access to know what is happening in the rest 
of the country. 

I would also urge upon the Government to 
introduce a pension-c«m-savings scheme —
similar to the one which has been introduced 
in some of the factories at Bangalore-in the 
private sector and the public sector also well 
as for the citizens of this country. With a 
minimum contribution of Rs. 20 if the full 
term is completed, a worker would be getting 
nearly Rs. 900 a month as pension while his 
contribution would be intact. I would urge that 
such scheme should apply to  all sections of      
the 
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society and I am sure every body will 
welcome this scheme. On thi9 scheme I would 
be giving a small note to the honourable 
Leader of the House. 

Last but not the least, it was very un-
fortunate that We lost our late Prime Minltei- 
because of the unsettled problems of Punjab. I 
would earnestly appeal to the present 
Government that they should give top priority 
to this. There is a committee formed a ready, 
but there arc other members of the party who 
have been venting their feeling in the press. I 
do not think this is advisable and I would 
request the Government to advice the 
members of the ruling party not to mak2 
statements apart from the committee which 
has been formed so that the integrity of the 
country can be maintained.      Thank you. 
SHRI       RAMESHWAR       THAKUR 
(Bihar):    Mr. Vice-Chairman, Sir. I deem it a 
great privilege to comment the President's 
Address which deals, in brief, with fee most 
cianificant aspect of our national life at this 
historic juncture.   Sir, we are all aware of the 
supreme sacrifices made in the service of the 
people by our late Prime Minister, Shrimati    
Indira   Gandhi ad, by that, she has joined the 
immortal band of the martyrs of the world.    
He dedicated life  and  great services  for the 
country  ,and   the   unity  and   integrity  of 
India will inspire future generations. 
Sir, our deep faith, the people's faith, in 
iiocraey and unity and integrity of India, has 
been fully demonstrated in the recent 
elections held and the massive mandate given 
to the Congrss (I) under the able guidance of 
Shri Rajiv Gandhi. A new era has started 
under his inspiring leadership, and the 
President's speech deals with the basic 
policies. It deals also with the economic 
developments during the Sixth Plan and also 
it deals with the future tasks of the new 
Government in the field of social, economic, 
political, scientific and other programmes, not 
only to meet the challenges of today but also 
to prepare well for the 21st century. 

Sir, I would like, at this stage, to mention, 1 
have gone through the notices of amendments 
very carefully, the notices of amendments 
given by eminent leaders from thecither side. 
I have carefully heard the speeches of the 
eminent speakers front! 

the other side. Particularly, I would like-to 
mention Shri Dipen Ghosh, the Leader of the 
Opposition, Dr. Patel, Shri Jaswant Singh and 
others. Sir, I was surprised that Mr. Ghosh, an 
eminent person of his stature, has mentioned 
that there was no direction in the President's 
speech. He has also mentioned that there was 
no economic policy indicated in this speech. 
Dr. Patel has said that since the new Prime 
Minister started with a new, clean slate, he 
could have a new policy. And our friend, Shri 
Jaswant Singh finds that the ruling party is in a 
dremma whether to follow the old policies or 
to evolve new policies. The confusion at such 
a high level is rather intriguing. Whether it is 
deliberate or otherwise, they have not carefully 
gone through and appreciated the President's 
Address. Sir, the basic policies of our nation 
remain. They have been dealt from paragraph 
1 to paragraph 12 of (the President's Address. 
The basic policy of democracy, the basic poicy 
of the unity and integrity of the nation, the 
basic policy of socialism and secularism, the 
banc policy of non-alignment, the basic policy 
of opposition to colonialiacion and racial 
discrimination and also our basic policy in 
regard to planned economy, of full economy 
that is, development of agriculture, industry 
and all the rest of it, are continuing, and also 
the basic policy of removal of poverty in the 
country. These are the basic policies. I find 
that these matters have been dealt with in th 
paper. And how our friends say that we should 
deviate from these basic policies, is surprising. 
What is necessary is our attitude or approach 
or policy frame, our new look) upon the 
policies and formulating such programmes and 
their faithful implementation with a sence of 
dedication and urgency which can really give a 
new life to the country. 

Sir, in this connection, if we want to really 
see the new direction of the policies. we 
should certainly see the policies started not 
only today but the policies started on the day 
when Shri Rajiv Gandhiji took upon himself   
as   the   Primg Minister of India. When the 
body of MS mother was lying in  home,    at    
that    night, he was moving in Mongolpuri,  
Khichripur      and other resettlement 
colonies    asking people 
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[Shri Rameshwar Thakur] to be calm, 
asking people not to indulge in vioenee asking 
the authorities to be firm and to ensure that the 
violence was stopped. Thai was the new 
direction was given in the national broadcast. 
The new direction was given when he 
immediately invited all the Opposition leaders 
to talk and sought their co-operation, 'the new 
pollcy was given when immediucly after the 
mourning he declared the general elections 
and got the mandate of the people The new 
policies are indicated in the election manifesto 
of the parcy. Sir, And immediately after the 
mandate there was no complacency. The 
Prime Minister, Shri Rajiv Gandhi in his 
national broadcast on the 12th January, 1984 
called for national reconciliation and national 
reconstruction. We have to see the new 
direction with our eyes open. The new 
directions are aimed to have a new public life 
and clean public life. 

Then there is a reference in the President's 
Address about anti-defection Bill. This Bill is 
likely to come up during this session itself. 
This Bill has been appreciated by everybody 
including the Opposition parties. This Bill is 
very essential to preserve the political image 
of the  country. 

As regards the educational policy, there is a 
new direction which could be seen. There is 
also a new direction about reforming 
administrative system and judiciary. This also 
can. be seen. These are the new directions 
towards which the new Government is likely to 
go ahead. The other issues like Waste Land 
Development Board, Forest and Wild Life and 
Central Ganga Authority are noteworthy fea-
tures of the new Government. The Government 
have accorded high priority for social, 
economic and cultural development of woman 
and youth. The application of science and 
technology in all walks of life is a new dir-
ection fcarards which we shall go. The most 
important thing which the Government have 
committed is about the preservation of our 
cultural heritage of the nation. 

I would like to mention about the economic 
policy. My hon. friend, Dr. Shanti Patel has 
mentioned abdro some of the achievements of 
the Janata Government; and possibly according 
to him performance during the Sixth Five Year 
Plan is not upto the mark. I think there is a 
misgiving in his saying. I will give only a few 
ligures to remove his misgivings. During the 
Sixth Five Year Plan, under the leadership of 
our Prime Minister,. Mrs. Indira Gandhi, we 
have achieved new heights. It is most unfortu-
nate that if my friends on the opposite side 
forget these achievements. There has been an 
overall growth expected and reach the target of 
5.2 per cent. In regard to the foodgrains it was 
109 million tonnes in 1979-80 and it is reaching 
the Sixth Plan target of 153 million tonnes in 
1984-85. This is the difference between 1979-
80 and 1984-85. In regard to the industrial 
output it was 1.4 per cent in 1979-80 and it has 
gone upto 9 per cent in 1983-84. In the case of 
crude oil it was 11.7 million tonnes in 1979-80 
and it has gone upto 30 million tonnes in 1984-
85. The production of coal has gone from 103 
million tonnes in 1979-80 to 150 million tonnes 
in 1984-85. The generation of electricity, has 
gone from 112 billion units in 1979-80 to 164 
billion units in 1984-85. Similarly the total 
additional capacity added during the Sixth Plan 
will be about 14.00C megawatts units which 
alone is 50 per cent of the total megawatts units 
built till 1979-80. Similarly, progress has been 
made in the 20-point programme. I would not 
like to go into the details. But I would only like 
to mention about the future task. The main task 
before the nation, so far as the new Government 
is concerned, which I have mentioned is ap-
proach to the Seventh Five Year Plan. This is 
contained in the President's Address. It should 
be gone through carefully from paragraph 12 to 
paragraph 21. In this most significant Part of the 
Seventh Five Year Plan is increase in 
production of food, creation of employment and 
improvement  of  productivity. 
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Hon. member, Mr. Verma has men 
tioned about land reforms which is 
contained in paragraph 28 (page 4) of 
the Approach Paper to the Seventh 
Plan. The total outlay of the Sev 
enth Plan has been kept at Rs. 
3,20,000 crores against aggregate in 
vestment of Rs. 2,37,000 crores from 
the 1st to fith Plans with public in 
vestment of Rs. 150 crores and pub 
lic sector outlay of Rs. 1,800 crores 
with assumption of 26 per cent sav 
ing is laudable objective. This is 
35 per cent higher than the combin 
ed outlay from First to Sixth Plan. 
There is a resource gap of Rs. 33,000 
crores which is 18 per cent of the 
total public sector outlay and expectd 
to be covered. In this task, we 
have got great targets ahead. The 
first one is overall growth to achieve 
more than 5 per cent. We have to 
achieve  agricultural  production at 
the rate of 4 per cent instead of 2.5 per cent at 
present. And the target is 5' per cent for 
foodgrains. So far as industrial output is 
concerned, our desire is to increase it by 7 per 
cent. We are also going to have a minimum 
rural employment of 450 million. . . . (Time-
bell rings) Only very few figures. Now We 
want to have 100 per cent safe drinking water 
supply by the end of the Seventh Plan to all 
the problem villages and the urban population. 
We also, want 10 give elementary education to 
all the children in the age group of 6 to 14 by 
the year 1990. Then we want to reduce the 
percentage of people below the poverty line to 
less than 10 per cent by the year 1994-95. We 
also want to provide health facilities to the 
entire population by the end of the century. 
Also we want to reduce the growth rate in 
population, which is 2.2. per cent today, to 1.8 
per cent during the Seventh Plan. And by the 
end of the century the net reproduction rate 
must come down to 1 per cent. Everybody 
says today that our development has been 
affected by the population .growth, because 
the population has grown since independence      
from   36     crores  to  70 

crores and it is likely to reach 90 crores by the 
end of the century. And "at the present rate of 
growth, it will reach 130 crores by 2020. 
(Time-bell rings) Therefore, this must be 
checked. Only one suggestion I would like to 
make and that is, that this vast task requires a 
lot of preparation, preparation not only at the 
Planning Commission level. The Planning 
Commission has been reorganised and put 
under the able guidance of an eminent expert, 
Dr. Manmohan Singh, and other experts. We 
have also to see that the people are also 
involved in the plan process. The public and 
the concerned agencies from all walks of life 
have to be involved. In the rural development 
programmes, the beneficiaries the village 
committees the panchayats, the bloc level 
committees, the legislators and Members of 
Parliament and local viable voluntary agencies 
must be involved and they must be equally 
answerable. Similarly we want that these things 
should be done within a time frame. Mostly we 
have failed because in many cases, the time 
and cost had increased. Therefore, I would 
briefly mention that we must avoid delays and 
cost increases. There must also be change in 
our approach. 

    THE  VICE-CHAIRMAN   (SHRI   SYED  
RAHMAT ALI) :   Please conclude. 

SHRI RAMESHWAR THAKUR: My 
concluding requests is that in the President's 
Address, in the last paragraph, paragraph 47, 
there is a call given to the nation. It is 
important. We must not forget it. The call    is  

"Our duty as representatives of the people 
is to canalise the tremendous upsurge 
among the masses into cooperative and 
disciplined endeavour to accelerate 
development and to prepare country for the 
21st century." 



28 7       Motion of Thanks [RAJYA SABHA]          on President's Address      288 

[Shri Rameshwar Thakur] 
May I appeal to all the Members of the House, 
from all sections of the community, that let us 
accept this task, this call gracefully and 
involve ourselves and fulfil our commitment 
to the entire nation, for which the future  
generations     will be thankful. 

SHRI SANKAR PRASAD MITRA (West 
Bengal): Mr. Vice-Chairman, Sir, it is indeed 
poignant that the President had to deliver this 
Address after the tragic and shocking assassi-
nation of Shrimati Indira Gandhi, who as 
undoubtedly one of the greatest leaders India 
had produced, the world had produced. 
Glowing tributes have already- been paid to 
her memory -by the entire nation and as a 
humble citizen of India. I join in paying my 
respectful homage to her. As the time is 
extremely limited, and the President's Address 
covers a number of subjects, 1 propose to 
confine myself only to two points. In para-
graph 36 of this Address, the new Government 
has projected that it wants to have a clean 
public life. And as, examples of a clean public 
life—I take it for the time-beings— two 
instances have been stated, namely, that 
consultations with political parties would 
begin on electoral reforms and that an anti-
defection bill would be moved and perhaps 
passed in the present Session of Parliament. 
So far as the first issue is concerned, this -was 
a promise made by Mr. Shiv Shanker, a 
promise also made by Mr. Jagannath Kaushal, 
and it does not appear to me that any further 
progress has been made, because it was 
mentioned in this House over and over again 
that after the Government had made up its 
mind with regard to electoral refcrms, 
consultations with political parties would be-
gin. The President's Address does not say 
whether the Government at •the moment is at 
least willing to accept .if not all, at least some 
of the successive recommendations of differ-
ent  Chief      Election     Commissioners. 

With regard to the anti-defection bill I do not 
know what it contains. Some provisions have 
been published in newspapers and on- the face 
of those provisions it appears that certain 
satisfying measures are being thought of. A 
number of times I have pointed out in this 
House that Dicy, one of the greatest 
authorities on Constitutional .Law, had drawn 
long, long, ago a distinction between political 
sovereignty and legal sovereignty. It is true 
that legal sovereignty is vested in Parliament 
but political sovereignty is vested in the 
people. And when defection takes place, it 
affects the political sovereignty of the people. 
Defection has been frequent in this country, in 
the recent past, and the time has come when 
stringent measures against defections have 
become urgently necessary. But you would 
remember, Sir, about two years ago there was 
a debate, a three-hour long debate, on" 
corruption. Towards the very end of that 
debate against stiff resistance by the then 
Deputy Chair* man I' could muscle my way 
into the debate and I made two suggestions, 
namely, that to check corruption • in public 
life, particularly in high places, a Lok Pal bill 
had become an urgent and immediate 
requirement and my second suggestion was 
that there should be a committee of parliamen-
tarians to move throughout the length and 
breadth of this country to create a moral 
atmosphere, to propagate the spirit of 
discipline punctuality, dedication to duty, 
sense of patrictism, etc. Unfortunately, the 
then honourable Home Minister in replying to 
the debate did not refer to the Lok Pal bill at 
all. And with respect to the suggestion for a 
Committee of Parliamentarians, his reaction 
was that this Committee would not consist of 
anjiels. 

The cavalier fashion in which corruption 
was treated or has been treated for the last so 
many years has now led to most stertlintj 
discoveries about which we read in 
newspapers every day.  I  do hope that this    
new 
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Government which has come under a young 
leader would tdke some effective steps in 
checking corruption, more especially in high 
places because unless corruption in high plac-
es is controlled, corruption down below can 
never be controlled. 
I wanted to speak also on the new education 
policy. But time does not permit me to do so. I 
go straight to igraph 43 of the Address where 
i-ence has been made to the In-utional Youth 
Year. I am glad that the Youth Minister is 
present in the House at the moment. I offer my 
congratulations to the Government of India for 
beginning the International Youth Year in 
India on the birthday tit Vivekananda. I also 
congratulate the Government of India for 
declaring that Vivekanda's birthday namely, 
the 12th of January, would be brated as the 
National Youth Day every year in future. But 
it is unfortunate that when I heard very care-
fully the programmes of the All India Radio 
and the Delhi Doordarshan on the 12th 
January, the justification for beginning the 
International Youth Year on Vivekananda's 
birthday was' not  sufficiently  or  adequately  
brought 

Vivekananda  was  one    of the  rare  
ntellectuals  a   nation  produces  in   its 
history. He was born in the l!)th century and 
spent most of his life in century. But he 
belonged to the 20th, the 21st and the 22nd 
centuries. At the age of 2!) he conquered the ' 
Parliament of Religions at Chicago. At the age 
of 39 he died. He came into direct contact with 
mass poverty by travelling mostly on foot 
from Kashmir to Cape Comorin and this direct 
experience and objective realisation led him to 
declare that mass poverty, superstition and 
ignorance could not I (a) without a mass 
awakening, (b) total war on caste, creed, 
religion and colour, (c) faith in spirituality 
based not on mythology or rituals, but on 
pursuit of Truth with a scientific out-look or 
attitude, and   (d)     Importation   of   science   
and 

technology from the West for the grown of 
industry and agriculture. He preached the 
doctrine of man-making and character-
building education so that the perfection. that 
is already there in man is made manifest. He 
dreamt of strong, united and free India to 
show to mankind what man can achieve. I 
express the hope, in conclusion, that in the 
International Youth Year in India and every 
year on the International Youth Day, the ideais 
he tried to inculcate upon the Youth would be 
fruitfully pursued because not only he, but 
also the leaders who followed him in this 
country, had lived and died for those ideals. 

[The    Vice-Chairman       (Shri     Santosli 
Kumar Sahu) in the Chair]. 

I   wish   this      International     Youth <)• 
every success.      Thank you, Sir. 

SHRI P. N. SUKUL; Mr. Vice-Chairman, Sir, 
i' am really very grateful to you for giving me 
even this belat-opportunity to give vent to my 
views on this importance document, known as 
the President's Address. 

Sir, I rise to support    the    Motion of  Thanks 
, moved     by     Mr.  Darbara very  ably  
supported       by my   friend,  Shri  Jacob. 

Sir, the Presidential Address is, no doubt a 
policy statement of the Government and it is 
also supposed to cover the achievements made 
in the preceeeding year as also the problems 
faced in the proceeding year and the years to 
come, and to give an idea of certain important 
works that are proposed to be taken up in the 
near future or in the coming year. That way, I 
must say, it is an ideal document and it gives a 
very lucid picture of our achievements, of our 
problems, and also of the intensions of the 
new Government to bring about the much-
needed change in the society and in the 
administration. As regards the achievements, I 
am not going    to 
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[Shri P. N. Sukul] 
lift the many figures from the Address itself 
and quote them and waste the time of the 
House at this stage. But from those figures it 
is evident that in the field of agriculture, in the 
field of industry and in almost all fields, we 
have had a lot of increase in production and 
so, almost we have become self-reliant in so 
many areas. However, Sir, as regards the 
problems faced by our country, particularly 
during the last year, I think the worst problem 
in 1984 was the one created by the terrorists 
and the anti-social elements in Punjab which 
necessitated the clamping of the army rule in 
that Stage and which also culminated in the 
most heinous and dastardly assassination of 
the former Prime Minister, Mrs. Indira Gan-
dhi. 

Sir,   persons   like   Mrs.   Indira   Gandhi are 
not born    everyday. A      real patriot, she was 
the personification  at nationalism,  of  courage  
end  love  for the  weak and the  downtrodden.     
She laid down her life in safeguarding the 
security  and  integrity  of the  country and. Sir,    
it was by sheer dint of her profound   faith   in   
peaceful     co-existence and in the dignity of 
man that she could    become the leader of more 
than   a   hundred   countries   in   the   world. 
Neither  a   Soviet     nor  and  American leader  
has  commanded   this   great  international   
following   so   far.   A   born socialist, it was she 
who got the word "socialist"     inserted  in  the  
Preamble to our Constitution     and  I well rem-
ember  that  even  at  that  time  many of  our  
Opposition     friends     opposed the idea  of this 
insertion of the word "socialist"   in   the   
Preamble   to     our Constitution. Sir,  she was 
great     and no power on earth could bend her or 
make  her  compromise   with   her  convictions. 
Her assassination has shaken the whole nation     
from  within     and made  it   realise  the   great   
importance of the  security  and  integrity of    
trie country.    That  is    why,   in  the    last 
parliamentary  elections  held  recently, the 
people of India could rise to   the     

occasion in such a big way and rally 
behind our young leader, Mr. Rajiv 
Gandhi and send the Congress Party 
back to power with such a massive 
mandate. Sir, this is also almost a 
total rejection of all the national par 
ties sitting in .the opposition. That 
is why, I want that our opposition 
friends who have been criticising even 
the Presidential Address must try to 
study the minds of our people, must 
try to realise what our people want 
and should not only go on criticising 
the Government right and left unnec 
essarily. This majority which I was 
talking about, this massive mandate 
that has been, given to the new Gov 
ernment of Mr. Rajiv Gandhi was 
not given even to Mr. - Nehru or even 
to Mrs. Gandhi. This shows how 
much abounding is the faith of the 
Indian people in the leadership of 
Mr. Rajiv Gandhi who wants to keeps 
the country together and secure, who 
is determined to root out corruption 
and to make public life clean and who 
is bent up to bring about a radical 
change even in the educational sys 
tem I entirely agree with the 
President when he says that "the un 
ambiguous verdict of the people is 
also for continuity of the basic po 
licies which should give strength to 
our country with dynamic responses 
to changing situations." During the 
last 37 years we have been following 
the   same   policies. These   policies 
were laid down by the great son of India. 
Pandit Jawaharlal  Nehru. These very policies 
were continued with a aware fervour by Mrs. 
Gandhi and now our new Prime Minister, Mr. 
Rajiv Gandhi, has also said that he would   
continue  the  same  policies. 

After all, what is our policy? At home we 
want to have a united a strong India with a 
socialist pattern of society. Wo want to 
achieve this through planned development. In 
the international sphere we are entirely for 
peaceful co-existence and non-alignment. As I 
was saying, the guidelines of these policies 
were laid down by   Pandit     Jawaharlal     
Nerhti.   If  wo 
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want to understand these policies, we must 
again go Dack to what Pandit Jawaharlal 
Nehru said. I quote from his speech made by 
Pandit Nehru in the Lok Sabha on 22nd 
August, 1968. 

'"We   want     real  freedom.      Real freedom 
is not merely political freedom it is economic 
freedom in two nges. One is that you do not 
have to  rely on  other countries.  You  are 
friends   with  them,     you  cooperats with 
them you take their help,  but you  are  not  
dependent   on them  to carry on  either for 
defence  or any t i l i n g  else. And the second 
sense of Efeedom is economic freedom for the 
vast  masses     of   our  country—their having 
higher    standards    of living and putting an 
end, in stages if you like to gross differences 
in wealth and opportunities." 

Thit is what has been done and what 
was tried to be done by the Govern 
ment of Mrs. Gandhi. If we go by 
the figures quoted by the Presiuent in 
his Address regarding the achieve 
ment in the last year and even dur 
ing the Sixth Plan period, I think we 
are going along the right lines. Our 
policy is very right and we have dev- 
eloped on the basis of these very po 
licies. Many of Bur opposition 
Men Is  have  been  very  critical of 
our planned development. Persons like Mr. 
Charan Singh condemned our planning. And 
even Shri Morarji Desai  switched     over to  
rolling plan. 

THE VICE-CHAIRMAN      (SHRI 
SANTOSH   KUMAR   SAHU); Please 
conclude within  a few minutes. 

SHRI P. N. SUKUL: And We must know 
what Panditji said in the same speech. He 
said, and I quote: 

"Planning has, of course, been done in 
other countries, but not through, democratic 
processes. Other countries which are 
democratic have not accepted planning. But 
the combination of these two concepts is 
rather unique." 

So Sir. we are supposed to be the first 
democratic country who have accepted, 
planned development. 

Sir, I know that the time is up and I will very 
hurriedly make a few observations regarding 
the new changes that- our Government wants 
in certain spheres of activities. As regards the 
question of reforms, it is indeed a very 
welcome thing that our Prime Minister is 
thinking of delinking degrees from jobs. This 
is what he said on the 5th January. About the 
electoral reforms he has also said when he 
spoke on the 12th November. Sir, it is a very 
good thing that the degrees are being delinked 
from jobs. But it is ,also necessary that what-
ever we have by way of primary schools, by 
way of secondary schools, by way of colleges 
and universities they must also be looked after 
well since we know that even halt of our nary 
schools do not have paeea buildings today. 
They do not have the equipment. Many of our 
secondary schools are most ill-equipped. And 
how can children be taught properly under 
these conditions? So, I think, the duty of our 
Government is to ensure that all those schools 
which already exist run in proper order. And it 
will be very good if mid-day meals are 
provided to the students throughout the 
country. Today, in Andhra Pradesh, Tamil 
Nadu and somewhere else, these mid-day 
meals are being provided. And if we want to 
attract our children to these schools, this mid-
day meal scheme must be adopted. 

Sir, as regards the anti-defection legislation 
that is proposed to be brought forth in this 
very session for our consideration, I must say 
that it is a very important but also a very 
delicate matter because it involves the 
citizens' right to join a group ' or a body or a 
party. So, it. must be very carefully drafted. 
And, of course, political opportunism, 
political corruption must be stopped. And if it 
has to be stopped, then such a legislation will 
be a very welcome thing. The Janata 
Government wanted to pass such a legislation 
but it could not do 
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[Shri P. N. Sukul] 
so.      I think, one of the reasons was 
that  it  contained  largely  of such ele 
ments   as   had   already   defected   from      
one  party     to another.      Even  today 
most of the leaders sitting in the Op 
tion,   the non-Communist     parties 
at  least  are  all  defectors.    I  am  talking  
of the leaders-whether    you take Mr. 
Bahuguna   or   Mr.   George   Fernandes 
or Mr.Biju Patnaik  or  even Mr. 
Charan Singh. And Mr. Charan Singh 
has been the father of defections in 
our country. Perhaps, in 1967, there 
were only stray cases of individual 
defections. But collective defections 
 in a big way only after Mr. 
Charan Singh defected in  Uttar Pra 
desh in 1967 to become the Chief 
Minister of that State along with his 
14 or 15 members. So, as I was say 
ing, this legislation is a very welcome 
measures. But if has also to be seen 
as to what will be the role or what we 
expect of those who are Independents. 

THE      VICE-CHAIRMAN (SHRI 
SANTOSH     KUMAR      SAHU;-.      Mr. 
Sukul, please conclude. 

SHRI P. N. SUKUL: I am just concluding, Sir 
Suppose man leaves a party and becomes an 
Independent and does not joint another parly. 
Should it be. called defection? Suppose you 
expel a man before the elec-1 and that 
expelled man goes and joins another party, 
will it amount to defection? Or should it 
amount to defection. Once you have expelled 
him, why do you want that he should not 
contest? (Time bell rings) So, Sir, it is a 
delicate area. This is what J want to say on 
this. 

Sir, the time is up. Finally with these 
words, I support the Motion of thanks on the 
President's Address. 

SHRI KHUSHWANT SINGH (Nomi-
nated): Mr. Vice-Chairman, Sir, will restrict 
my comments to just one single sentence in 
the Presidential Address and this Is regarding 
the post-assassination violence that took place 
in many cities in  northern India.    The  
sentence  I wish 

comment upon is para 7. It stern and effective 
action was taken to control she situation 
within the shortest tble time' I will not make a 
lengthy speech. The little thai I have to I will 
speak from my personal experience and I 
hope I will carry every Member of the house 
with me. I was at the receiving end of this 
violence which I don't think any  other  
Member  was  because  of     my 

appearance; Sardar Darbara Singh 
not live in Delhi; I can tell you what happened. 

SHRI  DARBARA  SINGH     (Punjab)   . I 
know better than    you about what    i. pened 

SHRI KHUSHWANT SINGH (Pun 
jab): I was at the receiving end of it. 
That is why 1 was saying and hoping , 
even he would at least have the patience 
to listen to what I have to say before iri- 
terruptrng me. Sir, the assassinaiion took 
place in the morning of 31st: the Prime 
Minister's death was announced in the 
afternoon and the violence began immedi 
ately afterwards starting from All-India 
Institute of Medical Sciences and then 
speatl.    The   pattern     was   almost the 
same. The victims were invariably Sikhs. It 
was assumed that they shared some of the 
quilt of what these two assassins had done. In 
my own case. I live in a middle-class area 
near Khan Market. Firs!, violence took place 
at night. Some ding outside the house were 
burnt. It continued the whole of next day. In 
the morning, a Gurdwara next door to me was 
burnt. Then, one taxi was burnt and destroyed. 
Shops were looted along side; (hey picked up 
Sikh shops. I wish to   emphasise   that   right   
through       these 
lays, from the 31st afternoon to Ist and 2nd, 
the police was always present, al-s witnessing 
what was going on and nothing was dona. 
Personally rang up the police station many 
times; I was promised that they would come 
to our as-sitance; they did not come, and 
ultimately even a person like me who was not 
expected to stand to this kind of violence. had 
to leave my house, because I thought if my 
house was to be burnt, at least    I 
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would save my own life and | sought shelter 
in a foreign embassy. Now, two days of 
violence, un-checked  violence... 

SHRI  P.   N.  SUKUL;  Which embassy    was 
it? 

SHRI KHUSHWANT        SINGH:      It was  
a  friend  in   the  Swedish     Embassy; do   not   
insinuate   that   I   was   any    kind of  foreign   
agent;  nobody  came  to      my protection.    
Therefore, I  was    justified   in taking the step  
I took.    Can  this be described as 'stern and 
effective action    and in   the  shortest   
possible  time'?      Let  me give you  the  
figures, fa   these  two  days. 6000  innocent  
Sikhs  were   massacred.    At least 900   
women  were   windowed   50.000 Sikhs  were  
rendered   homeless  and   were removed        
to        refugee    camps;    thousands  of  crores  
worth  of  properly      of the Sikhs was 
destroyed. Would you describe  action taken  
as "stern and effective and  in   the  shortest  
possible  time?"    All I wish to mentiotn is, 
this tragedy has passed    we   are   all   
ashamed  of  what  happened.   This time  the 
victims were Sikhs and   for   understandable     
reasons  because the  assassins  were   Sikhs,   
because   killings had  been  going  on in 
Punjab committed by  Sikh  terrorists.    But  
mark  my words. People  who  came  were  
lumpen  elements from  jhuggi-jhonpris,  from  
villages  whose lands had been acquired for 
expansion of Delhi.    Now   the   tiger   has   
tasted   blood. This time, it was   us. Next time, 
it    will be  all  of you. If it happens   again,  
there will  be  no  Sikh.    This time,  it      will 
be the   propertied  persons who  will  be    the 
victims. I  hope,  what  happened   last  time is  
not a precedent.    If it is a   precedent and  you  
have  to justify  it as stern   and effective 
action, taken in the shortest possible time, 
then, there is very little hope for  the  country.  
Now.. . 

{Interruptions) 

SHRIMATI USHA MALHOTRA: Sir, I am 
on a point of order. I would like to put the 
record straight. Action was taken within the 
shortest possible time. Everything was 
projected within two three hours. I was in 
London. They were all praised for the action 
taken. Even the BBC. Your statement was 
heard over there. You were not trying to put 
the case straight even to them.    You were 
trying    to 

twist the matters and you were trying to' give a 
different picture, while they were trying to 
give a ... 

{Interruptions) 

SHRI         KHUSHWANT SINGH  ; 
Has this lady even faced mob coming? 
I do not know whether she has been the 
victim ..........  

(Interruptions) 

SHRIMATI USHA    MALHOTRA:       I 
would like to put the record straight that 
thousands of Sikh families were protected by 
the other communities. 

SHRI KHUSHWANT SINGH; 
I do not know what this kind of interruption 
mean. She was not even here. {Intcrnptions) I 
am speaking with the person experience, as a 
man who has suffered. 

(Interruptions) 

THE      VICE-CHAIRMAN (SHRI 
SANTOSH      KUMAR     SAHU):       Mrs. 
Malhotra,  you  have   made  your  point. 

SHRI KHUSHWANT SINGH- I hoped very 
much that I would be carrying the House with 
me. But unfortunately, I find I am not likely 
to do so. 

Let me just refer to two reports  which have   
come  out.    One   is the  report   titled 'Who   
are   the  guilty?'.      This  has     been prepared 
by Dr. Rajni Kothmari, an academician.    The  
other report,   which    will be in your hands in 
a few days,  is   the repon  by  a  committee  
presided  over  by the  retired Chief  Justice of 
the Supreme Court, Justice. S. M. Sikri.      
Other members  of this   committee  are  some 
of    the senior-most men, now retired, of the 
civil service,  like,  Badruddin   Tyabji,     
Rajesh-war Dayal, Govind Narain.    Not one   
of them  is a Sikh. They have made a most 
damaging   indictment   in   this   'who       are 
the  guilty.    I  am     not   going  to     name 
them because it is not done.    Among the 
persons   named   are   a  senior  Minister of the 
Government, several     Members      of 
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LShri Khushwant Singh] 
Parliament, Members of the Melropolitan 
Council, and Members of the Delhi Muni 
cipal Corporation. I will not labour this 
subject. But I would ask the Government 
Don't .you think that these people who 
have been named owe it to themselves to 
clear their names? Does not the Govern 
ment think that they have a sense of 
responsibility, that this kind of insinuation 
should  not  go   unchallenged? I  plead 

with you. If you have any sense of his 
tory, if fifty years from now, somebody 
is going to write the history of this coun 
try, of this episode and this tragedy, fol 
lowing the most tragic  assassination of 
our Prime Minister, what historical docu 
ments will they have? This and the Sitri 
report are the only source material will 
historians look into? I emphasise this 
point entirely for this reason because I 
would like to say with all the power at 
my command that the Government should 
appoint a high-powered judicial commis- 
sion to go into this subject and make a re 
port. Because unless the guilty are 
identified and punished, mark my words, 
there will,be no settlement of the Punjab 
problem and there will be no pesice in 
this country.   Thank you. 
7.00 P.M. 
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SHRI GHULAM RASOOL MATTO 

(Jammu and Kashmir): Mr. Vice-Chairman, 
Sir, I rise to thank the President for paragraph 
36 in which he has said and I quote: 

"Government are committed to a clean 
public life", I also rise to thank the 
President for paragraph 47—and I quote: 

"Our duty as representatives of the 
pe'ople is to canalise the tremendous up-
surge among the masses into cooperative 
and discipline endeavour to accelerate 
development and to prepare the country for 
the 21st century". 
Mr. Vice-Chairman, Sir, I must congra 

tulate Shri Rajiv Gandhi that immediately 
after getting this massive mandate he 
has said that in consonance with the ob 
jective of a healthy political system Gov 
ernment intend to bring forward in this 
session of Parliament an Anti-defection 
Bill.       True to     his     world he has 
brought  the  Bill.    He has had consultations 
with the opposition parties and the Bill  is 
likely to come before this House during this 
very week. I must congratulate him   again      
for      this      thing   because it    is    a     
courageous       step       on      his part   that     
he     has     brought     in this Bill        so     
soon      after      taking over. I have only to 
say that when this is done by him,     recall  
that  we  in  Jammu    and Kashmir  had  also 
enacted  an Anti-defection   law. I was 
associated   in  those days with it. In the same 
manner, with the same zeal   and    zest      that  
Rajiv  Gandhi    has shown.  Sheikh  
Mohammed   Abdullah   had also shown zest 
and zeal in it and he told his Law Minister at 
that time that he must come      out      with      
an      Anti-defection Bill  and . that Bill was 
passed in a matter of just three days.    Alas! 
we are victims of  the  same  defection. 

Mr. Vice-Chairman, Sir, in the history of 
the world, not only in the history of India,   14  
defectors   from  our  party  have 

formed a Government in Jammu and 
Kashmir. It is an irony that all the 14 
members who have defected are all Ministers. 
None of them is a Deputy Minister or a 
Minister of Slate but all the members of the 
Government are Ministers. So, this is a record 
in the world. And out of those 14, five people 
are illiterate. This is the situation that we have 
faced... (Intrruptions) . 

Sir. in this connection 1 have to refer to the 
'Indian Express' of 30th December, 1984. I 
quote: — 

"Mr. Gandhi ruled out dismissal 
the Hogde Government in the wake of 
the- Congress (I) sweep. Asked about 
the dismissal of the State Governments 
in 1977 and 1980, the first 
by        the Janata Government 
and the second by his mother, Mr. Rajiv 
Gandhi said it was wrong to have 
dismissed them in 1977 and 1980. We will 
not do it. 

He, however, pointed out that Mr. 
Hegde, as a senior leader of the Janata 
Party, also had a role in dismissing the 
Congress (I) in 1977. It was up to him 
ponder over the question now". 
This is a very moral statement. I only want 

to replace some words: He, however, pointed 
out that Mr. Gandhi, as a senior leader of the 
Congress Party, also had a role in dismissing 
the National Conference. Government in 
1984 it was up to him to ponder over the 
question now". 

Sir, the same has been stated in the 
Hindustan Times; the same has been stated in 
the Hindu of Madras. They have said that Mr. 
Hegde was an important member of the Janata 
Party which f i rs t  took the decision to 
dismiss; it was up to him to ponder over the 
question. Now, Sir, after the Anti-defection 
Bill has been brought in I would request him 
kindly to ponder over it and see whether the 
support that the Congress (I) is giving to these 
14 members is moral or not. If it is not moral, 
then he should undo the wrong. 

Mr. Vice-Chairman, Sir, in this connection 
I want to tell you one thing. T have not 
despaired, I have not been disappointed. 
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From the day the Prime Minister has taken 
over, not a single word has come out from his 
mouth that he is supporting this defector 
Government. This ray of hope is kindling in 
my heart. And I think if this message goes, to 
him, when he replies to the debate tomorrow, 
he will announce that the support to. these 
fourteen immoral defectors, is done away with 
so that democracy is restored in the Jammu 
and Kashmir State. (Time bell rings). 

There are one or two points that I 
would  like ____  

THE VICE-CHAIRMAN (SHRI 
SANTOSH  KUMAR   SAHU):  No. 

SHRI GHULAM RASOOL MATTO: .... to 
mention. Two small points in the President's 
Address, I have only to state, one or two 
points that affect us. The first is that the total 
outlay in the public sector in the entire 
country as on 31st of March, 1983 was Rs. 
31,968.69 crores. Out of that Jammu and 
Kashmir has got only Rs. 23.91 crores. I 
request Shri Rajiv Gandhi. Now that he has 
come to revamp the whole administration, he 
should see that out of Rs. 32,000 crores the 
State of Jammu and Kashmir should not get 
only Rs. 23 crores. 

Similarly, I have to state, about the Salal 
Hydel .Project the figures were given in 
Parliament yesterday. The original estimate 
was Rs. 55 crores; the revised estimate was; 
Rs. 222 crores-, and now it is Rs. 490 crores. I 
request that any projects taken up in Jammu 
and Kashmir may be completed   in   time. 

Sir, I have to mention many things. But you 
are not allowing me. I will only and this 
speech of mine with a couplet from Ahmed 
Faraz because I still have, a ray of hope that 
Shri Rajiv Gandhi will come up to the oc-
casion and do justice to us. I only want him to 
do justice to us. Ahmed Faraz  said: 

 

My mouth is like a  wound on my face. 

 
Either fill up  this one or allow it to  speak. 

With these words, I conclude my speech.    
Thank you  very much. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Prof. Asima 
Chatterjee. She is the last speaker. 

PROF. (MRS.) ASIMA CHATTERJEE 
(Nominated): Mr. Vice-Chairman, Sir, I rise 
to support the Motion of Thanks on the 
President's Address. 

The President had said, and X quote: 

"For  India,   1984   was   a   year  of 
trial  and  tribulation." 

This is indeed true. The assassination of 
Shrimati Indira Gandhi was a national 
disaster. Shrimati Indira Gandhi dedicated her 
life to building a prosperous India. She 
worked relentlessly for the unity and integrity 
of our nation and also for communal harmony. 
She cautioned us repeatedly against the 
divisive, disruptive, anti-national and anti-
Indian forces trying to destabilise our country. 
It is an irony of fate that she became the 
victim of these forces. The supreme sacrifice 
made by her will foster peace and goodwill 
and unite the country's rational and 
progressive forces in building the India of her 
dreams. The best homage that we can pay to 
her memory is to follow her ideology and 
follow the path illuminated through the 
radiance of her personality and illuminated 
through her vast knowledge and wisdom. 

Coming to the Bhopal gas tragedy, it is the 
worst industrial disaster, no doubt. The 
mischief has already been done by the killer 
gas, which is now to be identified, and it is 
neces- 
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[Prof. Mrs. Asima Chatterjec] sary to find 
the events and circumstances which led to 
this tragedy. It is, however, gratifying to 
note that the Government of India and the 
State Government took action imme-
diately after the tragedy by providing 
medical aid, relief and compensation to 
the ailing population. 

The President in his Address has coverea 
many important aspects) on all-round 
development of the country. 

Co.ming to foodgrains, Sir, the year 1984 
has made a record production of 152 million 
tonnes, and foodgrains have been exported 
also. 

So far as the economy of the country is 
concerned, it cannot be denied that the 
economy has made significant progress. But 
this has been marred to a great extent 
because of the population explosion. That is 
why under the 20-Point Programme much 
emphasis has been stressed on family 
welfare programme which is functioning 
extremely well. 

The year 1984 has also witnessed the 
progress for the promotion of social welfare. 
Vigorous efforts have been made for the 
alleviation of poverty, eradication of 
illiteracy and for the welfare of the under-
privileged sect-ion. The National Rural' Em-
ployment Programme and the Rural 
Landless Employment Guarantee pro-
gramme  had  proved   very   successful. 

Sic, coming to the development of science 
and technology, it must be admitted that 
there had been a remarkable progress in 
these fields. It is due to endeavour of 
Shrimati Indira Gandhi. On the base created 
by Homi Bhabha with the understanding of 
Jawaharlal Nehru and thereafter the 
unstinting support provided by Shrimati 
Indira Gandhi, India had developed a 
comprehensive range of capabilities in the 
field of nuclear science and technology. But 
Shrimati Gandhi had always raised voice 
against the misuse of nuclear energy and ad-
vocated nuclear disarmament and ban 

on nuclear weapons. She said, "Our science, 
particularly, our nuclear science is dedicated 
to development to achieving freedom from 
want and providing the essentials of our 
honourable life for our masses. I repeat that 
we have no intention of embarking on any 
nuclear-weapons programme. "We want to 
make the deserts bloom and not make the 
world a desert." 

Space science and technology area she 
nurtured so carefully. She was convinced of 
the great potential of space   capability,   said  
I  quote: 

"Work in these advanced fields is of 
immense practical benefit—even 
necessity for us. This is not vain glory. 
Our space effort is important for 
education and communication and deeper 
knowledge of the monsoon, which rules 
our economic calender. The ground can be 
better mapped from the sky for 
programmes of  mineralogical   
investigation." 

All the major scientific activities in the 
country received Shrimati Indira Gandhi's 
unswerving support and encouragement. 

She gave the top priority to eradication of 
poverty illiteracy, self-reliance in technology 
and self-sufficiency in food production. Her 
pivotal role in encouraging teaching and 
research in natural sciences, engineering and 
electronics, investigations in health and 
application of family welfare principles, 
expansion of oil and mineral production, 
implementation of atomic energy 
programmes, exploration of the icy continent 
of Antartica, research on oceanography, 
utilisation of non-conventional energy 
resources, protection of environment and 
conservation of nature, with the maintenance 
of ecobalance, initiation and intensification 
of space research programmes and launching 
of indigenously designed satellites for 
remote sensing and applications relating to 
education,     telecommunication      
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and television has been, principally 
responsible for the preeminence of India in 
the developing world. 

In Technology Policy Statement, she had 
indicated I quote; 

"Indian Science and Technology-must 
unlock the creative potential of our 
people and help in building the India of 
our dreams." 

Under her guidance as Prime Minister a 
National Health Policy aiming at "Health for 
All" by the year 2000 A.D., through the 
primary health care approach had been 
adopted by Government. The constant 
message that came through from her was to 
ensure the effective use of. science to bring 
about a better quality of life for the Indian 
people as a whole. She particularly 
emphasised the importance of scientific 
approaches in rural development and for 
overcoming regional imbalances. We must 
follow her policy in the development of 
science and technology. 

Sir, there is no mention in the President's 
Address on traditional medicine. We are all 
aware that the World Health Organisation is 
repeatedly advocating the revival of 
traditional medicine in developing and also 
developed countries and the utilisation of 
medicinal plants for the production of herbal 
medicine. Most of the steroid drugs and 
other modern medicine are the chemical 
transformations of herbal products. I, 
therefore, suggest that under "National 
Health Policy", the programme on 
traditional, medicine should be incorporated. 
Soon comprehensive reforms in our educa-
tional system will be introduced. A new 
National Education Policy will be 
formulated. This is welcome. In this 
connection, I -would suggest the imple-
mentation of the recommendations on 
educational policy by the Radhakrish-nan 
Commission and the Kothari Commission. 
The education policy should be modified so 
as to reorient the syllabi and the course 
content so that our children can have 
opportunity to  learn   about   the   cultural  
heritage 

of India and may develop the power of 
creativity. The policy laid down by 
Mahatma Gandhi should also be taken into 
consideration. He believed that if the 
children could be educated through work, 
they would develop the power of creativity 
when they grow up. Sir, I would suggest that 
emphasis should be given on vocational 
training which is so necessary for self-
employment. 

An important development in Ministries 
has been observed. A new Ministry on 
Social and Women's Welfare has been set 
up. I am confident that this step would 
certainly accelerate the progress on social 
and women's welfare programmes. 

Lastly, Sir, in the International Youth 
Year 1985, the youth will be involved in 
national programmes. This is extremely 
desirable. Our youth are flexible and can 
adjust and acconmo-date with the changing 
world. I am confident that their dynamism 
will be fruitfully utilised    in  nation-
building. 

In conclusion, may I appeal to all the 
parties to work with integrity and 
dedication in building a united, strong and 
prosperous India, upholding the glorious 
heritage of our country. Thank you. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Now the 
debate on the Motion of Thanks on the 
president's Address is concluded. The Prime 
Minister will reply to the debate tomorrow. 

SHRI JASWANT SINGH: At what 
time? , 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Most likely 
it will be after the Question Hour, but that 
will be decided by the Chairman. The 
House is adjourned till  11   A.M.  tomorrow. 

The  House  then  adjourned at  
twenty-eight minutes past seven of 
the clock till eleven; of the clock    
on  Wednesday, the  23rd  
January,   1985. 
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